ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF NOVEMBER 2024

S.NO

COURT

H. SANJEEV|

UMAR
IAGGARWAL,
IDISTRICT
(COMMERCIAL
ICOURT)-01

DISTRICT COURT ROOM

JUDGE

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

301, Extension|Misc. Petition Misc. DJ-636/2024 04.11.2024 RAMESH SINGH VS. PRATEEK 0868569941 Vedpal.singh251@gm|29.10.2024
Block, Tis Hazari JAIN ISINGH lail.com

Courts, Delhi

301, Extension|Execution Petition [EX. COMM-492/2024 08.11.2024 IVEDA DEFENSE SYSTEM PVT,SHASWAT 0643428249 OFFICE@VPLEGAL. |07.11.2024
Block, Tis Hazari ILTD. VS. SINGHTO INFRATECH[SINGH ICOM

Courts, Delhi IPVT. LTD.

301, Extension[Misc. Petition Misc. DJ-647/2024 12.11.2024 [CICI BANK VS. KARANJALOK KUMAR[9911000126 ALOK.ADV2001@gm|11.11.2024

Block, Tis Hazari [ENTERPRISES IYADAV lail.com

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration Act [OMP (I) COMM-1261/2024 [14.11.2024 JAXIS BANK VS. AMIT BANSAL ISUNITA SINGH [9871040589 INDOLEXLAW@GM [13.11.2024

Block, Tis Hazaril AIL.COM

Courts, Delhi

301, Extension|Suit for Recovery ICS COMM-1251/2024 14.11.2024 TANMAYA BHATIA VS. SUPERRAJAN 081173304 ADVRAJAN1995@G [13.11.2024

Block, Tis Hazari ICAR HUB IMISHRA IMAIL.COM

Courts, Delhi

301, ExtensionfExecution Petition [EX. COMM-513/2024 16.11.2024 IKRISHAN KUMAR GUPTA VSSATYENDER [981161525 ISKSINGH16 @GMALI [14.11.2024
Block, Tis Hazari IMUNICIPAL CORPORATION OFKUMAR SINGH IL.COM

Courts, Delhi IDELHI

301, Extension[Petition U/s 9 of Arbitration Act [OMP (I) COMM-1264/2024 [19.11.2024 JAXIS BANK VS. RAJAN KUMAR ISUNITA SINGH [9871040589 INDOLEXLAW@GM [18.11.2024
Block, Tis Hazaril AIL.COM

Courts, Delhi

301, ExtensionTrademark Suit ICS COMM-1281/2024 22.11.2024 ISURYA ROSHNI LTD. VS. TARUN|SHRIHAR 0548888420 IADVOCATESHRIHA [21.11.2024
Block, Tis Hazari IKUMAR SHARMA TRIPATHI R@GMAIL.COM

Courts, Delhi

301, Extension|Suit for Recovery ICS COMM-1284/2024 23.11.2024 SANJAY KUMAR JAIN  VSJSATYENDER (9811161525 ISKSINGH116 @GMAI[22.11.2024
Block, Tis Hazari IMUNICIPAL CORPORATION OFKUMAR SINGH IL.COM

Courts, Delhi IDELHI




S.NO COURT

DISTRICT

COURT ROOM

301, Extension|
Block, Tis Hazari
Courts, Delhi

CASE TYPE

[Suit for Recovery

CASE NUMBER

ICS
1285/20241300/2024

COMM-+

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

23.11.2024

IVIPUL GARG VS. AJIT SINGH

ADVOCATE

ADVOCATE
MOBILE
NUMBER

9711771000

ADVOCATE EMAILDATE OF E-
ID FILING

IRAKEHS.ADVOCAT
[E18 @GMAIL.COM

22.11.2024

301, Extension|Suit for Recovery ICS COMM-1291/2024 25.11.2024 ISTATE BANK OF INDIA VS|TIRATH LAILjg643228307 IADVTIRATH@GMAI [23.11.2024
Block, Tis Hazaril ISUNDER DEVI IYADAV IL.COM
Courts, Delhi
301, Extension|Suit for Recovery ICS COMM-1300/2024 26.11.2024 IKEWAL RAM SUNIL KUMAR VS/HRITHIK 0068113433 [HRITHIK.MANCHA [25.11.2024
Block, Tis Hazari IM/S. STAR FOODS IMANCHANDA IND31@GMAIL.COM
Courts, Delhi
301, Extension[Misc. Petition Misc. DJ-680/2024 26.11.2024 IPRACHI INDIA PVT. LTD. VS/[D.R.JAIN 0871059347 IDJAIN5857@GMAIL [25.11.2024
Block, Tis Hazaril IPATNA BOOKS WORLD LTD. .COM
Courts, Delhi
301, Extension[Misc. Petition Misc. DJ-682/2024 27.11.2024 [CICI BANK VS. BANSAL SAREEVIKAS CHOPRAj9212036118 IVIKASCHOPRADV@ [26.11.2024
Block, Tis Hazaril I[EMPORIUM IGMAIL.COM
Courts, Delhi
ISH. RAJESH KUMARICENTRAL (306 ICS (COMM)/ 1216/2024 04-11-2024 IM/S BEST TECH PIPES LLP Vs M/SfShailender 9999029218 ISHAILNEGI1984@G [25.10.2024
IGOEL, DISTRICT] IROYALGOLF LINK CITY PROJECTSNegi(P), IMAIL.COM
JUDGE IPVT LTD
(COMMERCIAL
ICOURT)-02
306 IOMP (I) (COMM)/ 1242/2024 05-11-2024 [ELECTRONICA FINANCE LTD VsJOGINDER 0810315334 jusjuris@gmail.com [24.10.2024
ISHRI BALASUNDRI POLYMERSSUKHIJA(P),
JAND ORS
306 [Execution (Comm) 482/2024 05-11-2024 ISANJAY KHEMKA Vs CHANDERMohit 0811075210 ladvsanjayrathi@gmai|28.10.2024
IGOPAL ARORA [Rathee(P), l.com
306 [Execution (Comm)/ 485/2024 06-11-2024 [Punjab National Bank Vs AkanshaDeepa Gupta(P),9312292558 ladvocate.deepa.gupta[23.10.2024

Pain

(@gmail.com




S.NO COURT DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
306 Execution (Comm) 493/2024 07-11-2024 [Surinder Chaudhary HUF Vs Mohd 0810248506 rajeshsingla1971@gm(04.11.2024
[Shahrukh Ansari UMAR lail.com
ISINGLA(P),
306 [Execution (Comm) 487/2024 07-11-2024 ASHWANI TYAGI Vs RAHULUTSAV 0555008144 ladvocateutsav89@gm|25.10.2024
ICHOUDHARY IPANDEY(P), lail.com
306 ICS (COMM) 1242/2024 08-11-2024 ISHIVA METALS Vs DAMODAR|Rohit Puri(P), [9711261999 jitinsahni.advocate@ [26.10.2024
IPERFORATORS gmail.com
306 [Execution (Comm)/ 97/2024 11-11-2024 IPRADEEP KUMAR GOEL VSGAURAV 0811224831 Inavneetgoel.adv@gm [06.11.2024
UITENDER GUPTA IYADAV(P), lail.com
1306 ICS (COMM)/ 1230/2024 11-11-2024 ISTATE BANK OF INDIA VsRanjay Kumarjo811255673 ladvocatesinha@redifff25.10.2024
ISUNDER ISinha(P), Imail.com
306 [Execution (Comm)/ 95/2024 11-11-2024 IManoj Kumar Vs OM PRAKASHAmit kumar(P), 9810734421 ladv.amit85@gmail.colo7.11.2024
IKAURWAL Im
306 [Execution (Comm)/ 500/2024 13-11-2024 ICOZIER ENTERPRISES Vs ROSHIRekha Goel(P), [9873984666 ladvrsc272@gmail.co [18.10.2024
ISHARMA Im
306 IOMP (COMM)/ 99/2024 14-11-2024 IM/S FCG GLOBAL LLP Vs VIJAY|VIKAS 9999195702 vikas.padora@gmail. [08.11.2024
IBHOOT PADORA(P), lcom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

306 Execution (Comm)/ 518/2024 16-11-2024 ISSD INDUSTRIES Vs LEELAPOONAM 0968163211 ladvrajesh20211@gmalo4.11.2024
[FURNISHING IMAINI(P), fil.com

306 [Execution (Comm) 517/2024 18-11-2024 ISURESH KUMAR AGGARWAL VSANIL KUMAR [8826359506, INA 00.11.2024
ILAL JI ENTERPRISES INIGAM(P),

306 Misc DJ 661/2024 19-11-2024 IPANASONIC HOLDINGS|Shravan 6201970125 unitedmark@uniteda [16.11.2024
ICORPORATION Vs ANKUSH [Bansal(P), Indunited.com

306 ICS (COMM)/ 1278/2024 19-11-2024 IPUNJAB AND SIND BANK VsArun Kumarg312400295 connect@snslegal.in [23.10.2024
IVINITA SHARMA Shukla(P),

1306 IOMP (I) (COMM)/ 1278/2024 21-11-2024 AXIS BANK LTD Vs FAIZULLAH[DHEERAJ(P), 0871040589 indolexlaw@gmail.co [12.11.2024
ISAIF Im

306 [Execution (Comm)/ 529/2024 22-11-2024 ICJ DARCL LOGISTICS LTD VsKaranJain(P), 9810367549 ladvocatekj@gmail.co [08.10.2024
IMICROSAFE EXPRESS PRIVATE Im
ILTD

306 ICS (COMM) 1307/2024 26-11-2024 INAVEEN SINGHAL Vs SANJAYJAkshay Raj(P), 0818939888 lakshay.rkc@gmail.co [22.11.2024
IBANSAL Im

306 ICS (COMM)/ 1317/2024 28-11-2024 ISHRIKANT Vs MAHESH SHANKAR|Parikshit 0868873986 lpmahipalog@gmail.c [27.11.2024
[UPADHYAY IMahipal(P), lom




S.NO COURT

DISTRICT COURT ROOM

306

CASE TYPE

ICS (COMM)/

CASE NUMBER

1314/2024

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

28-11-2024

IOM INTERNATIONAL Vs SHREE
IMAHALAXMI HARDWARE

ADVOCATE

IMOHAN
ISINGH(P),

ADVOCATE
MOBILE
NUMBER

8295510551

ADVOCATE EMAILDATE OF E-

ID

ladvocatemohanbisht
(@gmail.com

FILING

27.11.2024

306

Misc DJ/

688/2024

30-11-2024

AGRAWAL POLYPLAST PVT LTD
Vs FARIDABAD FLEXPACK PVT]
ILTD

[Kunal Dutt(P),

lo 1147194400

ladmin@dmd.law

28.11.2024




S.NO COURT

IMS. ILLA RAWAT,
JUDGE,

IDISTRICT
ICOMMERCIAL
ICOURT-03

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

303, Extension|Suit for Recovery ICS COMM 1220/2024 06.11.2024 IVIJAY KR. AGGARWAL VS ARJUN[SANDEEP 0810474101 ISANDEEPJINDAL@ [29.10.2024
Block, Tis Hazaril IFATIMA VINDAL REDIFFINACL.COO

Courts, Delhi IM

303, Extension|Suit for Recovery ICSCOMM 1231/2024 11.11.2024 IM/S KIRAN ROADWAYS LTD. VS[SH.VARUN 0810476767 IGUPTA.VARUN1@G |08.11.2024
Block, Tis Hazaril IM/S MAINI CONSTRUCTION|GUPTA IMAIL.COM.

Courts, Delhi [EQUIPMENTS P.LTD.

303, Extension|Suit for Recovery ICSCOMM 1246/2024 14.11.2024 IM/S JOSCH FOILS VS M/S INVIXOSH ASHISH[7838656755 ASHISHLEGALHUB [13.11.2024
Block, Tis Hazari [TRADING P. LTD. JAIN (@YAHOO.COMIN

ICourts, Delhi

303, Extension|Suit for Recovery ICS COMM 1267/2024 10.11.2024 IM/S ORIENT LINKS PVT.LTD. VSSH. MAHESH|9810493325 ADVMESHARMA201[18.11.2024
Block, Tis Hazaril ISH. VIKASH KUMAR ISHARMA @GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 1268//2024 19.11.2024 ISTATE BANK OF INDIA VS DEPALISUCHITA 8896932838 IAGNIJOTRISUCHIT [16.11.2024
Block, Tis Hazaril ISHARMA & ORS IDIXIT A@GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 1270/2024 19.11.2024 INITIN GUPTA VS ANUPAMISH BHARAT 9718704960 SUMIT@ABOTT.IN. [13.11.2024
Block, Tis Hazari IGHOSH ILEGAL.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 1280/2024 22.11.2024 ISTATE BANK OF INDIA VS MRMS. NIRMAI{/827539038 IAMHNIRMAL@GMA21.11.2024
Block, Tis Hazaril ISUBHASH IKUMAR [L.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 1299/2024 26.11.2024 IM/S MAHIMA TRADINGSH NIKHAL7876752880 INIKHILDHIMANGL [23.11.2024
Block, Tis Hazari ICOMPANY \S} M/S G.K|DHIMAN X@GMAIL.COM

Courts, Delhi [ENTERPRISES

303, Extension[U/S 9 IOMP(I)COMM1250/2024  [08.11.2024 JAXIS BANK LTD VS KULDEEP ISH. SULTAN871040589 INDOLEX LAW|06.11.2024
Block, Tis Hazaril ISINGH (@GMAIL .COM

Courts, Delhi

303, Extension[U/S 9 IOMP (i) COMM 1251/2024 [08.11.2024 IDFC BANK LTD. VS SAURABH|SH MAYANK[873347330 IMAYANK.MAHAJAN]|06.11.2024
Block, Tis Hazari [HEM IMAHAJAN l05@YAHOO.COM

Courts, Delhi

303, Extension|U/S 9 IOMP (I) COMM 1260/2024 [14.11.2024 AXIS BANK LTD VS LALITISH AMRENDERI98710140589 INDOLEX LAW[12.11.2024
Block, Tis Hazaril ISHARMA KUMAR (@GMAIL .COM

ICourts, Delhi

303, Extension|U/S 9 IOMP (I) COMM 1266/2024 [20.11.2024 AXIS BANK LTD VS RAJESHSH ANUPAMj9654926809 ANUPAMSINGH@G [12.11.2024
Block, Tis Hazari ISINGH ISINGH IMAIL.COM

Courts, Delhi

303, Extension|U/S 9 IOMP (I) COMM 1267/2024 [20.11.2024 AXIS BANK LTD VS ADYITASH AMRENDERY871040589 INDOLEX LAW[12.11.2024
Block, Tis Hazaril JAISWAL KUMAR (@GMAIL .COM

Courts, Delhi




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

303, Extension[U/S 9 IOMP (I) COMM 1287/2024 [25.11.2024 [TATA CAPITAL LTD VS M/SSH ANISH[9811452022 IANISHBHOLA17@G [18.112024
Block, Tis Hazari ISUNINDUSTRIES & ORS BHOLA IMAIL.COM
Courts, Delhi
303, Extension|U/S 9 IOMP COMM 100/2024 25.11.2024 JUNION OF INDIA VS M/S ENKAY|SH ASHISH[9313471929 IASHISHSHARMA37 [23.11.2024
Block, Tis Hazaril [ENTERPRISES IKUMAR 0o@GMAIL.COM
ICourts, Delhi ISHARMA
303, ExtensionfEXECUTION [EX 483/2024 06.11.2024 IGURPREET SINGH PROP. INDIASATESH 0818266779 IBJAJASSOCIATES @ [26.10.2024
Block, Tis Hazari IMETAL \S) JAINSONICHANDER IGMAIL.COM.
ICourts, Delhi [ENTERPRISES [BAJAJ
303, ExtensionEXECUTION [EX 501/2024 13.11.2024 IMOHIT PROPERITER OF RAMA INIL INIL 12.11.2024
Block, Tis Hazaril [ENTERPRISES VS VIJAY SAGAR|
Courts, Delhi [PROPERITER M/S KDS|
[ENTERPRISES
303, ExtensionfEXECUTION [EX 535//2024 27.11.2024 IM/S RAM NIWAS GOYEL VS MCD [AVINASH 0871441764 IAVINASHTRIVEDI.L[25.11.2024
Block, Tis Hazari [KUMAR I[EGAL@GMAIL.COM
Courts, Delhi TRIVEDI
4 [MS ANIL KUMARICENTRAL (304 JARBITRATION IOMP COMM/95/2024 07.11.2024 RATTAN CHAND  VS. HDBJY.K. SINGH 0871353080 IPNJADVOCATES@G [07.11.2024
ISISODIA, DISTRICT] [FINANCIAL SERVICES PVT LTD IMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT-04 304 JARBITRATION IOMP I COMM/1247/2024 07.11.2024 ITATA CAPITAL LTD V/S GUDDI  [ANISH BHOLA [90811452022 ANISH_ BHOLA17@ [07.11.2024
IYAHOO.COM
304 JARBITRATION IOMP I COMM/1247/2024 07.11.2024 TATA CAPITAL LTD VS. SERONAJANISH BHOLA [9811452022 JANISH_BHOLA17@
ILIFESCIENCE PVT LTD IYAHOO.COM
304 [EXECUTION [EX(COMM)-488/2024 07.11.2024 IM/S BHARATI BHAWAN VS.ATIFSH. NIKHII}9899836932 nikhilyripathi63@gm |06.11.2024
ISAID [TRIPATHI lail.com
304 [EXECUTION [EX.(COMM)-494/2024 11.11.2024 IMCD VS. HONSHU BUILDOCN|SH. ASHUTOSH[8076312967 lashutosh_402@gmai [04.11.2024
IPVT. LTD. IGUPTA l.com
304 JARBITRATION U/S 9 JOMP (I) (COMM)-122/2024 [11.11.2024 [IDFC FIRST BANK LTD. VSSH. MAYANK9873347330 Imayank_mahajanos |06.11.2024
IVIKARM VIJAY IMAHAJAN (@gmail.com
304 JARBITRATION U/S 9 IOMP (I) (COMM)-1254 11.11.2024 [DFC FIRST BANK LTD. VS. GORAVISH. MAYANK9873347330 Imayank_mahajanos [06.11.2024
IMANDAR IMAHAJAN (@gmail.com
304 [EXECUTION [EX COMM-505/2024 14.11.2024 SQUARE PAPER VS. ROHANNARENDER 9313362890 INA 06.11.2024
IPAPER BHANDARI




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

304 EX (COMM) [EX COMM/514/2024 18.11.2024 ISUPRABHAT ELECTRIC CO VSJ|PRAVEEN 0810620827 IADVOCATEMAHAJA|06.11.2024
IKUKREJA BROTHER IMAHAJAN IN27@GMAIL.COM

304 ICONTEMPT PETITION ICP COMM/26/2024 18.11.2024 ISANCHIT TRANSPORT SERVICESA.K. SINGH 0818592537 IAKS2537@GMAIL.C [12.11.2024
IPVT LTD VS. MEENU SHARMA OM

304 RECOVERY ICS (COMM)1266/2024 19.11.2024 IGAURAVA MITTAL V/S STEELSUMIT SARNA 9716948836 ISUMITSARNA@GM [26.10.2024
WUD FOOTWEAR PVT LTD AIL.COM

304 JARBITRATION IOMP I COMM/1263/2024 19.11.2024 JAXTS BANK LTD VS. ARUN KUMAR|SUNITA SINGH [9871040589 INDOLEXLAW@GM [26.10.2024
IYADAV AIL.COM

304 I[EXECUTION [EX (COMM)519/2024 19.11.2024 ISH, CHARANJEET ARORA VSJ[VIKAS 0810566116 IADVOCATEVIKASS [26.10.2024
IMCD ISHARMA [HARMA1@GMAIL.C

oM

304 RECOVERY ICS (COMM)1271/2024 20.11.2024 IVANSH ELECTROMECHANICALSARPIT 0899123578 JARPITSHARMAADV [26.10.2024
IV/S GEEP INDUSTRIES INDIA PVI[SHARMA IOCATE@GMAIL.CO
ILTD M

304 RECOVERY ICS(COMM)1273/2024 20.11.2024 [HERO INVESTCORP PRIVATEPRAMOD 9718209970 IAASTHA@THELEGI [26.10.2024
ILIMITED VS ASHOK KUMAR IKUMAR SINGH IST.COM

304 JARBITRATION IOMP I COMM/1279/2024 21.11.2024 AXIS BANK LTD VS. VIKASSUNITA SINGH 9871040589 INDOLEXLAW@GM [12.11.2024
IKUMAR AIL.COM

304 IMISC IMISC DJ/665/2024 21.11.2024 ISANJAY GOEL V/S AMIT GUPTA PUST JURIS 0810945207 JUSTJURIS@GMAILf12.11.2024

.COM

304 IMISC IMISC DJ/666/2024 21.11.2024 IBKR CAPITAL PVT LTD VS AMITIGOVIND RISHI 9818040003 IGOVIND.RISHI@AC [12.11.2024
IGUPTA JUMENJURIS.COM

304 IMISC IMISC DJ/667/2024 21.11.2024 IGUNSHIKA MARKETING CO V/SINITIN KAKKAR|90811880118 INA 14.11.2024
IRUDRA OVERSEAS AND OTHERS

304 JARBITRATION IOMP I COMM-1280/2024  [21.11.2024 IM/S ASHOK LEASING LTD V/S V|SOHIL 8765775577 pathwayslegal2010@ [14.11.2024
ISRINIVASULU ISHARMA lgmail.com

304 [EXECUTION [EXECUTION (COMM)-21.11.2024 IM/S SONI SONS GARMENTS PISH. RAJEEV|jg911792701 rajeevadv.shrivastava [20.11.2024

525/2024 ILTD. VS. AVNEET ISHRIVASTAVA (@gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

304 JARBITRATION IOMP I COMM-1282/2024 21.11.2024 I[ELECTRONICA FINANCE LTD VS {SUNITA SINGH 9871040589 INDOLEXLAW@GM [16.11.2024
IDP ENTERPRISES AND OTHERS ATL.COM
304 [EXECUTION [EX (COMM)534/2024 26.11.2024 IRADHA KASERA V/S CROWN[SUMIT KR[g818621009 IADVSUMITRANA@ [24.11.2024
IENTERPRISES IRANA IGMAIL.COM
304 RECOVERY ICS (COMM)1301/2024 26.11.2024 ISONU BHATIA V/S MCD ISATYENDER  [9811161525 ISKSINGH16 @GMAI [24.11.2024
IKUMAR SINGH IL.COM
304 RECOVERY ICS (COMM)1306/2024 27.11.2024 IBANK OF BARODA V/S RAJESHIANSHU 0313832982 INA 25.11.2024
ISONTHALA PRIYANKA
304 [EXECUTION [EX (COMM)538/2024 27.11.2024 ISMT. MOHINI GUPTA VS ULTRAABHISHEK 0868521167 IABHISHEKKAUSHI [25.11.2024
ICAB LINDAJ LIMITED IKAUSHIK [K@GMAIL.COM
5 ISH. MANOJ KUMARICENTRAL (305 [RECOVERY ICS (COMM)/1228/2024 08-11-2024 STATE BANK OF INDIA VgNirmal 9953128141 lamb.niral@gmail.co [29-10-2024
DISTRICT JUDGE ISUDESHPAL Kumar(P), Imm
(COMMERCIAL
ICOURT)-05
305 RECOVERY ICS (COMM)/1219/2024 06-11-2024 ICANARA BANK Vs NARENDRA[Pratap Chandralg99o366723 lprana25000@gmail.c|03-11-2024
IKUMAR SHARMA [Rana(P), jom
305 RECOVERY ICS (COMM)/1227/2024 07-11-2024 INEERAJ GUPTA AND SONS HUFSURJEET 8588803815 ladv.surjeetsingh@gm|15-10-2024
Vs M/S SUBHAN FOOTWEARSSINGH(P), lail.com
IGHATKOPAR




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 IMISC. APPLICATION Misc DJ/650/2024 14-11-2024 IM/S VIKAS ELECTRICALS INDIAANMOL 9953040018 lawemchambers@gm [01-11-2024
Vs M/S DEV ENTERPRISES ICHADHA(P), lail.com

305 IMISC. APPLICATION Misc DJ/640/2024 08-11-2024 IM/S FRIENDS E VEHICLESanjay 0818974450 legallegalcompany@r [05-11-2024
IPRIVATE LIMITED (HARNAM|Kumar(P), ladiffmail.com
SINGH) Vs M/S SAKSHAM
[TRADING COMPANY

305 [U/S 9 ARBITRATION ACT IOMP (COMM)/97/2024 08-11-2024 IRISHI ANAND Vs M/S VISHNAMadhu Sudanj9o891617861 imadhusudanbhayana |05-11-2024
INDIA NIDHI LIMITED [Bhayana(P), (@gmail.com

305 IU/S 9 ARBITRATION ACT IOMP (I) (COMM)/1253/2024|08-11-2024 IDFC FIRST BANK LTD Vs MDMAYANK 0873347330 Imayank_mahajanos |[06-11-2024
IMOTI KHAN IMAHAJAN(P), (@yahoo.com

305 IMISC. APPLICATION Misc DJ/646/2024 12-11-2024 [ICICI BANK LTD Vs ROHIT GUPTA JALOK 0811594839 ve.yadav.co@gmail.coft1-11-2024

IKUMAR(P), Im




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 I[EXECUTION [Execution (Comm)/502/2024/13-11-2024 IM/S FURNITEX Vs M/S MUGALVir Chandp811594839 ve.yadav.co@gmail.colo8-11-2024
IMATS THROUGH ITS PARTNERS [Yadav(P), Im

305 [EXECUTION [Execution (Comm)/503/2024/13-11-2024 IM/S ENVOGUE FURNISHINGVir Chando811594839 ve.yadav.co@gmail.colo8-11-2024
INDIA PVT LTD Vs M/S ELLORA[Yadav(P), Im
JASTAN FURNICOM PVT LTD

305 [EXECUTION [Execution (Comm)/504/2024/13-11-2024 IM/S FURNITEX Vs M/S ELLORAVir Chandp811594839 ve.yadav.co@gmail.co08-11-2024
JASTAN FURNICOM PVT LTD lYadav(P), m

305 IRECOVERY ICS (COMM)/1245/2024 14-11-2024 ISTATE BANK OF INDIA Vs VineshSHALINI 0899048618 [ShaliniUpadhyay.Adv|o7-11-2024
Meena [UPADHYAY(P), ocate@gmail.com

305 [EXECUTION [Execution (Comm)/520/2024{19-11-2024 IPUNJAB NATIONAL BANK VSNITIN 9958086363 info@knowlex.in 26-10-2024
IRASHMI DHAWAN IGARG(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 [U/S 9 ARBITRATION ACT IOMP (I) (COMM)/1277/2024 [20-11-2024 AXIS BANK LTD Vs CHANDER[Anupam 0654926809 lanupamisingh(qJgmalf18-11-2024
IPRAKASH Singh(P), fil.com

305 [U/S 9 ARBITRATION ACT IOMP (1) (COMM)/1286/2024[21-11-2024 AXIS BANK LTD Vs ARVINDDHEERAJ(P), 0871040589 /INDOLEXLAW@GM [12-11-2024
ISINGH 8020586266 AIL.COM

305 [U/S 9 ARBITRATION ACT IOMP (1) (COMM)/1285/2024[21-11-2024 AXIS BANK LTD Vs GEETA[Sunita Singh(P),/9871040589 /INDOLEXLAW@GM [|06-11-2024
[KATARIYA 8920586266 AIL.COM

305 IRECOVERY ICS (COMM)/1283/2024 22-11-2024 Ved Prakash Vs PAMPA BARMAN[BINOD KUMAR810287596 bka.advocate@gmail. [20-11-2024
ISARKAR IAGRAWAL(P), com

305 [EXECUTION [Execution (Comm)/532/2024[23-11-2024 IM/S JAGUAR INTERNATIONALfRustam 0654788787 rustam.advocate@gmf19-11-2024
ILIMTED Vs GPR Power Solution PviSingh(P), lail.com
ILtd
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DISTRICT COURT ROOM
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CASE NUMBER
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ADVOCATE ADVOCATE EMAILDATE OF E-
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305 RECOVERY ICS (COMM)/1321/2024 29-11-2024 ISTATE BANK OF INDIA Vs HARITIRATH LAIjg643228307 advtirath@gmail.com|22-11-2024
IOM GOUR IYADAV(P),

305 [EXECUTION [Execution (Comm)/537/2024[27-11-2024 Ritu Saraf Vs M/s Pawan KumarilNAVEEN 9810824979 projuris@rediffmail.c[22-11-2024
[Sushil Kumar Agro Pvt Ltd [KUMAR RAI(P), lom

305 [U/S 9 ARBITRATION ACT IOMP (I) (COMM)/1292/202428-11-2024 ITATA CAPITAL LTD Vs GOVINDAANISH 0811452022 cls.adv@gmail.com [23-11-2024
ISINGH IBHOLA(P),

305 IU/S 9 ARBITRATION ACT IOMP (I) (COMM)/1293/2024[28-11-2024 TATA CAPITAL LTD Vs AMITIANISH 0811452022 cls.adv@gmail.com [23-11-2024
[KUMAR SRIVASTAVA BHOLA(P),

306 [U/S 9 ARBITRATION ACT IOMP (I) (COMM)/1291/2024 [28-11-2024 ITATA CAPITAL LTD Vs SHARVANANISH 0811452022 cls.adv@gmail.com [19-11-2024
UAT BHOLA(P),
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307 RECOVERY ICS (COMM)/1323/2024 20-11-2024 IMSB PUBISHERS PVTLTD VsKaran Jain(P), 0810367549 ladvocateekj@gmail.c [23-11-2024
ISMART BOOK AND ORS lom

308 RECOVERY ICS (COMM)/1316/2024 28-11-2024 ISHIV RATNA PAPER PVT LTD VsSubhash 0810459344 IChandraadv3i@gmai [26-11-2024
IAMAN GUPTA IChandra(P), l.com

309 RECOVERY ICS (COMM)/1322/2024 20-11-2024 [Utkarsh Chawla Vs United Global  [Brijesh Kumarj9899222783, lawsolutionpoint@g [25-11-2024

ISharma(P), 0136609699 Imail.com

310 RECOVERY ICS (COMM)/1325/2024 30-11-2024 IAPEIROGON TECHNOLOGIESINSAAF 0999234874 lawyerduggal @gmail. [28-11-2024
IPRIVATE LIMITED Vs ZEESHANDUGGAL(P), lcom
[HASMI AND ANR




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ISH. NIKHIL 410 ICS (COMM) 1223/2024 07.11.2024 ICANARA BANK VS. AJAY KUMAR|SH. PRATAP|9990366723 lprana25000@gmail.cl03.11.2024
ICHOPRA, DJ COMM-| IKASHYAP ICHAND RANA lom
06 TIS HAZR]|
ICOURT CENTRAL
IDELHI
K410 ICS (COMM) 1224/2024 07.11.2024 IKIRAN CHAUDHARY VS. M/SSH. KUMAR[9311668810 lambarilawassociates [23.10.2024
[LOOKS SALON PVT. LTD. IVIDHAN (@gmail.com
K10 IOMP (I) (COMM.) 1248/2024 07.11.2024 IM/S ENKAY ENTERPRISES VS/SH. ISHAN|9871300094 lishanlegalaid@gmail. [05.11.2024
[UNION OF INDIA (COMFOWSACHDEVA lcom
INDIAN RAILWAY)
410 IOMP (I) (COMM.) 1249/2024 07.11.2024 ITATA CAPITAL LTD. VS. NEETASSH. ANISH[9811452022 Anish_bhola17@yaho[29.10.2024
IMEHROTRA IBHOLA lo.com
K10 ICS (COMM) 1235/2024 11.11.2024 IM/S. VISHWANATH & CO. VS. M/S[SH. DEV]8368722310 ladvnarender@gmail.d29.10.2024
IRAJ INDUSTRIES IPRAKASH lom
IPACHAURI
K10 ICS (COMM) 1239/2024 12.11.2024 ISSND MEDIMART PVT. LTD. VS{SH. ANKITj9015505737 ladv.ankitarya@gmail [07.11.2024
IBAKUL KHANNA KUMAR lcom
K10 ICS (COMM) 1260/2024 18.11.2024 [CICI BANK LTD. VS. AVNISH[SH. SAGARP212036118 vikaschopraadvocate [07.11.2024
[RANJAN ISHIVAM (@gmail.com
JAISWAL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
410 ICS (COMM) 1269/2024 19.11.2024 STATE BANK OF INDIA VSMS. SUCHITA{8896932838 lagnihotrisuchita@gm [16.11.2024
IDAYAWANTI SHARMA IDIXIT lail.com
K410 IOMP (I) (COMM.) 1273/2024 20.11.2024 JAXIS BANK LTD. VS. JATIN GUPTA|SH. ANUPAMj0654926809 anupamsingh@gmail.[18.11.2024
ISINGH lcom
K10 [EX. (COMM.) 530/2024 22.11.2024 IPRAVEEN CHUGH VS. M/S|SH. RISHABHjg953624532 rishabh@anejaandan [20.11.2024
IGRAPHICS PVT. LTD. JAIN leja.in
410 ICS (COMM) 1288/2024 25.11.2024 ISTATE BANK OF INDIA VS. NASIM|SH. TIRATH[g643228307 fid- 22.11.2024
IAHMAD ILAL YADAV ladvtirath@gmail.com
K10 ICS (COMM) 1296/2024 26.11.2024 ISONU BHATIA VS. MCD ISH. 0811161525 sksingh116@gmail.co [22.11.2024
ISATYENDRA Im
KUMAR SINGH
K10 CS (COMM) 1297/2024 26.11.2024 ISONU BHATIA VS. MCD ISH. 0811161525 sksingh116 @gmail.co [22.11.2024
ISATYENDRA Im
IKUMAR SINGH
K10 IOMP (COMM.) 102/2024 30.11.2024 JUNION OF INDIA VS. M/S. ENKAY|SH. ASHISH[9313471929 lashishsharmag79@g [27.11.2024
[ENTERPRISES [KUMAR Imail.com
ISHARMA
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ICIVIL SUIT IOMP (COMM) 96/2024 08.11.2024 IM/S MARKETING KING ONLINESEEMA 0891821120 seemabengani@yaho [28.10.2024
302 IPVT. LTD. VS SAHIL GUPTA IBENGANI lo.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1233/2024 11.11.2024 IM/S HINDUSTAN PIPE SALESN.S.NEGI 9999029218 ISHAILNEGI1984@G |07.11.2024
302 ICORPORATION VS PANKAJ SAINI IMAIL.COM
ICOURT ROOMICIVIL SUIT IOMP(COMM) 98/2024 12.11.2024 JUNION OF INDIA VS M/S ENKAYAJAY KUMAR [0810239626 ajaybidhuriyg @gmail [11.11.2024
302 IENTERPRISES .com
ICOURT ROOMICIVIL SUIT ICS(COMM) 1248/2024 14.11.2024 IPARVEEN KUMAR SHARMA IVIVEK 0810562468 ladv.viveke502@gmailjo8.11.2024
302 IBHARDWAY .com
COURT ROOM[CIVIL SUIT ICS(COMM) 1253/2024 14.11.2024 ISTATE BANK OF INDIA VSTIRATH  LAIjg643228307 lad- 13.11.2024
302 INEERAJ KUMAR IYADAV ladvtirath@gmail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1265/2024 18.11.2024 IM/S V.G. MARKETING PVT. LTD. [ATULRATHI [9810540219 INA 16.11.2024
302
ICOURT ROOMICIVIL SUIT ICS(COMM) 1264/2024 18.11.2024 RAHUL JAIN VS ROMI RAJAN INAVEEN 0811438111 ladvnavingupta@gmail16.11.2024
302 IGUPTA l.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1272/2024 20.11.2024 ISTATE BANK OF INDIA VS SAJ. JAY 0811255673 ladvocatesinha@redifff13.11.2024
302 IKANWAR UMAR SINHA Imail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1275/2024 20.11.2024 RAJENDER KUMAR GUPTA VSAVINASH 0810104312 laktrivedilawoffices@g19.11.2024
302 IMCD KUMAR Imail.com

[TRIVEDI




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

COURT ROOM[CIVIL SUIT IOMP(I) COMM 1270/2024 [20.11.2024 JAXIS BANK LTD. VS SAKSHI ANUPAM 0654926809 lanupamjsingh@gmailf19.11.2024
302 ISINGH .com
COURT ROOM[CIVIL SUIT ICS(COMM) 1279/2024 21.11.2024 IMOHD. SALEEM VS JASPREETAMBUJ 8851230670 tiwari.ambuj16 @yahof20.11.2024
302 IPURI TTWARI lo.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 1286/2024 23.11.2024 ISTATE BANK OF INDIA VS SATPALINIRMAL 9953128141 lamb.nirmal@gmail.c [22.11.2024
302 IKUMAR jom
ICOURT ROOMICIVIL SUIT ICS(COMM) 1295/2024 25.11.2024 IM/S BAWA AUTOMOBILE CO. VSAMIT KUMAR [9942231515 lawchambersfgl@gm [23.11.2024
302 IM/S DURGA CAR MAX lail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1298/2024 26.11.2024 SANJAY KUMAR JAIN  VSSATENDRA 0811161525 sksingh116 @gmail.co [23.11.2024
302 IMUNICIPAL CORPORATION OHKUMAR SINGH Im

IDELHI
COURT ROOM[CIVIL SUIT ICS(COMM) 1305/2024 26.11.2024 THE INDIAN EXPRESS PVT. LTD[RAJAN 0811797546 ladvrklawoffice@gmailfz1.11.2024
302 VS THINK AND LEARN PVT. LTD. [KHANNA l.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 1308/2024 27.11.2024 [CICI BANK LTD. VS PARITOSH|VIKAS CHOPRA[g212036118 vikaschopraadvocate [26.11.2024
302 ISINGH (@gmail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1312/2024 28.11.2024 ANTIM JHAWAR VS M/S CARES.K. SHARMA 0891297097 sksharmaadvocate@hf26.11.2024
302 I[EDUCATIONAL & WELFARE otmail.com

ISOCIETY
COURT ROOM[CIVIL SUIT ICS(COMM) 1315/2024 28.11.2024 IBANK OF BARODA VS ROHIT IGEETANJALI 8447833470 Advocate.134@gmail. [27.11.2024
302 ISHARMA lcom
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308EXTENSION |ARBITRATION IOMP (I) COMM/1256/24 11.11.2024 TATA CAPITAL LTD VS SURESHJANISH BHOLA [9811452022 JANISH_BHOLA117@29.10.2024
IBLOCK THC ICONCILIATION ACT IKUMAR IYAHOO.COM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1237/24 12.11.2024 IM/S SARDARI LAL AND COMPANYJANIL SETHI 0811109342 ASETHIADVOCATE |07.11.2024
IBLOCK THC VS M/S ATS HOUSING PVT LTD (@YAHOO.COM
308EXTENSION |RECOVERY OF MONEY ICS COMM- 1238/24 12.11.2024 IAKSAY AGGARWAL VS BHIKHANPATIN SETHI 9860070760 WATINSSETHI@GM [29.10.2024
BLOCK THC ILAL. RAJ KUMAR OVERSEAS PVT] AIL.COM

ILTD
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1243/24 13.11.2024 SAYED MUNAWAR ALI  VSPRAKHAR 0868262721 INFO@INDIANTM.C|08.11.2024
BLOCK THC JAGDEV ISHARMA OM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1247/24 13.11.2024 ICANARA BANJK VS USB|PRATAP 9968705062 IPRANA2500@GMAI [02.11.2024
IBLOCK THC [ENTERPRISES PVT LTD ICHANDRA IL.COM

IRANA

308EXTENSION [ARBITRATION ANDIOMP (I) COMM/1262/24 16.11.2024 IM/S ELECTRONICA FINANCE LTDISUNITA SINGH 9871040589 INDOLEXLAW@GM [13.11.2024
IBLOCK THC ICONCILIATION ACT VS NOBBLE CABLES MACHINE AIL.COM

IPARTS PVT LTD
308EXTENSION |MISC APPLICATION ICONTEMPT 16.11.2024 ISRI AISHWARYA FOOD|SHAILJA 0717681363 [HIMANSHU@KSAN [29.10.2024
IBLOCK THC IPETITION/25/24 INDUSTRIES PVT LTD  VSSINGH IDK.COM

JAISHWARYA  AGRIPROCESSORS

IPRIVATE LTD TH PRASHANT]

IKUMAR GOEL
308EXTENSION |[EXECUTION PETITION [EX COMM-512/24 16.11.2024 IKRISHAN VS MCD ISATYEDRA 0811161525 ISKSINGH116 @GMAI|05.11.2024
IBLOCK THC [KUMAR [L.COM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1263/24 18.11.2024 IBANK OF BARODA VS AMITIGEETANJALI [9911294399 IADVOCATEMKS@R [12.11.2024
IBLOCK THC IKASANA ISHARMA IEDIFFMAIL.COM
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308EXTENSION [ARBITRATION IOMP (I) COMM/1276/24 20.11.2024 JAXIS BANK LTD VS SHYAMVIR 0654926809 ANUPAMSINGH@G [18.11.2024
IBLOCK THC ICONCILIATION ACT ISINGH IMAIL.COM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1274/24 20.11.2024 ISTATE BANK OF INDIA VS MRSRANJAY SINGH|8178873394 IADVOCATESINHA@ |08.11.2024
IBLOCK THC IPOOJA ISINHA IREDIFFMAIL.COM
308EXTENSION |ARBITRATION AND|OMP (I) COMM/1281/24 21.11.2024 AXIS BANK LTD VS DHEERAJDHEERAJ 0871040589 INDOLEXLAW@GM [12.112024
BLOCK THC ICONCILIATION ACT [KUMAR AIL.COM
308EXTENSION |[EXECUTION PETITION [EX COMM-531/24 23.11.2024 INITIN ARORA VS DINESH GUPTA [AMIT SHARMA 9868882512 INA 14.11.2024
BLOCK THC
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1303/24 26.11.2024 JAMBAY FOOTWEAR VS JAYKAYKESHAV 0999990445 IMUDGILKEHSAV@ [22.11.2024
IBLOCK THC I[FOOTCARE IMUDGIL IGMAIL.COM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1319/24 29.11.2024 IRIKAB CHAND MUNOT VS RAHULYMAHESH 0810133604 TRIDENTLAW@HO [27.11.2024
IBLOCK THC ISHARMA KATYAYEN TMAIL.COM
308EXTENSION |ARBITRATION ANDIOMP (I) COMM/1383/24 21.11.2024 IELECTRONICA FINANCE LTD VSSUNITA SINGH 9871040589 INDOLEXLAW@GM [16.11.2024
IBLOCK THC ICONCILIATION ACT J[UNIQUE INDUSTRIES AND ORS AIL.COM
308EXTENSION |[EXECUTION PETITION [EX COMM-489/24 11.11.2024 IPRADEEP SINGH LAMBA PROPABDUL  AZIZ9811145131 INA 04.11.2024
IBLOCK THC IM/S RS ENTERPRISES VS LCCHAUS
IPAKERS LTD
ISH. DEEPAK GARG,CENTRAL [309 THIRD|CS (COMM.) ICS (COMM)/1213/2024 04-11-2024 [State Bank of India Vs Anju [Suchita Dixit(P),[8896932838 lagnihotrisuchita@gm[29.10.2024
IDISTRICT JUDGE, IFLOOR lail.com
ICOMMERCIAL [EXTENTION
ICOURT-09 IBLOCK
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309 THIRD|CS (COMM.) ICS (COMM)/1214/2024 04-11-2024 IPRAMILA JAIN Vs MAHOMMADRAM PRAKASH|9958430361 linfo@rpslegalsolutio [29.10.2024
IFLOOR JAHANGIR ISONI(P), In.com

EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1244/2024[06-11-2024 ITATA CAPITAL LTD Vs GULSHANANISH 0811452022 Anish_bhola@gmail. [05.11.2024
IFLOOR IKUMAR BHOLA(P), lcom

[EXTENTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/484/2024(06-11-2024 IBHUPENDER SINGH Vs Municipalsatyendra 0811161525 sksingh116 @gmail.co [05.11.2024
IFLOOR ICorporation of Delhi kumar singh(P), Im

[EXTENTION

IBLOCK

309 THIRD[RP (CIVIL) IRP (Civil)/13/2024 07-11-2024 [Rakesh Kumar Goel Vs Municipalsatyendra 0811161525 sksingh116@gmail.co [06.11.2024
IFLOOR ICorporation of Delhi kumar singh(P), Im

[EXTENTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/496/2024[11-11-2024 IM/S BHARATI BHAWANNIKHIL 0899836932 nikhiltripathi63@gm [08.11.2024
IFLOOR IPUBLISHERS AND DISTRIBUTORS|[TRIPATHI(P), lail.com

[EXTENTION Vs USHA JAIN

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1244/2024 13-11-2024 IM/s ALM enterprises through propSIDDHARTH (9643543596 Ayusharma@gmail.cofi2.11.2024
[FLOOR Imohd zafar Vs Ghyayasuddin [KHURANA(P), Im

EXTENTION

IBLOCK

309 THIRDICS (COMM.) ICS (COMM)/1257/2024 16-11-2024 [Rakesh Kumar Goel Vs Municipalisatyendra 0811161525 sksingh116 @gmail.co [14.11.2024
IFLOOR ICorporation of Delhi kumar singh(P), Im

[EXTENTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/511/2024 [16-11-2024 [Krishan Kumar Gupta Vs Municipalsatyendra 0811161525 sksingh116 @gmail.co [14.11.2024
IFLOOR ICorporation of Delhi kumar singh(P), Im

EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1258/2024 16-11-2024 ISANJEEV SARAN Vs RAKESHmanu 0810019309 Imanusisodiayy@gmaifi4.11.2024
IFLOOR JARORA sishodia(P), l.com

[EXTENTION

IBLOCK
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309 THIRDIEXECUTION (COMM.) [Execution (Comm)/521/2024 [19-11-2024 ushi Agro Foods Products Vs M/S[Feroz Khan(P), (9818416099 INA 18.11.2024
IFLOOR [Whitefields Overseas Limited

EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1269/2024[20-11-2024 JAXIS BANK LTD Vs MANISHA JAnupam 0654926809 lanupamjsingh@gmailf19.11.2024
FLOOR [Singh(P), .com

[EXTENTION

IBLOCK

309 THIRDICS (COMM.) ICS (COMM)/1293/2024 25-11-2024 [HORIZON SATELLITE SERVICESPPayal Kakra(P), 7503083035 surajkt@kntlawoffice [23.11.2024
IFLOOR IPVT LTD Vs AKD BUILD INDIA| s.com

[EXTENTION IPRIVATE LIMITED

IBLOCK

309 THIRDIOMP (I) (COMM.) JIOMP (1) (COMM)/1290/2024|25-11-2024 ITATA CAPITAL LTD Vs MS ANJUIANISH 0811452022 Anish_bhola@gmail. [23.11.2024
IFLOOR IDEVI BHOLA(P), lcom

[EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1304/2024 26-11-2024 [Star Human Sciences Pvt Ltd Vs S GAmit Chawla(P),l9718689708 lamitchawlaad @gmail [25.11.2024
IFLOOR [TRADERS L.com

[EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1309/2024 27-11-2024 IRV SOLUTIONS PVT LTD Vs NISISANKIT 7276358720 ladvankitmiglani@gm [26.11.2024
IFLOOR IPATRA IMIGLANI(P), lail.com

EXTENTION

IBLOCK

309 THIRDICS (COMM.) ICS (COMM)/1320/2024 29-11-2024 IDEEPAK SUKHIJA trading as M/sRohan 0811867909 rohanr@rsrlegal.in  [28.11.2024
IFLOOR [Poonam Collections Vs Aditya AshuRohatgi(P),

EXTENTION [Baghla trading as M/s Naughty Kids

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/541/2024 [30-11-2024 ROOP KISHORE RASTOGI VsSONAL 0810002285 sinhasonalo609@gm [29.11.2024
IFLOOR ISAGAR KHARBANDA ISINHA(P), lail.com

EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1324/2024 30-11-2024 IPUNJAB NATIONAL BANK VgSudhir Kumarg86827179 skssinllhadvdclhi@m [29.11.2024
IFLOOR IMUNESH [Singh(P), lail.com

[EXTENTION

IBLOCK
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300 THIRD|CS (COMM.) ICS (COMM)/1226/2024 07-11-2024 IPUMA SE VS ASHOK KUMAR IPRACHI 091 1703098 prachi.gupta@pomsle{06.11.2024
FLOOR IGUPTA lgal.com
EXTENTION
IBLOCK
309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1265/2024[19-11-2024 AXIS BANK LTD Vs HARISHDHEERAJ 9871040589 /INDOLEXLAW@GM [18.11.2024
IFLOOR IKUMAR 8920586266 AIL.COM
[EXTENTION
IBLOCK
309 THIRDIEXECUTION (COMM.) [Execution (Comm)/499/2024[11-11-2024 ISURESH KUMAR JAIN VS MANOJ|SATISH 9953538322 INA 08.11.2024
IFLOOR IBASOYA ICHANDER
[EXTENTION IBAJAJ
IBLOCK
10 ISH. AJAY PANDEY,CENTRAL (307 ICivil ICS (COMM)/1218/2024 06-11-2024 INIDHI GUPTA Vs CholamandalamyJ S Rawat 0810350712 jsrobort@gmail.com [04.11.2024
IDISTRICT JUDGE, [nvestment and Finance Company
ICOMMERCIAL [Limited
ICOURT
307 ICivil IOMP (I) (COMM)/1252/2024|08-11-2024 AXIS BANK LTD Vs SWATISunitaSingh [9871040589 indolexlaw@gmail.co [06.11.2024
ISRIVASTAV Im
307 ICivil ICS (COMM)/1232/2024 11-11-2024 IM/S PRINCEM ORNAMENTS PVTVarun Gupta (9810476769 gupta.varuni@gmail. [08.11.2024
ILTD Vs M/S BELIRAM lcom
[TARACHAND JAIN JEWELLERS
IPVT LTD
307 ICivil [Execution (Comm)/507/2024[14-11-2024 [PUNJAB NATIONAL BANK VSNITIN GARG (9958986363 info@knowlex.in 26.10.2024
IMRITYUNJAY KUMAR SINGH
307 ICivil [Execution (Comm)/506/202414-11-2024 ISANJAY CHOWDHARY Vs AMRITAnil kumarg811277331 chhabranassociates@ [26.10.2024
IPAL SINGH (Prop) IChhabra lgmail.com
307 ICivil ICS (COMM)/1249/2024 14-11-2024 STATE BANK OF INDIA VgTirath Lal Yadavjo643228307 fid- 12.11.2024
INARESH KUMAR ladvtirath@gmail.com
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307 ICS (COMM)/1255/2024 16-11-2024 IM/s MARUTI OVERSEAS Vs M/ 0605460591 bimal_advocateo1@y [14.11.2024
ISHRI MAHALAXMI ENTERPRISES lahoo.com

307 ICivil ICS (COMM)/1277/2024 20-11-2024 IM/s Jari Saree Centre (India) Pvt LtdSIDHANT 0650677902 ladv.sidhantdhingra@ [15.11.2024
Vs Taruna Bansal IDHINGRA AND| lgmail.com

IASSOCIATES

307 ICivil ICS (COMM)/1276/2024 20-11-2024 Asha Rani Vs Cholamandalam MSRakesh Kumar [9871897844 IN.A. 16.11.2024
iGeneral Insurance Co Ltd

307 ICivil [Execution (Comm)/526/2024[21-11-2024 VARUN PIPES AND INDUSTRIESKAPIL DUA 0811590282 kapil.dua74@gmail.c [18.11.2024
Vs M/S NAYANK SANITATION PVT] jom
ILTD

307 ICivil ICS (COMM)/1290/2024 25-11-2024 [Hero InvestCorp Private Limited Vspastha sharma 9718209970 laastha@thelegist.comf22.11.2024
JASHOK KUMAR

307 ICivil ICS (COMM)/1292/2024 25-11-2024 REDTAPE LIMITED Vs ARRIVAUAshok Goel 0873815146 ip@asokalaw.com  [22.11.2024
ISHOES

307 ICivil IOMP (I) (COMM)/1288/2024[25-11-2024 TATA CAPITAL LTD Vs BILAIANISH BHOLA (9811452022 lanish_bhola17@yaho [23.11.2024
IMALIK lo.com

307 ICivil IOMP (1) (COMM)/1289/2024/25-11-2024 TATA CAPITAL LTD Vs NEETAANISH BHOLA [90811452022 lanish_bhola17@yaho [23.11.2024
IMEHROTRA lo.com

307 ICivil [Execution (Comm)/533/2024[26-11-2024 VIJAY KUMAR AGGARWAL VsAnil Kumarj9810438850 lakpandeyadv@yahoo.[20.11.2024
CHANDAN ARORA @ KARAN[Pandey co.in
ARORA
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307 ICS (COMM)/1310/2024 27-11-2024 [Pushpa Goel Vs Kanta Goel [Neeraj Tyagi 0810114261 tyagineeraj.advocate [25.11.2024
(@gmail.com
307 ICivil [Execution (Comm)/536/2024[27-11-2024 [RAM KISHORE TYAGI Vs BANK OFGaurav Dubey (9971007746 lgdubeyadv@gmail.co [16.11.2024
IBARODA Im
307 ICivil ICS (COMM)/1311/2024 27-11-2024 AVEC AMOR Enterprises LLP Vs Go)YASH PRATAP[;827215064 sethanupam@gmail.cf25.11.2024
IClick E-Commerce Pvt Ltd ISINGH om
307 ICivil ICS (COMM)/1318/2024 20-11-2024 ICanara Bank Vs Rohit [Pratap Chandra [9990366723 lprana25000@gmail.c27.11.2024
[Rana jom
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SH. S.S RATHI,| ICOURT ROOM 310[CS (COMM) ICS (COMM)/1215/2024 04-11-2024 AL GUPTA Vs MUNICIPALPankaj Roy0811070396 Ipankajkotra@yahoo.c[29.10.2024
IDISTRICT JUDGE,| ICORPORATION OF DELHI otra o.in
ICOMMERCIAL
ICOURT
ICOURT ROOM 310(CS (COMM) ICS (COMM)/1262/2024 18-11-2024 IN M AGGARWAL AND CO PVT LTD|Subhash 0810459344 IChandraadv3i@gmai [30.10.2024
Vs MADHURI JAIN IChandra l.com
ICOURT ROOM 310|Ex (Comm) [Execution (Comm)/522/2024[20-11-2024 ISUDHIR SOLVENTS PVT LTD VsSidhant Aeron [9910007124 sidhantaeron@outloo|09-11-2024
THE INDIAN COSMETI( k.com
ICOMPANY
ICOURT ROOM 310|CS (COMM) ICS (COMM)/1241/2024 12-11-2024 THE  SUPREME  INDUSTRIESShrihar Tripathijo548888420 legal@boostip.in 08.11.2024
ILIMITED Vs CHANDERKANT]
ICHOUDHRY
ICOURT ROOM 310[Ex (Comm) [Execution (Comm)/516/2024 [18-11-2024 AMIT VERMA Vs MUNICIPAlJSatyendra Krjo811161525 sksingh116 @gmail.co [12.11.2024
ICORPORATION OF DELHI ANDf{Singh Im
JANR
ICOURT ROOM 310[Ex (Comm) [Execution (Comm)/515/2024 [18-11-2024 IKRISHAN KUMAR GUPTA VgSatyendra Krjo811161525 sksingh116 @gmail.co [05.11.2024
IMUNICIPAL CORPORATION OFSingh Im
IDELHI AND ANR
ICOURT ROOM 310|CS (COMM) ICS (COMM)/1313/2024 28-11-2024 ISH RAVI KUMAR AGGARWAL VsSidhant Dhingrajo650677902 IADV.SIDHANTDHIN]J15.11.2024
ISMT TARUNA BANSAL IGRA@GMAIL.COM
ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM)/1271/2024 [20-11-2024 AXIS BANK LTD Vs SUBHASHANUPAM 0654926809 lanupamjsingh@gmailf18.11.2024
IBHADANA ISINGH .com
ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/1284/2024[21-11-2024 IM/s CLIX CAPITAL SERVICES PVTRavi  Shankarjg811252038 ladvocatersgarg@gma [19.11.2024
ILTD Vs STM LAB Garg fil.com
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ICOURT ROOM 310(CS (COMM) ICS (COMM)/1287/2024 25-11-2024 ISATYA BHAMA DHANUKA VsRavi Bassi 0810021293 ladvocateravibassi@g [22.11.2024
ICABLE CORPORATION OF INDIA| Imail.com
THROUGH DIRECTOR ROHAN|
[HITENDRA KHATAU
ICOURT ROOM 310(CS (COMM) ICS (COMM)/1294/2024 25-11-2024 [TAJUDDIN AND ORS Vs SAYYEDMonika Rathi [9639924680 ladvocatemrathi@gmale2.11.2024
IMOHD ANWAR AND ORS fil.com
ICOURT ROOM 310|CS (COMM) ICS (COMM)/1289/2024 25-11-2024 [State Bank of India Vs. Kaisenti devi [Suchita Dixit  [8896932838 lagnihotrisuchita@gm [22.11.2024
lail.com
ICOURT ROOM 310[0MP (COMM) IOMP (COMM)/101/2024 26-11-2024 IVARDHMAN PVC PROFILES PVTWaseem Firoz [9810926617 lwaseemfadv@gmail.c[24.10.2024
ILTD Vs LAKSHMI INDUSTRIES om
12 ISH. RAVINDERICENTRAL [4o1 IOMP (I) (COMM.) 1239/2024 04-11-2024 IPANAESHA EDUCATION SOCIETY[PRADEEP 9711958819 IPTSASSOCIATESQS8 [26.10.2024
IBEDI, DISTRICT]| Vs VARUN GOENKA [TEOTIA (@GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT
401 ICS (COMM) 1217/2024 05-11-2024 IM/S VARN IMPEX LLP VSSANJAY 0873479585 ISSCLAWFIRM@GM [28.10.2024
ABHINAV JAIN ISEHGAL AIL.COM
401 IOMP (I) (COMM.) 1241/2024 05-11-2024 IM/S IDFC FIRST BANK LIMITEDRAHUL 9205511796 ILEXPACIFIC03@GM]|26.10.2024
Vs SHASHIBHUSHAN KUMAR [KASHYAP AIL.COM
101 ICS (COMM) 1225/2024 07-11-2024 IMAHESH BANSAL Vs MUNICIPAISATYAENDRA (9811164525 ISKSINGH116 @GMAI|05.11.2024
ICORPORATION OF DELHI [KUMAR SINGH IL.COM
401 IOMP (I) (COMM.) 1257/2024 12-11-2024 AXIS BANK LTD Vs SANDEEPSSUNITA SINGH [9871040589 INDOLEXLAW@GM [06.11.2024
IKUMAR AIL.COM
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401 IOMP (I) (COMM.) 1258/2024 12-11-2024 AXIS BANK LTD Vs NARENDRASUNITA SINGH [9871040589 INDOLEXLAW@GM [06.11.2024
IKUMAR AIL.COM

401 IOMP (I) (COMM.) 1259/2024 12-11-2024 AXIS BANK LTD Vs PRAVEENSUNITA SINGH [9871040589 INDOLEXLAW@GM |06.1.2024
IKUMAR AIL.COM

401 Misc DJ 652/2024 14-11-2024 IM/S BLUE DIAMOND Vs M/SKAMAL ANAND0873438080 11.11.2024
IMANT GIFTS THROUGH]
IPROPRIETOR RAMA BAJAJ

401 ICS (COMM) 1250/2024 14-11-2024 IM/S DEEP BLUE XPRESS PVT LTDHIMANSHU  [7988358702 JAIN.HIMANSHUS8Y7 [13.11.2024
Vs RAJESH KUMAR MIGLANI JAIN (@GMAIL.COM

401 ICS (COMM) 1252/2024 14-11-2024 ISTATE BANK OF INDIA Vs RAM[TIRATH LAIJo643228307 IADVTIRATH@GMAI [12.11.2024
IKISHOR IYADAV IL.COM

401 ICS (COMM) 1254/2024 16-11-2024 IM/s S CHAND AND CO.LTD Vs MijANJU BAJAJ (9810195013 IKUMARRAJESHADV|29.10.2024
IK M PUJAL (@YAHOO.COM

401 ICS (COMM) 1259/2024 16-11-2024 IM/S ARYA PUBLISHINGANURAG 9810059650 INFO@ASVASSOCIA|06.11.2024
ICOMPANY Vs MAYANK ADLAKHA [KUMAR ITES.COM

JAGARWAL

401 IOMP (I) (COMM) 1243/2024 06-11-2024 [KDH FOOD OPC Private Limited V§SHARAVAN 6201970125 [UNITEDMARK@UN [28.10.2024

Amir Khan [KUMAR ITEDANDUNITED.C
BANSAL OM

401 [Execution (Comm)/ 490/2024 06-11-2024 [Rakesh Gupta Vs RJ PROJECTSARAVKAPOOR 9899426326 JARAVKAPOOR@OU [26.10.2024

IPRIVATE LIMITED ITLOOK.COM
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401 IOMP (I) (COMM.) 1268/2024 20.11.2024 IM/S ASHOK LEASING LTD V/S V,SOHIL 8765775577 IPATHWAYSLEGAL2 [19.11.2024
ISRINIVASULU ISHARMA l010@GMAIL.COM
401 [Execution (Comm)/ 539/2024 29.11.2024 ISH. TRIPAT SINGH & ORS V/S SH|ABHAY DIXIT 9654452476 IADVAHAYDIXIT200 [27.11.2024
INDER MOHAN SINGH & ORS (@GMAIL.COM
401 [Execution (Comm)/ 540/2024 29.11.2024 IM/S B.R KAPOOR & SONS P LTDJIRA GUPTA 0818976099 IRAGUPTA27@GMA [26.11.2024
IV/S M/S KRAFT INTERNATIONAL IL.COM
& ORS
13 SH. M.K NAGPAL/CENTRAL [COURT ROOMICIVIL SUIT JIOMP (I) (COMM)/1240/2024(04-11-2024 IM/S IDFC FIRST BANK LIMITEDRAHUL 9205511796 ILEXPECIFIC03@GM]|28.10.2024
IDISTRICT JUDGE,| 402 Vs ABHAY KUMAR IKASHYAP ATL.COM
ICOMMERCIAL
ICOURT
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/1245/2024(06-11-2024 ITATA CAPITAL LTD Vs PRAVEENIANISH BHOLA [90811452022 JAnish_bhola17@yaholos.11.2024
402 IMISHRA lo.com
COURT ROOM[CIVIL SUIT ICS (COMM)/1221/2024 06-11-2024 ICANARA  BANK Vs SWATIPratap Chandra j9990366723 INA 05.11.2024
402 ISHARMA [Rana
ICOURT ROOMICIVIL SUIT [Execution (Comm)/486/2024(06-11-2024 IVOICEVALE LIMITED Vs RAMESH|ISEEMA 9810260053 INA 05.11.2024
402 IKUMAR AGARWAL AND ANR
COURT ROOM[CIVIL SUIT [Execution (Comm)/489/2024[07-11-2024 IKRISHAN KUMAR GUPTA Vs MCD [atyendra 0811161525 sksingh116 @gmail.co [06.11.2024
ko2 kumar singh Im
COURT ROOM[CIVIL SUIT ICS (COMM)/1229/2024 08-11-2024 State Bank of India Vs BEENA SAH |[SHALINI 0899408618 ISHALINIUPADHYAY|07.11.2024
o2 JUPADHYAY L ADVOCATE@GMAI
IL.COM
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COURT ROOM[CIVIL SUIT ICS (COMM)/1234/2024 11-11-2024 ICICI BANK LTD Vs MANASVIKAS CHOPRAJ9212036118 vikaschopraadvocate [08.11.2024
ko2 IDUBEY (@gmail.com
COURT ROOM[CIVIL SUIT ICS (COMM)/1240/2024 12-11-2024 AGGARWAL  ASSOCIATES  VSPANKAJ ROYp811070396 lpankajkotra@yahoo.cft1.11.2024
o2 IMUNICIPAL CORPORATION OHKOTRA lo.in

IDELHI
ICOURT ROOMICIVIL SUIT [Execution (Comm)/508/2024[16-11-2024 IKINU IMPEX Vs TILOKARAMAbhishek Gupta 9999052336 ladv.abhishek3995@g [13.11.2024
402 IPRATAP JI CHOUDHARY Imail.com
ICOURT ROOMICIVIL SUIT [Execution (Comm)/510/2024[16-11-2024 [KRISHAN KUMAR GUPTA Vssatyendra 0811161525 sksingh116 @gmail.co [14.11.2024
402 IMUNICIPAL CORPORATION OHkumar singh Im

IDELHI
COURT ROOM[CIVIL SUIT [Execution (Comm)/509/2024[16-11-2024 IKRISHAN KUMAR GUPTA Vsgatyendra 0811161525 sksingh116 @gmail.co [14.11.2024
ko2 IMUNICIPAL CORPORATION OHkumar singh Im

IDELHITi
COURT ROOM[CIVIL SUIT ICS (COMM)/1256/2024 16-11-2024 INEERAJ AGGARWAL PROPPANKAJ  ROY|p811070396 pankajkotra@yahoo.cfi4.11.2024
ko2 AGGARWAL  ASSOCIATES  VSKOTRA jo.in

IMUNICIPAL CORPORATION OF

IDELHI
ICOURT ROOMICIVIL SUIT ICS (COMM)/1261/2024 18-11-2024 RAJENDER KUMAR MALHOTRANIitin Arora 0818189667 nitin.arora465@gmai [16.11.2024
ko2 Vs TRILOK AGGARWAL l.com
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/1272/2024[20-11-2024 JAXIS BANK LTD Vs IMRAN ISUNITA SINGH 9871040589 INDOLEXLAW@GM [18.11.2024
lho2 ATL.COM
ICOURT ROOMICIVIL SUIT IOMP (I) (COMM)/1275/2024 [20-11-2024 JAXIS BANK LTD Vs SHREEPAL JAnupam Singh 19.11.2024
ko2
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ICIVIL SUIT IOMP (I) (COMM)/1274/2024[20-11-2024 JAXIS BANK LTD Vs JULEAKKAR |Anupam Singh 9654926809 lanupamjsingh@gmailf19.11.2024
402 L.com
COURT ROOM[CIVIL SUIT [Execution (Comm)/527/2024[21-11-2024 PAWAN KUMAR KOHLI VsAnkit Kumar 9015505737 ANKITKUMARLAW [20.11.2024
o2 IMOHINDER KUMAR  OBERA]J IOFFICES@GMAIL.C
DECEASED) OM
ICOURT ROOMICIVIL SUIT ICS (COMM)/1282/2024 22-11-2024 THE INDIAN EXPRESS PRIVATERajan Khanna [9811797546 ladvrklawoffice@gmaif21.11.2024
402 ILIMITED Vs MR P T ABRAHAM l.com
ICOURT ROOMICIVIL SUIT ICS (COMM)/1302/2024 26-11-2024 IM/S KAPUR GRAPHICS PVT LTD[KAPIL DUA 0811590282 IKAPIL.DUA74@GMA|25.11.2024
402 Vs M/S NEW MODEL IMPEX PVT] [L.COM
ILTD
14 ISH. ASHUTOSH|WEST 201 ICS ICS (COMM)/944/2024 04-11-2024 IM/S Aushadhi Herbal Vs M/S LuckyManish 0643867018 Imanish@xanderlegal [29-10-2024
[KUMAR, DISTRICT] [Extn Block INutrition [Kumar(P), solutions.com
JUDGE
(COMMERCIAL
ICOURT) Ics ICS (COMM)/946/2024 05-11-2024 [qbal Singh Vs Usha Pahwa [Praveen Suri(P),}90810928188 praveensuriy3@gmaillo4-11-2024
.com
ICS ICS (COMM)/953/2024 07-11-2024 Aqualite Industries Private Limited |ARCHIT 0599043045 legal @sigmalegal.in [06-11-2024
Vs SWADESHI BOOTS (THROUGHISINGHAL(P),
[TS PARTNERS)
ICS ICS (COMM)/952/2024 07-11-2024 IM/S VU ELECTRICAL EQUIPMENT|SANJAY 0312131464 sanjaychursia.13@gm06-11-2024
P) LTD Vs M/S BENLING INDIAICHAURSIA(P), lail.com
IENERGY AND TECHNOLOGY PVT]
ILTD
ICS ICS (COMM)/958/2024 08-11-2024 IPARVEEN MEHTA Vs M/S RMS[Varun 0810118367 varun.kathuria@yaholo7-11-2024
BUILDERS PVT LTD [Kathuria(P), o.com
ICS ICS (COMM)/965/2024 11-11-2024 [Satish Kumar Vs AutoliteIndia [Sundaram 0811254899 sundaramadv@yahoo|o8-11-2024
IChoudhary(P), .co.in
IOMP IOMP (1) (COMM)/274/2024 [12-11-2024 IYES BANK LTD Vs PRATAP SINGHI%ARTIK 0811015339 katyalsachin2008@g [11-11-2024
UMAR(P), Imail.com
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JIOMP (1) (COMM)/275/2024 [12-11-2024 IYES BANK LTD Vs ARIF ABDULJKARTIK 0811015339 katyalsachin2008@g [11-11-2024
HAFIZ UMAR(P), Imail.com
OMP IOMP (I) (COMM)/273/2024 [12-11-2024 IYES BANK LTD Vs AMIT NAGAR [KARTIK 0811015339 katyalsachin2008@g [11-11-2024
[KUMAR(P), Imail.com
Misc Misc DJ/717/2024 13-11-2024 U S CHAWLA AND SONS HUF Vs|Lokesh 9999410660 lokesh@legalicons.in f11-11-2024
AIRPLAZA RETAIL HOLDINGSBhola(P),
IPVT LTD
Misc Misc DJ/718/2024 13-11-2024 DS CHAWLA AND SONS HUF Vs|Lokesh 0999410660 lokesh@legalicons.in f11-11-2024
AIRPLAZA RETAIL HOLDINGSBhola(P),
IPVT LT
ICS ICS (COMM)/979/2024 18-11-2024 ISTATE BANK OF INDIA Vs MRIADAITA 90999132159 lie- 16-11-2024
IPREM CHAND SHARMA PROP OFKUMAR akroutadvocate@gmal
IM/S MB PHARMA [ROUT(P), fil.com
ICS ICS (COMM)/981/2024 18-11-2024 IMS COTTON CONCEPT (INDIA)KISHAN LAIj9810000113 newdelhi@aaalegal.c [16-11-2024
IPRIVATE LIMITED Vs M/S AVAMMEENA(P), o
IAPPARELS LLP AND ORS
IOMP IOMP (COMM)/19/2024 18-11-2024 ICICI Securities Limited Vs MD  ZARYAB{999784700 ladvocatezaryab@Jgm|16-11-2024
IDEVVRAT GUPTA JAMAL lail.com
RIZVI(P),
ICS ICS (COMM)/988/2024 20-11-2024 [HAPPY FOOTCARE INDUSTRIESSANJAY 9811112087 spjainlawfirm @gmail [19-11-2024
Vs M/S KALIRAMAN INDUSTRIESPADAM .com
IPVT LTD AND ORS JAIN(P),
ICS ICS (COMM)/1006/2024 27-11-2024 ISVC COOPERATIVE BANKIABHISHEK(P), [9868213110 lanisinghandcompany [26-11-2024
ILIMITED Vs ANSHUL GOEL AND| (@gmail.com
ANR
Misc Misc DJ/751/2024 27-11-2024 [Loreal India Private Limited VsShravan 26-11-2024
Gurpreet Singh Bansal(P),
ICS ICS (COMM)/1014/2024 29-11-2024 INIRMAL SINGH Vs SANJEEV[Rounak 7042835171 rounaknayak@gmail. |28-11-2024
IMALHOTRA AND ANR INayak(P), lcom
15 11:/[/18' HEMANIWEST 209 ICS(COMM) 947/2024 06-11-2024 [Union Bank Of India Vs VikasDEEPA GUPTA [9312292558 ladvocate,deepa.gnptalo6-11-2024
HOTRA, [Extn Block Shrivastav ~ proprietor ~ Samair: (@gin&il.com
IDISTRICT JUDGE [Electronics
(COMMERCIAL
ICOURT)-02 ICS(COMM) 956/2024 07.11.2024 ISARIKA MALHOTRA VS MAGNUMVARUN 9810118367 IVARUN.KATHURIM [07.11.2024
IBUILDCON INDIA P LTD KATHURIA aYAHOO.COM
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IOMP(I)(COMM) 262/2024 12.11.2024 IYES BANK VS. PREMPAL SIYARAM|PREMPAL 0289792351 prempalprempal8992f12.11.2024
ISIYARAM (@gmail.com
IOMP(I)(COMM) 263/2024 12.11.2024 IYES BANK VS. KAPIL KUMAR ISACHIN 0811015339 katyalsachin2008@g [12.11.2024
IKATYAL Imail.com
IOMP(I)(COMM) 264/2024 12.11.2024 IYES BANK VS.RAJ KUMARISACHIN 0811015339 katyalsachin2008@g [12.11.2024
SHARMA [KATYAL Imail.com
IOMP(I)(COMM) 265/2024 12.11.2024 IYES BANK VS. VANDANA ARORA [SACHIN 0811015339 katyalsachin2008@g [12.11.2024
KATYAL Imail.com
IOMP(I)(COMM) 266/2024 12.11.2024 IYES BANK VS. GOPI CHAND ISACHIN 0811015339 katyalsachin2008@g [12.11.2024
[KATYAL Imail.com
IOMP(I)(COMM) 267/2024 12.11.2024 IYES BANK VS. SUMIT KUMAR ISACHIN 0811015339 katyalsachin2008@g [12.11.2024
KATYAL Imail.com
IOMP(I)(COMM) 280/2024 13.11.2024 IYES BANK VS. SAHIL DAGAR KARTIK 0811015339 katyalsachin2008@g [13.11.2024
[KUMAR Imail.com
IOMP(I)(COMM) 281/2024 13.11.2024 [KARTIK KUMAR VS. SEWA SINGH [KARTIK 0811015339 katyalsachin2008@g [13.11.2024
KUMAR Imail.com
IOMP(I)(COMM) 282/2024 13.11.2024 IYES BANK VS. KANCHAN JAI PALJKARTIK 0811015339 katyalsachin2008@g [13.11.2024
ISINGH [KUMAR Imail.com
IOMP(I)(COMM) 283/2024 13.11.2024 RAKHEE VINOD ARORA VSJPARV VERMA [9958291740 pverma@nkrlaw.com [13.11.2024
IROYAL COUNTRY HOMES LTD
lOMP/(COMM) 16/2024 13.11.2024 AMIT PRAHLAD TIWARI VS[RAJINDER KR/|9811327587 rksharma_ advocatere|13.11.2024
ISWASTIK PIPE LTD ISHARMA diffmail.com
IOMP(I)(COMM) 288/2024 14.11.2024 IYES BANK VS. AKASH TRIPATHI [SACHIN 0811015339 katyalsachin2008@g [14.11.2024
IKATYAL Imail.com
IMISC.DJ [722/2024 14.11.2024 ILOKESH SHARMA VS. ROYAL CARSARTHAK 081153663 rstsrtkoo7@gmail.co [14.11.2024
ICARE IVASHIST Im
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JARB. A. COMM I7/2024 16.11.2024 SAT INDUSTRIES VS. NEOA.P.VERMA (9448994469 lapverma.adv@gmail. [16.11.2024
IGROWTH CRDIT PVT LTD lcom
JARB. A. COMM 8/2024 16.11.2024 IMODI IMPPORTS VS. NEOA.P.VERMA (0448994469 lapverma.adv@gmail. [16.11.2024
IGROWTH CREDIT PVT LTD lcom
ICS COMM 974/2024 16.11.2024 IV S PLASTICS VS.J M PLASTICS |JANUJ SAINI (9911175304 ladvocateanujsainigo [16.11.2024
(@gmail.com
IOMP(I) COMM 293/2024 18.11.2024 SHRIRAM FINANCE LTD VSMANOJKR 0811133644 Imanojk.adv@gmail.c 18.11.2024
ISHER TRAVELS PVT LTD jom
IOMP COMM 20/2024 18.11.2024 ITAJINDER SINGH VS. SBI CARDS [ADVOCATE &i8810638747 legalaegis@cutlook.c [18.11.2024
ILEGAL jom
ICONSULTANT
IMISC.DJ [728/2024 18.11.2024 IMUKUND YADAV VS. PRAKASHHARISH 828520235 lharish@barahamilegaf18.11.2024
[ENTERPRISES KUMAR Iservices.com
ICS COMM 084/2024 19.11.2024 ISUN STONE PVT LTD VS. OM[SURESH 8130935106 ruchikamalikos@gm [19.11.2024
IMARBLES IBHARTI lail.com
ICS COMM 986/2024 20.11.2024 ICHARANJEET SINGH VS. AMITROHIT KUMAR[9990204400 ladvrohit89 @gmail.co[20.11.2024
SHARMA Im
ICS COMM 091/2024 21.11.2024 STATE BANK OF IONDIA VS[SWEETY SOOD |9811786067 Imssoodadvocate@gm|21.11.2024
RAJVEER lail.com
ICS COMM 999/2024 26.11.2024 JOM TRANS LOGISTICS VS. NEHALJARUN 0810163624 ladvocate.arun23@gmf26.11.2024
ISUTARIYA IAGGARWAL lail.com
ICS COMM 1001/2024 26.11.2024 IHDFC BANK VS. ROHAN TANWAR [ANISH BHOLA [90811452022 lanishbhola17@yahoo.|26.11.2024
com
ICS COMM 1000/2024 26.11.2024 IRAKESH GAUTAM VS. SHREE PAL SACHIN 9711377067 ladvocatesachinmishr [26.11.2024
ISHARMA la@gmail.com
16 ISH. DIG VIJAY|WEST 203 ICS (COMM)/960/2024 08-11-2024 3 ACES WOOD PVI LTDARCHIT 0811156111 legal @sigmalegal.in [07.11.2024
ISINGH, DISTRICT] [Extn Block ITHROUGH ITS AR PRIYA GUPTA [SINGHAL(P),
JUDGE Vs SUPRIYA PATRA (PROPRIETOR|
(COMMERCIAL JOF SS PLYWOODS)




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

[Execution (Comm)/326/2024

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

08-11-2024

IKUMAR SINHA

VSADVOCATE

IRAJ BALA TANWAR Vs DHRUVDHEERAJ

[TANWAR(P),

ADVOCATE
MOBILE
NUMBER

09810651595

ADVOCATE EMAILDATE OF E-

ID

INot Mentioned

FILING

07.11.2024

India

IOMP (I) (COMM)/278/2024 12-11-2024 IYES BANK LTD Vs ASHWANIKARTIK INot Mentioned  [Not Mentioned 11.11.2024
IKUMAR [KUMAR(P),

ICS (COMM)/967/2024 12-11-2024 IMR SANJAY KUMAR AGGARWAL atin Sethi(P), [88600 70760 atinssethi@,gmail.co [11.11.2024
Vs MR AJAY Im

IOMP (I) (COMM)/279/2024 12-11-2024 IYES BANK LTD Vs GAURAVKARTIK INot Mentioned  [Not Mentioned 11.11.2024
IDWESAR KUMAR(P),

IOMP (I) (COMM)/277/2024 12-11-2024 IYES BANK LTD Vs VIKRAMI{EARTIK INot Mentioned INot Mentioned 11.11.2024
IRAJENDRA SINGH UMAR(P),

IOMP (I) (COMM)/276/2024 12-11-2024 IYES BANK LTD Vs HEMLATAKARTIK INot Mentioned  [Not Mentioned 11.11.2024
ICHHATRA PAL KUMAR(P),

ICS (COMM)/969/2024 13-11-2024 ICANARA BANK Vs  PUNEETVarun Mittal(P),[90953062629 vm@v kml ega 1. com [12.11.2024
JARORA

[Execution (Comm)/334/2024 14-11-2024 [Subhash Arora Vs M/s AquaVishal 13.11.2024
[Engineering IChhabra(P),

IOMP (I) (COMM)/290/2024 14-11-2024 IYES BANK LTD Vs AJAB SINGH [KARTIK INot Mentioned  [Not Mentioned 13.11.2024

KUMAR(P),

IOMP (I) (COMM)/289/2024 14-11-2024 IYES BANK LTD Vs JAGDISH HARIKARTIK INot Mentioned INot Mentioned 13.11.2024
IPRASAD KUMAR(P),

ICS (COMM)/970/2024 14-11-2024 [Ranjan K Sapra trading as Pest CurelAshutosh 0999666398 laushtoshnagar@ANA [13.11.2024
Incorporation Vs Pest CureNagar(P), ILAW.in
[Management And Anr

Misc DJ/723/2024 16-11-2024 Krishan Lal Thukral Vs SureshiSudhir 14.11.2024
[Sharma [Balyan(P),

[Execution (Comm)/335/2024 16-11-2024 Sidana shoe material Vs Kaizen[Navin kumar(P), 14.11.2024
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FILING

[LAKRA(P),

IOMP (COMM)/18/2024 16-11-2024 ISADASHIV MISHRA Vs M/S HDBDEV PRAKASH] 14.11.2024
[FINANCIAL SERVICES LTD IPACHAURI(P),

ICS (COMM)/978/2024 18-11-2024 UMF PERFORMANCE MATERIALVikas 0999010507 jurislaw@outlook.co [16.11.2024
IPRIVATE LIMITED Vs ISharma(P), m
IMAHALAKSHMI
ISATHYANARAYANAN

ICS (COMM)/977/2024 18-11-2024 REHMATULLAH Vs MAYASHEEUMOHAMMAD 16.11.2024
RETAIL INDIA LIMITED IDANISH(P),

[Execution (Comm)/341/2024 20-11-2024 IM/s Homeshree Housing FinanceNidhi Saini(P), 10.11.2024
[Limited Vs Arun Kumar

ICS (COMM)/985/2024 20-11-2024 APS OBEROI Vs Rahul Khurana |Anjani Kumar 9811675024 lanianichoudhctri@g [19.11.2024

IChoudhary(P), Imail.com

IOMP (COMM)/21/2024 20-11-2024 IYOGESHWAR KUMAR Vs M/S SBIVISHAL 10.11.2024
ICARDS AND PAYMENTS SERVICESKALRA(P),
ILTS

ICS (COMM)/990/2024 21-11-2024 ISUPER FINE MOULDINGS Vs S PSHALU 9212413759 ladvjitendersahay@ga [20.11.204
[TIMBER [KUMARI(P), Imil.com

ICS (COMM)/993/2024 22-11-2024 [Shri Dinesh Kumar Agrawal Vs M/sfSidharth Raj(P), 9810638066 ladvepwig@gmail.comf21.11.2024
Sri Santinath Lock House

ICS (COMM)/1004/2024 27-11-2024 SH RAMAN GANDHI Vs MSGirish Gaur(P), 0811109763 IGIRISHGAURADVO [26.11.2024
IMAURYA PRINTRS PRIVATE| IYAHOO.eoM
ILIMITED

ICS (COMM)/1005/2024 27-11-2024 ILFG Hardware Private Limited Vs [Vibhor Garg(P), 9811352998 vibhor@bavlegal.in  [26.11.2024
Payanti Shashi Kumar Prop ravindra@bavlegai.in

ICS (COMM)/1009/2024 28-11-2024 AMORPHOS CHEMICALS PRIVATESSandeep Pal(P), 0368315526 sandeeppaladv489@gl27.11.2024
ILIMITED Vs Vishal Bhatnagar Imailcom

ICS (COMM)/1012/2024 20-11-2024 [Ms Psa Polymers Pvt Ltd Vs PRIYARitik Malik(P), [Not Mentioned [Not Mentioned 28.11.2024
IRAVINDRA NESARIKAR

[Execution (Comm)/349/2024 20-11-2024 JANIL JAIN Vs FIROZ KHAN INAGENDER  [Not Mentioned  [Not Mentioned 28.11.2024
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ICS (COMM)/1016/2024 30-11-2024 Sh Nishant Jain Vs M/S INK N[Sunil Kumar(P),[9810294088 ladvanshulo4@gmail. [29.11.2024
IMORE lcom
[Execution (Comm)/350/2024 30-11-2024 [Tushar Suneja Vs Sanjay Kumar  |SHASHANK 20.11.2024
ISHARMA(P),
[Execution (Comm.)/343/2024 21/11/24 ISUPER PLASTIC COATS PRIVATE 20.11.2024
ILIMITED Vs PRIMAFLEX
[Execution (Comm.)/321/2024 04/11/24 IRAGHBIR SINGH Vs MOHINDER| 20.10.2024
IKUMAR CHOPRA
ICS (COMM)/959/2024 08/11/24 Bhupinder  Kaur 5603
Vs Avinash|
Chander Suri
17 ISH. SANJAY|WEST 202 ICS (COMM) ICS (COMM)/942/2024 04-11-2024 IMAYANK DAVE Vs JMD ABODESUKHIJA 9312215731 h.sukhija@yahoo.co [28-10-2024
WINDAL, DISTRICT] [Extn Block IAND BANQUETS PVT LTD IASSOCIATION Im
JUDGE
(COMMERCIAL
ICOURT) ICS (COMM) ICS (COMM)/943/2024 04-11-2024 IM/S CREATIVE PLANET Vs SURGEJKC KALRA 9811403864 kalra.narendra@gmail29-10-2024
IPHARMACEUTICAL PVT LTD l.com
ICS (COMM) ICS (COMM)/949/2024 06-11-2024 IM/S SIRCA PAINTS INDIAANAND BAJPAI[;052083906 lawlegal2020 @gmail.[28-10-2024
ILIMITED Vs MARTIN UKKEN| com
IVARGHESE
ICS (COMM) ICS (COMM)/957/2024 08-11-2024 [KRISHNA DAIRY PVT LTD VSJITENDER 0810511644 ladvjiten@gmail.com [06-11-2024
ISEEMA YADAV IKUMAR GARG
ICS (COMM) ICS (COMM)/961/2024 11-11-2024 ISANJAY CHANDOK Vs SAHILJKANIKA 9654755516 kanikagupa@gmail.c [07-11-2024
IDUGGAL IGUPTA lom
ICS (COMM) ICS (COMM)/962/2024 11-11-2024 IPUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasin10 @gmalo7-11-2024
IRAHUL KAUSHIK IBHASIN fil.com
ICS (COMM) ICS (COMM)/963/2024 11-11-2024 ICanara Bank Vs SURAKSHA PALTA [SANJAY 0811119717 legalyukti63@gmail.clo7-11-2024
IAGGARWAL lom
ICS (COMM) ICS (COMM)/964/2024 11-11-2024 ICanara Bank Vs SHEETAL PALTASANJAY 9811119717 legalyukti63@gmail.clo7-11-2024
IORS IAGGARWAL jom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE
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OFPETITIONER
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FILING

IMOHIT MEHTA

(@gmail.com

IOMP (I) (COMM.) IOMP (I) (COMM.)/259/2024 [12-11-2024 YES BANK LTD Vs MAHESHISACHIN 0811015339 katyalsachin2008gm [11-11-2024
ISHARMA ATYAL lail.com

IOMP (I) (COMM.) JOMP (I) (COMM.)/260/2024 [12-11-2024 IYES BANK LTD Vs RENU MITTAL [SACHIN 0811015339 katyalsachin2008gm [11-11-2024

[KATYAL lail.com
IOMP (I) (COMM.) JOMP (1) (COMM.)/261/2024 [12-11-2024 IYES BANK LTD Vs AMIT KUMAR [SACHIN 0811015339 katyalsachin2008gm [11-11-2024
[KATYAL lail.com

ICS (COMM) ICS (COMM)/966/2024 12-11-2024 ISITA RAM AND COMPANY PVTIACHIN 0599300760 legal.src@sitaramco.clo8-11-2024
ILTD Vs MS HEMALATHA AND ORS[SAXENA jom

ICS (COMM) ICS (COMM)/968/2024 13-11-2024 ICHARANPADUKA INDUSTRIESPAREM GARG [8130707356 rinkys601@gmail.co [11-11-2024
IPVT LTD Vs MINHAJUL ISLAM] m
IKHAN

IOMP (I) (COMM.) IOMP (1) (COMM.)/287/2024 [14-11-2024 YES BANK LTD Vs SARVANISACHIN 0811015339 katyalsachin2008gm [11-11-2024
[RAMPRIT KATYAL lail.com

IOMP (I) (COMM.) IOMP (1) (COMM.)/292/2024 [18-11-2024 Shriram Finance Ltd Vs RAJIi\élANOJ 0811133644 Imanojk.adv@gmail.c [15-11-2024
IKUMAR UMAR jom

ICS (COMM) ICS (COMM)/976/2024 18-11-2024 Anil Kumar Sharma Vs M/S UrjaSHUBHAMBHA|9871923131 ladvshubhambhardwa [14-11-2024
IDigital World Limited RDWAJ j@gmail.com

ICS (COMM) ICS (COMM)/983/2024 10-11-2024 [HEMANT KUMAR Vs JASMINBHAIIABHINAV 8586035698 ladvgarg.abhinav@gm|18-11-2024
IASHOKBHAI KALARIYA IGARG lail.com

ICS (COMM) ICS (COMM)/989/2024 21-11-2024 [UDHAV AGARWAL Vs M/S THERAKESH 0873183813 rakeshbajajzo@gmailf18-11-2024
IDESI DULHAN KUMAR BAJAJ .com

ICS (COMM) ICS (COMM)/992/2024 22-11-2024 IPUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasin10 @gmal21-11-2024
IPOOJA SACHDEVA IBHASIN fil.com

ICS (COMM) ICS (COMM)/1010/2024 20-11-2024 HITCOLUS FOOTWEAR PVT LTDPRABHAKAR [9718167410 lprabhakaradvocate@ [26-11-2024
Vs DEEPAK FOOTWEAR lgmail.com

ICS (COMM) ICS (COMM)/1018/2024 30-11-2024 IPUNJAB NATIONAL BANK VSAKSHAKYA [9810362626 lakshakyao1 27-11-2024




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

SH. AJAY GUPTA| ICS (COMM)/948/2024 048/2024 05-11-2024 ISTARK PACKMATE PVT LTD Vj 0811041494 radheyshyamadv@g |05-11-2024
IDISTRICT JUDGE [Extn Block [HIMANSHU BHADORIA ISHYAM Imail.com
(COMMERCIAL
ICOURT)
ICS (COMM)/950/2024 050/2024 06-11-2024 Amrit Humifresh Preservation PviPANKAJ 0811022227 globaljurislawfirm @glo6-11-2024
ILtd Vs Haji Ansar IGUPTA Imail.com
ICS (COMM)/951/2024 051/2024 06-11-2024 AGARWALLA TEAK|VISHWA 0811136731 vishwaranjan71@yah [06-11-2024
INTERNATIONAL PVT LTD Vs JAY[RANJAN joo.com
TRADING COMPANY IKUMAR
IOMP (I) (COMM.)/268/2024 268/2024 12-11-2024 IYES BANK LTD Vs NIKHIL SINGLA [SACHIN 0811250543 katyalsachin2008@g [12-11-2024
KATYAL 0811015339 Imail.com
IOMP (I) (COMM.)/269/2024 269/2024 12-11-2024 IYES BANK LTD Vs GAURAVISACHIN 0811015339 katyalsachin2008@g [12-11-2024
[KUMAR [KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/270/2024 270/2024 12-11-2024 IYES BANK LTD Vs RAJEEV KUMAR[SACHIN 0811015339 katyalsachin2008@g [12-11-2024
KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/271/2024 271/2024 12-11-2024 IYES BANK LTD Vs RAJINDERSSACHIN 0811015339 katyalsachin2008@g [12-11-2024
SINGH [KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/272/2024 p72/2024 12-11-2024 IYES BANK LTD Vs AVIK GHOSH  [SACHIN 0811015339 katyalsachin2008@g [12-11-2024
KATYAL 0811250543 Imail.com
IOMP (COMM.)/17/2024 17/2024 14-11-2024 Akshay Talwar Vs Anil seth INIKHIL 8527380689 ladvnikhilgarg@gmail [14-11-2024
.com
ICounter Claim/49/2024 9/2024 14-11-2024 Harbans Singh Bhullar Vs GlowSUMESH 7011794418 sumeshgandhi24@g [14-11-2024
[Tradex India Pvt Ltd IGANDHI Imail.com
IOMP (I) (COMM.)/291/2024 291/2024 14-11-2024 Shriram Finance Ltd Vs NITINMANOJ 0811133644 Imanoj.adv@gmail.co [18-11-2024
IKUMAR KUMAR m
ICS (COMM)/975/2024 975/2024 18-11-2024 IBAIJ NATH RAM NATH Vs BGRAVNEESH 0818479699 vneeshgarg@mail.co18-11-2024
[ENERGY SYSTEMS LTD IGARG |
vneesh.legal @gmail.
com
ICS (COMM)/982/2024 982/2024 19-11-2024 RAAMAH PROJECTS LLP VsSUSHANT 8920235454 sushantsinghal.law@ [19-11-2024
INAMIT GULATI ISINGHAL lgmail.com
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ICS (COMM)/994/2024 094/2024 22-11-2024 oM LOGISTICS LIMITED VSARUN 0810163624 ladvocatearun23@gm [22-11-2024
IMAINI SCAFFOLD SYSTEMS IAGGARWAL lail.com
Misc DJ/746/2024 746/2024 23-11-2024 IFIXWELL INDUSTRIES VSAMARENDRA (95990801188 globalvisionlawoffice [23-11-2024
IDHAWANI TRADING COMPANY [KUMAR DUBEY]| (@gmail.com
ICS (COMM)/997/2024 097/2024 26-11-2024 IM/S OM SHANTI ENTERPRISES VSRAJEEV 8377998979 lacquitylawassociates [26-11-2024
IM/S A'S ENTERPRISES IBANSAL (@gmail.com
ICS (COMM)/998/2024 998/2024 26-11-2024 IBIRPAL SINGH AND ORS VSASHOK 0312306881 lashoklegal.2009@gm|[26-11-2024
ISANJAY KUMAR DASS AND ORS |[KUMAR SINGH (9899350886 lail.com
ICS (COMM)/1002/2024 1002/2024 27-11-2024 IAMORPHOS CHEMICALS PRIVATE[SANDEEP PAL (9368315526 sandeeppaladv489@g27-11-2024
ILIMITED Vs THERMOSHIELD| Imail.com
INDIA PRIVATE LIMITED
ICS (COMM)/1008/2024 1008/2024 28-11-2024 AMORPHOS CHEMICALS PRIVATESSANDEEP PAL (9368315527 sandeeppaladv489@g27-11-2024
ILIMITED Vs CHIRAG CONCHEM] Imail.com
IPRIVATE LIMITED
[EX (COMM)/322/2024 322/2024 06-11-2024 IMohd Qadeer Vs M/s CNR Exports [Maneesh 9911315304 Ascentlawfrim@gmai [04.11.2024
IGumber l.com
[EX (COMM)/336/2024 336/2024 18-11-2024 [Punjab National Bank Vs Mr/Arun Bhardwaj 9899138242 JArunbhardwaj1206@ [14.11.2024
INarender Kumar lgmail.com
[EX (COMM)/355/2024 355/2024 16-11-2024 Sidana Shoe Material Vs Kaizen[Navin Kumar 9901864204 ladv.navin@outlook.c [13-11-2024
[India om
19 ISH. NARESHWEST 403 [Execution (Comm.)/320/2024 [Execution 04-11-2024 ISUNDARAM FINANCE LIMITED V5|
[IKUMAR [Extn Block (Comm.)/320/2024 [RUKSANA SINGH
HOTRA,
IDISTRICT JUDGE
(COMMERCIAL ICS (COMM)/945/2024 ICS (COMM)/945/2024 04-11-2024 RAKESH GARG Vs M/S NKGRakesh Garg 9811085026 lapc.ply@gmail.com [26-10-2024
ICOURT) INFRASTRUCTURE LTD
ICS (COMM)/954/2024 ICS (COMM)/954/2024 07-11-2024 ASHISH SURESH SHAH VsMohammad 0599818688 Im25bilal@yahoo.com|o5-11-2024
IPTYUSHBHAI PUKHRAJ SHAH Bilal
ICS (COMM)/955/2024 ICS (COMM)/955/2024 07-11-2024 IMAHASHIAN DI HATTI PRIVATEManish Singhal 9811529112 Imangla.ipr@gmail.co |05-11-2024
ILIMITED Vs ROOPAKS PIK N PAY Im
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[Shekhar

[Execution (Comm.)/325/2024 [Execution 08-11-2024 IALUTECH INDUSTRIES Vs
(Comm.)/325/2024 IKANWAL KUMAR KANDHARI
IOMP (I) (COMM.)/284/2024 JOMP (I) (COMM.)/284/2024 [13-11-2024 IYES BANK LTD Vs AASHI SHABBIR[kartik kumar  [8802218291 ladvocate.mehtaassocifi1-11-2024
[KHAN lateog @gmail.com
IOMP (I) (COMM.)/285/2024 JOMP (I) (COMM.)/285/2024 [13-11-2024 IYES BANK LTD Vs SANDEEP LAMAJkartik kumar  [8802218291 ladvocate.mehtaassocifi1-11-2024
lateog @gmail.com
IOMP (I) (COMM.)/286/2024 IOMP (1) (COMM.)/286/2024 [13-11-2024 IYES BANK LTD Vs SHARDAKartikkumar [8802218291 ladvocate.mehtaassocift1-11-2024
IMOHINDER lateog@gmail.com
[Execution (Comm.)/329/2024 [Execution 13-11-2024 IM/S SHIV SHAKTI AND COMPANY|
(Comm.)/329/2024 Vs Supreme Infrastructure India Pvi
ILtd
[Execution (Comm.)/331/2024 [Execution (Comm.)/331/2024/13-11-2024 IVIRENDER KAUR KATARIA Vg
ITATA PROJECTS LTD
ICS (COMM)/971/2024 ICS (COMM)/971/2024 14-11-2024 IGAUR GLASS CREATIONS VsgVaibhav kaushikjg717740921 legalworks76 @gmail. [14-11-2024
APOLLO INTERNATIONAL lcom
IMONTESSORI SCHOOL AND ORS
ICS (COMM)/972/2024 ICS (COMM)/972/2024 14-11-2024 [Sandeep Khurana Vs MS LEELA SSandeep 9717173272 ladv.ashimgupta@gm [13-11-2024
ISTUDIO FACTORY OUTLET Khurana lail.com
ICS (COMM)/973/2024 ICS (COMM)/973/2024 16-11-2024 [nnovatiview india pvt Itd Vs Infinity)Anuj Ruhela 7503249082 lanujruhelaigo4@gm [13-11-2024
infoway pvt 1td lail.com
IOMP (I) (COMM.)/294/2024 IOMP (1) (COMM.)/294/2024 [18-11-2024 [Shriram Finance Ltd Vs SYED ZENManoj Kumar [9811133644
[HUSSAIN
ICS (COMM)/980/2024 ICS (COMM)/980/2024 18-11-2024 SHAKUNTLA BANSAL Vs M/S[Vikas Sharma 9999010507 14-11-2024
ISIGNATURE WINDOWS
ICS (COMM)/987/2024 ICS (COMM)/987/2024 20-11-2024 IM/S AMBIKA GASES Vs EXIDEAmit Kumar 7011961538 amitthakur246 @gma [19-11-2024
INDUSTRIES LTD fil.com
Misc DJ/744/2024 Misc DJ/744/2024 23-11-2024 Siddartha Duggal Vs ChandenAnshul Sharma 21-11-2024
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IBAWA

KUMAR

m

ICS (COMM)/995/2024 ICS (COMM)/995/2024 23-11-2024 IGMNC TECHNOLOGIES PRIVATEAnKkit Kashyap [8699979909 lankksyp@gmail.co, [21-11-2024
ILIMITED Vs WADHWA HOUSE
ICS (COMM)/996/2024 ICS (COMM)/996/2024 23-11-2024 IM/S OPTICADO INDIA LLP VgJatin Sapra 0899054303 jatinsaprai312@gmai|22-11-2024
IDIPAK JAIN l.com
[Execution (Comm.)/345/2024 [Execution 25-11-2024 JOP KHANDELWAL Vs RAVI GUPTA
(Comm.)/345/2024
Misc DJ/752/2024 Misc DJ/752/2024 27-11-2024 ICREDENCE ACOUSTICS AND |Abhishek Gupta 24-11-2024
ICEILINGS PRIVATE LIMITED Vg
IPARSHOTTAM BHAI SHAMJI|
IBHAI PATEL
ICS (COMM)/1007/2024 ICS (COMM)/1007/2024 27-11-2024 State Bank Of India Vs Ajay Kumar [Sweety Sood 0643183210 Imsssoodadvocate@g [23-11-2024
Imail.com
ICS (COMM)/1013/2024 ICS (COMM)/1013/2024 20-11-2024 OM TRANS LOGISTICS LIMITEDArun 0810163624 ladvocatearun@gmail.[26-1-2024
Vs AWS SHIPPING AND| lcom
ILOGISTICS PVT LTD
ICS (COMM)/1017/2024 ICS (COMM)/1017/2024 30-11-2024 JASHOK BABBAR Vs JITENDER[Parmod Kumarj9899776633 pspkjuris@gmail.com[28-11-2024
IVERMA @SONU VERMA [Sharma
20 ISH. ANURAG SAIN,/NEW DELHI: ICS(COMM) 887/2024 05.11.2024 ZYDUS CORPORATE PARKIRAHUL 011 43500000 litigation@rahulchau [04.11.2024
DISTRICT JUDGEDISTRICT AHMADABAD GUJARAT VS. BUDHICHAUDHARY idhry.com
(COMMERCIAL IVIHAR DELHI
ICOURT)-01
1 ICS(COMM) 888/2024 05.11.2024 ZYDUS CORPORATE PARKIRAHUL 011 43500000 litigation@rahulchau |04.11.2024
IAHMADABAD GUJARAT VS. BUDHICHAUDHARY [dhry.com
IVIHAR DELHI
1 IOMP(COMM) 227/2024 05.11.2024 IM/S STATE TRADINGASHISH 9810006115 /Khoranassociates@g [26.10.2024
ICORPORATION OF INDIA VS|KHORANA 9818306115 mail.com
JUNION OF INDIA
1 ICS(COMM) 891/2024 06.11.2024 ILUCE AND LITCH ELECTRICANKUR 08111-26091 JANKURSINGHALAD [28.10.2024
IPRIVATE LMITED VS. JAI KUMARSINGHAL IVOCATE@GMAIL.C
IGUPTA OM
1 ICS(COMM) 893/2024 06.11.2024 STATE BANK OF INDIA VS. |[ARUN KUMAR}9891223874, lashishbatra85@gmaill23.10.2024
IANANT SACHDEVA PROP OFBATRA 0873039121 .com
ILAKSHYA INDUSTRIESW
1 ICS(COMM) 894/2024 06.11.2024 ISANDEEP SAXENA VS. GAURAVRROHTASH 0811207995 rohkani47@gmail.co [29.10.2024
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1 IOMP(COMM) 229/2024 06.11.2024 PRIMEMOVER MOBILITY VSJVARUN 8700237171 varun.sharma@emin |04.11.2024
[EBHA JAIN ISHARMA dslegal.com

1 IOMP(COMM) 230/2024 06.11.2024 IPRIMEMOVER MOBILITYVARUN 8700237171 varun.sharma@emin |04.11.2024
[TECHNOLOGIES PVFT. LTD. VS/SHARMA dslegal.com
ISANGMARG INFRATECH PVT|
ILTD.

1 IOMP(COMM) 231/2024 06.11.2024 IPRIMEMOVER MOBILITY[VARUN 8700237171 varun.sharma@emin |04.11.2024
[TECHNOLOGIES PVT. LTD. VS/SHARMA dslegal.com
I[EBHA JAIN

1 IOMP(I)COMM 206/2024 07.11.2024 IKAILASH CHAWLA VS. UNION OHKAPIL 0911693718 kapil _sou84@yahoo. [07.11.2024
INDIA & ORS. IGAUTAM lco.in

1 IOMP(COMM) 234/2024 07.11.2024 [UNION OF INDIA VS. M/S SHYAMIASHISH 0313471929 IASHISHSHARMAS37 [06.11.2024
IDESIGNERS & CONSULTANTSKUMAR4 o@GMAIL.COM
IPVT. LTD. ISHARMA

1 ICS(COMM) 902/2024 12.11.2024 IM/S INTERGLOBE TECHNOLLGY[KUMAR 8527240463 IADVKUMARKARTIK|12.11.2024
QUOTIENT PVT. LTD. VS. M/SKARTIKEYA IEYA@GMAIL.COM
SHREE ABSOLUTELY TRAVELS]
IPVT. LTD.

1 ICS(COMM) 006/2024 13.11.2024 IM/S BINDAL APPARELS PVT. LTDS.C. SAGAR &9212053338 ISAGARS.CADV913@ [11.11.2024
IVS. NDMC & ANR. INAEEM IGMAIL.COM

IAHMED

1 ICS(COMM) 905/2024 13.11.2024 IM/S SACHIDANAN DBALRAM 0873188641 IBRO840@GMAIL.CO|05.11.2024
INSULATIONS VS. SEVEN HILLSSINGH M
IBUILD CON PVT. LTD.

1 ICS(COMM) 004/2024 13.11.2024 ISHIV PARSHAD JAIN VS. M/SVISHVA 0811242789 INARAINA1047@GM [25.10.2024
I[EMCO PRESSMASTER PVT. LTD. [VADHWA ATIL.COM

1 IOMP(COMM) 242/2024 14.11.2024 IDR. SANDIP KUMAR SAXENA AND| IV. KUMAR©Y971149344 JADV.RAJIVMISHRA [11.11.2024
JANR. VS. M/S AGILUSMISHRA (@GMAIL.COM
IDIAGNOSTICE LIMITED

1 IOMP(COMM) 241/2024 14.11.2024 IM/S YORKS FASHION PVT. LTD.VISHAL K[8826466744 IADV.VKSINGH1990 [11.11.2024
IVS. UNION OF INDIA ISINGH (@GMAIL.COM

1 IOMP(COMM) 240/2024 14.11.2024 IM/S FUTURE NETWINGSADITYA 8277029717 IOFFICE.AADITYAMI|06.11.2024
ISOLUTIONS VS. MR. KULDEEP IMISHRA ISHRA@GMAIL.COM

1 ICS(COMM) 913/2024 14.11.2024 IM/S SUNRISE FREIGHTMANISH 0810055591, IMANISHKOHLIAND|06.11.2024
IFORWARDEERS PVT. LTD. VS. SH{KOHLI 0891656034 ICOMPANY @GMAIL.
ISAKET BRIJENDRA ICOM
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1 IMISC. DJ 13813/2024 16.11.2024 ISR. DME// CHG., DRM OFFICEDVANDANA 0810812614 IVANDANADEVA@G [11.11.2024
INR  VS. M/S PREHARISHARMA IMAIL.COM
IPROTECTION

1 IOMP(COMM) 244/2024 16.11.2024 JUNION OF INDIA VS. M/S ENKAYRUBY GAUTAM|90958899011 IRUBYGAUTAMADV [12.11.2024
IENTERPRISES & ANR. (@GMAIL.COM

1 ICS(COMM) 017/20241 16.11.2024 ISIGN AGE (INDIA) PVT. LTD. VSMAHOR 849899381353 IASHISHMAHOR@G [04.11.2024
ILPFLEX SIGN SYSTEMS INDIAJASSOCIATES IMAIL.COM
IPVT. LTD.

1 ICS(COMM) 916/2024 16.11.2024 ASHWANI KUMAR VS. VEERUPRANNOY DEY [90873673124 IPRANNOYDEY@GM |04.11.2024
[FOODS PVT. LTD. AIL.COM

1 ICS(COMM) 5713/2024 18.11.2024 IRAJENDER PRASAD GUPTA VSJ|VINAY MOHAN|9818194170, vinaymohan_legal@y[13.11.2024
THE NEW INDIA ASSURANCE COSHARMA 17289068560 lahoo.in,
ILTD. VAND ANR. vinayshanna679@gm

lail.com

1 [EX(COMM) 203/2024 18.11.2024 ISH. VIJAYANT JAIN VS. UNION OFASHISH 9810006115 Khoranassociates@g [06.11.2024
INDIA KHORANA 0818306115 Imail.com

1 JARB.A.COMM) 104/2024 22.11.2024 INSTITUTE OF BEAUTY ANDSHASHANK 0810034205 10.11.2024
INUTRITION VS. VLCC HEALTH|SHARMA nandnis@hotmail.co
ICARE LTD. Im

1 [EX(COMM) 208/2024 23.11.2024 IM/S ATC FOODS PVT. LTD. VS/GAURAV 9999846566 [IGAURAV99@GMALI [20.11.2024
[UNION OF INDIA AND ORS. IAGGARWAL IL.COM

1 ICS(COMM) 5724/2024 25.11.2024 ASG STEEL TEC PVT. LTD VS,SURENDRA 0811242789 INOT AVAILABLE  [14.11.2024
INISHANT JAIN IKUMAR

WADHWA

1 ICS(COMM) 5725/2024 25.11.2024 IM/S RIC PROJECTS PT LTD. VS/AKTRIVEDI [9871441764 laktrivedilawoffices@g19.11.2024
IM/S CORNER ART STORE Imail.com

1 ICS(COMM) 5726/2024 25.11.2024 JABHAS VS. TELEGRAM FZ LLC ISWAPNIL 8586996807 ISWAPNIL@RALEGA [20.11.2024

IGAUR IL.CO.IN

1 IOMP(I)COMM 1302/2024 25.11.2024 IPROFECTUS CAPITAL PVT. LTD.MR. VIDURQ818388241 filing@sethiassociate [20.11.2024
IVS. PAWAN HEALTHCARE PVT.SIKKA ls.in
ILTD.

1 IOMP(E)COMM 5/2024 25.11.2024 IP K COSMETICS VS. BELLA VITASAMIR SAGAR9810262681 23.11.2024
JORGANIS AND HERBAL SALON  [VASHISTHA samirvasishta@gmail

.com
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IMISC. DJ 13889/2024 26.11.2024 JADITYA BIRLA FINANCE LTD. VS{AJAY UPPAL [9811740125 INOT AVAILABLE 19.11.2024
IMANOJ BHARDWAJ
1 ICS(COMM) 5730/2024 26.11.2024 SHIVANI GUPTA AND ORS VSJ|VIVEK SINGH [0810182555 lexalliance.vivek@gm [20.11.2024
JANSAL PROPRIETIES AND| lail.com
INFRASTRUCTURE LTD.
1 ICS(COMM) 5731/2024 26.11.2024 IPIRG ASSET CVII LLP VS/KAUSTUBH 87695629295 IKAUSTUBH.RAI@O [19.11.2024
BIGSPOON FOODS PVT. LTD. IRAI JUTLOOK.COM
1 ICS(COMM) 5732/2024 26.11.2024 TIMES INTERNET LTD. VSJ[RAJEEV lo8100 28877 lawyersinc@rediffmaif22.11.2024
IHARJINDER SINGH IAGARWAL l.com
1 ICS(COMM) 5733/2024 27.11.2024 THE SUPREME INDUSTRIESSHRIHAR 05488 88420 legal@boostip.in 25.11.2024
ILIMITED VS. PREM JI UDYOG [TRIPATHI
1 ICS(COMM) 5734/2024 27.11.2024 [PATANJALI FOODS LIMITED VSLSHRIHAR 95488 88420 legal @boostip.in 25.11.2024
IANIL KUMARJ AIN [TRIPATHI
1 ICS(COMM) 5735/2024 27.11.2024 IM/S EQUIPMENT PLANET VS. M/S[SURESH 9958399658 JADV.SURESHKRSIN [23.10.2024
IRAMPAL SINGH MUKHTYARKUMAR SINGH IGH@GMAIL.COM
AHMED
1 IOMP(MISC)COMM I5/2024 27.11.2024 [KRISHAN KUMAR DHOOT VS|SHREY 9910211045 shreychathly@yahoo. [23.11.2024
ISHOU HOSPITALITY ICHATHLY com
1 ICS(COMM) 5738/2024 28.11.2024 IM/S S J EXPORTS & ANR. VS. M/S[[RA GUPTA 0818976099 IRAGUPTA27@GMA |23.11.2024
IKHAN BROTHER & ANOTHERS [L.COM
1 ICS(COMM) 5741/2024 20.11.2024 IPUMA SE VS. SURENDER SINGHRANJAN 7678644773 legal @rnaip.com 27.11.2024
JAND ANR. INARULA
1 ICS(COMM) 5745/2024 30.11.2024 IROSMERTA TECHNOLOGIES LTD.RRG &j011-40563742 IRRG.RRGASSOCIAT [27.11.2024
VS. ROSMERTAASSOCIATES [ES@GMAIL.COM
INFRASTRUCTURE PVT. LTD. &
JANR.
1 ICS(COMM) 5746/2024 30.11.2024 JUFLEX LIMITED VS. MOHANLAWYERS INC [90810028877, ILAWYERSINC@RED|27.11.2024
IRAWAT PROP. 0313949058 IFFMAIL.COM
21 ISH. VIDYAINEW DELHI]25 IOMP (COMM)/227/2024 IOMP (COMM)/227/2024 05-11-2024 IM/S STATE TRADINGSaurav ~ Singhlg810006115 [Khoranuassociatcs@g26.10.2024
IPRAKASH, IDISTRICT ICORPORATION lYadav(P), Imail
IDISTRICT JUDGH OF INDIA LTD Vs UNION O
(COMMERCIAL INDIA
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25 IOMP (COMM)/228/2024 IOMP (COMM)/228/2024 05-11-2024 State Trading Corporation [Saurav Singhlg810006115 oranuassociatcs@gf26.10.2024
Vs UNION OF INDIA lYadav(P), Imail
25 IOMP (COMM)/226/2024 IOMP (COMM)/226/2024 05-11-2024 ISTATE TRADING CORPORATION [Saurav  Singhlg810006115 [Khoranuassociatcs@g26.10.2024
Vs UNION OF INDIA IYadav(P), Imail
25 ICS (COMM)/896/2024 ICS (COMM)/896/2024 07-11-2024 IMS VARDHMAN SHEET TRADERS [HS Gautam(P), 9599693082 : 28.10.2024
Vs MR SURENDER JAIN PROP lharshitshamiaooooo
IOF M/S MAHAVEER IRON AND sgmail.com
ISTEEL ENTERPRISES
25 IOMP (COMM)/235/2024 IOMP (COMM)/235/2024 07-11-2024 VASDEV Vs GOVT OF NCT OFSANJAY 0810959432 Imail2sanjaybansal @y[o4.11.2024
IDELHI IBANSAL(P), lahoo.com
25 ICS (COMM)/895/2024 ICS (COMM)/895/2024 07-11-2024 WD 40 MANUFACTURINGSUDARSHAN (9810132015 legal @unitedworld.cofo5.11.2024
ICOMPANY IBANSAL(P), Lin
Vs GLUTAPE INDIA PRIVATE
LIMITED AND ORS
25 ICS (COMM)/897/2024 ICS (COMM)/897/2024 07-11-2024 ISTATE BANK OF INDIA Vs JADAITA 9999132159 JAKROUTADVOCATE|26.10.2024
IMR MANISH KUMAR PANDEY KUMAR la2GMAIL.COM
[ROUT(P),
25 ICS (COMM)/901/2024 ICS (COMM)/901/2024 12-11-2024 [Hem Narayan Roy Vs M/s Amree |Akanksha 9899601838 sanjayjains657@gmaij06.11.2024
Pharmaceuticals Ahuja(P), l.com
25 ICS (COMM)/903/2024 ICS (COMM)/903/2024 13-11-2024 SHIVAM ENGINEERS ISUNIL KUMARPQ311603927 BHARDWAJSUNDL2/29.10.2024
[FABRICATORS BHARDWAJ(P), 6@YAHOO.CO.IN
Vs NEERAJ SHARMA
25 IOMP (COMM)/237/2024 IOMP (COMM)/237/2024 13-11-2024 IM/s Jai Maa Constructions Vs IC. Parkash(P), [9873469955 [Kisgare2@gmail.com [04.11.2024
IContainer Corporation of India
25 ICS (COMM)/908/2024 ICS (COMM)/908/2024 14-11-2024 ISTP LIMITED Vs MAYUR IVIJAYENDER (9818950925, ldandvlegal @gmail.co [06.11.2024
ISONAWANE Alias MAYUR KUMAR(P), m
VASANT SONAWANE
25 ICS (COMM)/910/2024 ICS (COMM)/910/2024 14-11-2024 IB L AGRO INDUSTRIES LIMITED [RAJESH 0312400662 THECALTRADE@G [24.10.2024
Vs URBAN EXPORTS PRIVATE ISHARMA(P), IMAIL.COM
LIMITED
25 [Execution (Comm)/197/2024 [Execution (Comm)/197/2024 [14-11-2024 IANISH AGGARWAL Sole prop of  |Ashish 08111-66800 kapurassociates235@ [21.10.2024
IM s Prakash Saree Bhandar [Kapur(P), lgmail.com
Vs M S Sheetal Saree Through
Its Partner Auth Person
25 ICS (COMM)/909/2024 ICS (COMM)/909/2024 14-11-2024 Dr Khalil Ahmed Vs DarshanArbab Malik(P), 9610773011 ladv.arbabmalik@egm[29.10.2024
[Kumari Khan lail.con
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25 ICS (COMM)/914/2024 ICS (COMM)/914/2024 16-11-2024 IRSPL. HEALTH PRIVATE LIMITED [Shravan 0990605966 [UNITEDMARK@UN [12.11.2024
Vs [Bansal(P), ITEDANDUNITED.C
ISUN PHARMA LABORATORIES OM
LIMITED

25 IOMP (COMM)/243/2024 IOMP (COMM)/243/2024 16-11-2024 lunion of india Vs M/S [EKTA 0868224037 ladvektaBo@gmail.co [26.10.2024
ISIMTECH INTERNATIONAL IDHAMA(P), Im

25 ICS (COMM)/915/2024 ICS (COMM)/915/2024 16-11-2024 R International Vs M S [Sanjeet Kumar9810941587 Imtlawfirmo4@gmail. [07.11.2024
UPFL FILMS PVT LTD Mishra(P), lcom

25 [Execution (Comm)/201/2024 [Execution (Comm)/201/2024[18-11-2024 IVIJAYANT JAIN Vs UNION Saurav  Singhig810006115 khoranaassociates@g[07.11.2024
IOF INDIA lYadav(P), Imail.com

25 ICS (COMM)/918/2024 ICS (COMM)/918/2024 18-11-2024 IMANJUSHA HEALTHCARE IANUBHAV 0818257310 [Lexinfinity11@gmail. [21.10.2024
IPVT LTD Vs PUNJAB ITYAGI(P), lcom
NATIONAL BANK

25 ICS (COMM)/919/2024 ICS (COMM)/919/2024 18-11-2024 [Deepak Ansal And Sons [HARSH 99 100 74 987 [dharitryphookan@g [08.11.2024
[Huf And Anr Vs Monika JAIN(P), Imail.com
[Bansal And Ors

25 IOMP (COMM)/246/2024 IOMP (COMM)/246/2024 20-11-2024 [IFL SECURITIES LIMITED Vs [Devmani 90999328572 INOT PROVIDED 08.11.2024
RAKESH BHANSALI [Bansal(P),

25 [Execution (Comm)/204/2024 [Execution (Comm)/204/2024[21-11-2024 [PUNJAB NATIONAL BANK Vs Arun 9899138242 larunbhardwaj1206@ [26.10.2024
JANITA JAISWAL AND ORS Bhardwaj(P), lgmail.com

25 ICS (COMM)/5717/2024 ICS (COMM)/5717/2024 22-11-2024 [State Bank of India Vs Chirag Siddharth(P), (964352499 ladv.sidharth311992@[19.11.2024
[Furniture Through Its lgmail.com
Proprietor Bharat Bhushan

25 ICS (COMM)/5718/2024 ICS (COMM)/5718/2024 22-11-2024 State Bank Of India Vs Siddharth(P), (064352499 ladv.sidharth311992@[19.11.2024
IMohit Kumar lgmail.com

25 ICS (COMM)/5719/2024 ICS (COMM)/5719/2024 22-11-2024 State Bank Of India Vs Siddharth(P), (964352499 adv.sidharth311992@[19.11.2024
[Pawan Kumar gmail.com

25 ICS (COMM)/5720/2024 ICS (COMM)/5720/2024 22-11-2024 IMOGLI LABS INDIA PVT LTD [Tarun 0871495838 estarunverma@gmail [16.11.2024
Vs M/SM S CLOTHING Verma(P), .com

25 IOMP (I) (COMM)/301/2024 IOMP (I) (COMM)/301/2024 [23-11-2024 IPROFECTUS CAPITAL PVT LTD JAAKASH 9971283481 sandhya@trulegal.co. [14.11.2024

Vs ARDOUR PACK PRIVATEKUMAR(P), lin

ILIMITED
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25 Misc DJ/3878/2024 Misc DJ/3878/2024 23-11-2024 IRC RUBBER COMPANY THRO AR |[GOURAV 0711690222 INOT PROVIDED 19.11.2024
IBADAL SHARMA Vs QPAVE IPRASAD(P),
SOLUTION PVT LTD AND ORS

25 [Execution (Comm)/209/2024 [Execution (Comm)/209/2024[25-11-2024 INityanand and sons constractors IManubhav 0873547805 lamrita@adpchamber [14.11.2024
IPvt Itd Vs Union of Inida EngineerjAnand(P), Is.in
fin Chief

25 ICS (COMM)/5723/2024 ICS (COMM)/5723/2024 25-11-2024 IM/s RIC Projects Pvt Ltd Vs Avinash Kumar9871441764 laktrivedilawoffices@g19.11.2024
IM/s Mahadev Profiles Pvt Ltd AndTrivedi(P), Imail.com
Anr

25 ICS (COMM)/5743/2024 ICS (COMM)/5743/2024 30-11-2024 IPUNJAB NATIONAL BANK [Indra Narain(P),;9311824970 lassociatenarayan29@[19.10.2024
Vs TEJENDER KAUSHIK gmail.com

25 ICS (COMM)/5744/2024 ICS (COMM)/5744/2024 30-11-2024 AR AIRWAYS PRIVATE LIMITED [Rajeev 0810028877 ILAWYERSINC@RED|20.11.2024
Vs MILLION-AIR JETS PVT LTD  |Agarwal(P), IFFMAIL.COM

25 ICS (COMM)/5742/2024 ICS (COMM)/5742/2024 30-11-2024 IBANK OF INDIA Vs BRIJPAL [KANISH 0811215181 INOT PROVIDED 10.10.2024
SINGH THROUGH ITS LR SMTAERY(P),
RASHMI

25 IOMP (MISC) (COMM)/4/2024 |OMP (MISC)05-11-2024 [Energy Efficiency Services Ltd Vs |[Samdarshi 0811585062 samdarshisanjay @gm|29.10.2024

(COMM)/4/2024 [KAMAL [Sanjay(P), lail.com

KUMAR PROPRIETOR OF
AASTHA ELECTRICALS

25 [Execution (Comm)/196/2024 [Execution (Comm)/196,/2024[14-11-2024 IM/s Prosafe Automation Vs M/sNirmal Jeet9811432933 ladv_kumarmunish@ |05.11.2024
Cranex Singh(P), lyahoo.in
[Limited

25 [Execution (Comm)/198/2024 [Execution (Comm)/198/2024[14-11-2024 IM/S TRAFIKSOLAMIT GARG(P),[9350018343 ladvamitgarg1050201 |05.11.2024
IELECTROMECHANICAL lo@gmail.com
PVT LTD Vs M/S PSAR
COMMUNICATION PVT LTD AND|

25 IOMP (I) (COMM)/300/2024 JIOMP (1) (COMM)/300/2024 [22-11-2024 IM/S P K ENGINEERING Vs |Gagandeep 0811512629 INOT PROVIDED 14.11.2024
INDIAN [Singh Arora(P),
OIL CORPORATION LIMITED

25 IOMP (COMM)/250/2024 IOMP (COMM)/250/2024 28-11-2024 IDELHI DEVELOPMENTIPROMILA 9811106945 lpromi.sharma@gmailf23.11.2024
JAUTHORITY Vs Rajinder PrasadKAPOOR () .com
IGupta

25 IOMP (I) (COMM)/305/2024 IOMP (I) (COMM)/305/2024 [29-11-2024 IM/S MASSIVE RESTAURANTSPRATEEK 0818451124 JAINKUMARLEGAL [27.11.2024
IPVT. IKUMAR (@OUTLOOK.COM

ILTD. VS. MOONSHINE FOOD
IVENTURES LLP
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IMS. VINEETAINEW DELHI]24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/295/2024 [05-11-2024 Millennium Education ManagementiDhruv INot availble not availble 28-10-2024
IGOYAL, DISTRICTDISTRICT ICONCILIATION ACT [Private  Limited Vs THEVarma(P),
JUDGE [EDUNATION TRUST
(COMMERCIAL
ICOURT)-03
24 JOBJECTION PETITION U/S 34 |OMP (COMM)/228/2024 05-11-2024 ISTATE TRADING CORPORATION[Saurav  Singh{8954377855 sauravyadavri@gmail [25-10-2024
Vs UNION OF INDIA lYadav .com
24 ISUIT FOR TRADEMARKS ICS (COMM)/889/2024 06-11-2024 JANI MEDIA PVT LTD Vs FMTV|Sidhant 0873047772 sidhant@sidhantkum [29-10-2024
INEWS RESEARCH MEDIA AND[Kumar(P), lar.net
INETWORKS DISTRIBUTION PVT]
ILTD
24 IOBJECTION PETITION U/S 34 |OMP (COMM)/233/2024 06-11-2024 Ace Engineers Bureau Engineers AndJAGJIT 0811501433 jagjitkharbanda@yah |27-08-2024
IContractors Vs MUNICIPALSINGH(P), oo.co.in
ICORPORATION OF DELHI AND|
ANR
24 JOBJECTION PETITION U/S 34 |OMP (COMM)/232/2024 06-11-2024 IComfort Care Systems PrivateRICHA 9599752525 not availble 15-10-2024
[Limited Vs STUP CONSULTANTSRICHA(P),
IPVT LTD
24 [EXECUTIION PETITION [Execution (Comm)/195/2024 [06-11-2024 [Mahanagar Telephone Nigam|Prashant 0811996757 prashant6757@yahoof22-10-2024
[Limited Vs Avinash Sachdeva ISharma(P), .co.in
24 ISUIT FOR RECOVERY ICS (COMM)/892/2024 06-11-2024 IMULTISOFT INFOCOM PRIVATE[Arihant Jain(P), [8360795167 arihant1992@hotmail|30-10-2024
ILIMITED Vs QEOSOL TECH] L.com
ISOLUTIONS PVT LTD
24 ISUIT FOR RECOVERY ICS (COMM)/890/2024 06-11-2024 STATE BANK OF INDIA Vs [ASHISH 0891223874 lashishbatra85@gmailf22-10-2024
IDHANANJAY KUMAR BARNWALBATRA(P), L.com
IPROP OF SHRI SIDDHIVINAYAK]
I[HOSIERY
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24 ISUIT FOR TRADEMARKS ICS (COMM)/900/2024 07-11-2024 IMODERN MOLD PLAST PRIVATEShravan 0810017859 skbansalipr@gmail.c [04-11-2024
ILIMITED Vs MOHAMMAD{Bansal(P), lom
ISAMEER

24 ISUIT FOR RECOVERY ICS (COMM)/899/2024 07-11-2024 ISUPRABHA MITRA THROUGH SPAARCHIT 8447958168 lawyer.architsinghal [25-10-2024
[HOLDER HEMANT ARORA Vs [SINGHAL(P), (@gmail.com
IRAM BARAN GAUTAM

24 ISUIT FOR RECOVERY ICS (COMM)/898/2024 07-11-2024 TV TODAY NETWORK LTD Vs [Shahrukh 7838390214 shahrukhejaz@hotmalo4-11-2024
ICUBES MEDIA AND BRANDINGEjaz(P), fil.com
IPVT LTD

24 IOBJECTION PETITION U/S 34 |OMP (COMM)/236/2024 08-11-2024 Sopan Restaurant Vs Indian{Shobhit INot availble Inot availble 28-10-2024
[Railway Catering And TourismTrehan(P),
ICorporation

24 IOBJECTION PETITION U/S 34 |OMP (COMM)/238/2024 13-11-2024 IAMRIUDDIN MIRZA Vs TATARAGIB 0873085569 not availble 00-11-2024
ICAPITAL LTD IGAYYUR(P),

24 ISUIT FOR RECOVERY ICS (COMM)/907/2024 13-11-2024 ISHIVAM ENGINEERS ISUNIL KUMAR|Not availble not availble 20-10-2024
IFABRICATORS Vs ADITYABHARDWAJ(P),
TRADERS ENGINEERS PVT LTD

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/239/2024 13-11-2024 INSIGHT CUSTOMER CALLS SANTANAMj9810061495 not availble 06-11-2024
ISOLUTIONS LIMITED Vs [SWAMINADHA
Z.OOMCAR INDIA PRIVATEN(P),
ILIMITED

24 ISUIT FOR RECOVERY ICS (COMM)/912/2024 14-11-2024 IUTTAR PRADESH RAJKIYAJYOTI 9958150008 iyotitewarii8 @gmail. [05-11-2024
INIRMAN NIGAM LTD Vs THETEWARI(P), com
INAINITAL BANK LTD
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24 ISUIT FOR RECOVERY ICS (COMM)/911/2024 14-11-2024 0810911816 vkumar2576 @gmail.clo6-11-2024
ICIVIL ENGINEERING PRIVATEKUMAR(P), lom
ILIMITED

24 [EXECUTIION PETITION [Execution (Comm)/199/2024[14-11-2024 ISHRI ANDREAS SINGH WADHWA [Suresh  Chandi9810061558 Inot availble 28-10-2024
Vs National Textile Corporation Ltd [Singhal(P),

24 [EXECUTIION PETITION [Execution (Comm)/200/2024{14-11-2024 ISUNDARAM FINANCE LTD Vs [MANISHA 8826750777 manishabaruahlegal |05-11-2024
SHUBHAM R IBARUAH(P), (@gmail.com

24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/297/2024 [16-11-2024 ICOACH COM Vs SR DFM[Saurav  Singhi8954377855 sauravyadavri@gmail13-11-2024

ICONCILIATION ACT INORTHERN RAILWAY AND ORS [Yadav(P), .com

24 ISUIT FOR RECOVERY ICS (COMM)/5715/2024 18-11-2024 IRADHA KRISHAN TEMPLE TRUSTICHANDRIKA (9910122455 not availble 12-11-2024
Through Managing Trustee SmtGUPTA(P),
[Poonam Sharma Vs Maninder
Singh

24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/298/2024 [18-11-2024 IM/S ORIENTAL ENTERPRISESADDTYA 0811977139 not availble 13-11-2024

ICONCILIATION ACT IPVT LTD Vs UNION OF INDIA IKAPOOR(P),

24 ISUIT FOR RECOVERY ICS (COMM)/5714/2024 18-11-2024 IRevex Plasticisers Pvt Ltd Through|Bharat 0013534938 bharat.gupta@outloo [09-11-2024
fits Authorized Representative MsGupta(P), k.in
[Surabhi Saxena Vs HDM Fashions|
A Partnership Firm

24 [EXECUTIION PETITION [Execution (Comm)/202/2024(18-11-2024 IVIJAYANT JAIN Vs UNION OFSaurav  Singhl8954377855 sauravyadavri@gmail|o5-11-2024
IDNIA lYadav(P), .com
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24 IOBJECTION PETITION U/S 34 |OMP (COMM)/247/2024 20-11-2024 Vikas Medicos Vs Samsung IndiaMohan Krishnalgo9o622674 lgudu2meet@gmail.colo4-11-2024
[Electronics Pvt Ltd IGhosh(P), Im

24 ISUIT FOR RECOVERY ICS (COMM)/5716/2024 20-11-2024 HINDUJA HOUSING FINANCEVishal 0873278641 patinelawoffices@gm |[07-11-2024
ILTD Vs Ashish Kumar [Khattar(P), lail.com

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/248/2024 21-11-2024 IM/S MINIFLEX CABLESAlok 0818444096 aloktripathi.adv@gm [15-11-2024
IMANUFACTURERS LLP Vs [Tripathi(P), lail.com
IRAJENDER SINGH

24 [EXECUTIION PETITION [Execution (Comm)/205/2024/21-11-2024 IPUNJAB NATIONAL BANK Vs (Arun 90899138242 larunbhardwaj1206@ [26-10-2024
IROOPDEEP PROP OF ROOPDEEP[Bhardwaj(P), lgmail.com
IPRINTERS

24 IAPPEAL u/s 37 OHFARB A (COMM)/13/2024 22-11-2024 INSTITUTE OF BEAUTY ANDgshashank 8745046859 shashank7354@gmailf18-11-2024

JARBITRATION & CONCILIATION| INUTRITION Vs VLCC Health Caresharma(P), .com
ACT ILtd

24 ISUIT FOR RECOVERY ICS (COMM)/5721/2024 22-11-2024 ISKYWAYS AIR SERVICES PVT LTD [Neeraj 0891062566 ladv.neerajmangla@g [13-11-2024
Vs ARIF KHAN PROPRIETOR OFGupta(P), Imail.com
INTERNATIONAL SHIPPING AND|
ICARGO AGENCY

24 [EXECUTIION PETITION [Execution (Comm)/206/2024[22-11-2024 IMATRIX GUARDTECH PVT. LTDJoby P Varghesel9899855689 lawjpv@gmail.com [14-11-2024
Vs MIST DIRECT SALES PVT. LTD.

24 [EXECUTIION PETITION [Execution (Comm)/207/2024[22-11-2024 Sunil Kumar Gupta Vs ManishVarun Mittal(P),j9953062629 mittaloi@hotmail.c [08-11-2024
Arora jom
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24 ISUIT FOR TRADEMARKS ICS (COMM)/5722/2024 23-11-2024 ISHUBHAM GOLDIEE MASALE PVT|Shravan 0810017859 skbansalipr@gmail.c [18-11-2024
ILTD Vs TANAJI PANDURANGBansal(P), lom
IKHAVARE
24 IOBJECTION PETITION U/S 34 |OMP (COMM)/249/2024 26-11-2024 J[UNION OF INDIA Vs SHAHID ALI [TEJASVI 0911503658 Inot availble 19-11-2024
IGOEL(P),
24 ISUIT FOR RECOVERY ICS (COMM)/5727/2024 26-11-2024 JUTTAM INDANE Vs INDIAN OILNeha 90958804676 Inehakapoor24@gmai [19-11-2024
ICORPORATION LIMITED [Kapoor(P), l.com
24 ISUIT FOR RECOVERY ICS (COMM)/5728/2024 26-11-2024 ICharu Goel Vs NEWLINK|[Vibhor Garg(P), 0811352998 vibhor@bavlegal.in [19-11-2024
IOVERSEAS FINANCE LIMITED
24 ISUIT FOR RECOVERY ICS (COMM)/5729/2024 26-11-2024 [Ruchi Goel Vs NEWLINK|[Vibhor Garg(P), 0811352998 vibhor@bavlegal.in [19-11-2024
JOVERSEAS FINANCE LTD AND|
IORS
24 ISUIT FOR RECOVERY ICS (COMM)/5737/2024 27-11-2024 ICANARA BANK Vs SHEETAL IARUN 0811024490 arunduggal@yahoo.i [18-11-2024
IDUGGAL(P), In
24 ISUIT FOR RECOVERY ICS (COMM)/5736/2024 27-11-2024 IM/S EQUIPMENT PLANET Vs M/S[SURESH 0811320358 not availble 21-10-2024
RAMPAL SINGH MUKHTYARISINGH(P),
AHMED
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/304/2024 [28-11-2024 [EXPRESSION PORTFOLIOSANJEEV 9310266522 lo4sanjeev.advocate@ [21-11-2024
ICONCILIATION ACT IPRIVATE LIMITED Vs RENU KUMAR(P), gmail.com
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24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/303/2024 [28-11-2024 [EXPRESSION PORTFOLIOISANJEEV 0310266522 lo4sanjeev.advocate@ [21-11-2024
ICONCILIATION ACT IPRIVATE LIMITED Vs KAUSHALKUMAR(P), lgmail.com
IKUMAR SINGH
24 ISUIT FOR RECOVERY ICS (COMM)/5739/2024 28-11-2024 IRIDGEWAY ENERGY PVT LTD Vs [PRASHANT INot availble Inot availble 20-11-2024
IM/S ERNST AND YOUNG LLP IPATHAK(P),
24 ISUIT FOR RECOVERY ICS (COMM)/5740/2024 29-11-2024 INTERGLOBE TECHNOLOGY[Kumar 8527240463 ladvkumarkartikeya@ [19-11-2024
QUOTIENT PVT LTD Vs M/SKartikeya(P), gmail.com
ISUNVIEW TRAVEL PLUS PVT LTD
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/306/2024 [29-11-2024 IM/S MASSIVE RESTAURANTSPRATEEK 0818451124 prateek268 @gmail.col27-11-2024
ICONCILIATION ACT IPRIVATE LIMITED Vs M/S AVIKUMAR(P), Im
I[HOSPITALITY VENTURES LLP
23 [MS. SAVITA RAO,SOUTH 12, New CourtlCivil Suit ICS (COMM)/506/2024 05-11-2024 ICanara Bank Vs Nripendra KumarPratap Chandra j9990366723 Iprana25000@gmail.cl04.11.2024
IDISTRICT Block-I [Thakur [Rana(P), lom
JUDGE(COMMERCI
AL COURT)
12, New CourtlExecution Petition [Execution (Comm)/111/2024 [05-11-2024 IM/S RANG DE P2P FINANCIAUAnkur 0873122789 phalguni.nigam@kha [04.11.2024
Block-I ISERVICES PRIVATE LIMITED Vs [Sangal(P), litanco.com
IM/S FRUITFAL TECHNOLOGIES
INDIA PRIVATE LIMITED
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2876/2024/05-11-2024 IYES BANK LTD Vs KULDEEPSANJEEV 8285002845 Imanjul.sood @srcsleg [04.11.2024
Block-I IConciliation Act ISHARMA IPATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP 1)06-11-2024 ICnh Industrial Capital India Pvt Ltd RAJESH 0958726491 [delhi.jangraadvocate [05.11.2024
Block-I IConciliation Act (COMM)/2888/2024 Vs JITENDER SINGH UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP 1)06-11-2024 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [delhi.jangraadvocate [05.11.2024
Block-I IConciliation Act (COMM)/2889/2024 Vs AJAY BALWANT JANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP Do7-11-2024 IKOTAK MAHINDRA BANK Vs pparv 0643646534 lparv.mahajanoo7@g |06.11.2024
Block-I IConciliation Act (COMM)/2909/2024 IVIRENDRA MOTARS TRANSPORTmahajan(P), Imail.com
ICOMPANY
12, New CourtMisc Civil Case Misc DJ/2725/2024 07-11-2024 ILEVIS STRAUSS AND CO Vs SHRIShravan 0650682928 rishi@unitedandunite06.11.2024
Block-I [KRISHNA ENTERPRISES [Bansal(P), d.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2925/2024/08-11-2024 OTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-I IConciliation Act JARJUN SINGH Imahajan(P), Imail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/2926/2024/08-11-2024 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-I IConciliation Act ISHADAB KHAN Imahajan(P), Imail.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/2924/2024/08-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-I IConciliation Act JANKIT SINGH Imahajan(P), Imail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/2923/2024/08-11-2024 hdfc bank 1td Vs PREM ANANDADV. LALIT|8130383143 lalitpandey@gmail.co[o7.11.2024
Block-I IConciliation Act JAIN IPANDEY(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2922/2024/08-11-2024 hdfc bank ltd Vs SUBHASH |ADV. LALIT|8130383143 lalitpandey@gmail.colo7.11.2024
Block-I IConciliation Act ICHANDELA IPANDEY(P), Im
12, New CourtlCivil Suit ICS (COMM)/514/2024 11-11-2024 WINDORZ INDIA PVT LTD Vs [SHASHI 9999671088 singhajitb4@gmail.co[08.11.2024
Block-1 IREO VICTORY VALLY PVT LTD RANJAN(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2947/2024(11-11-2024 es bank Itd Vs ANIL kUMAr ANANJAY 7030378800 lasaplegalandadvocate[08.11.2024
Block-I IConciliation Act ISINGH(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (Dj11-11-2024 IYES BANK LTD Vs MOAHMMADANANJAY 7030378800 lasaplegalandadvocate[08.11.2024
Block-I IConciliation Act (COMM)/2948/2024 Z.AKI ISINGH(P), s@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2946/2024(11-11-2024 lyvues bank Vs BADAR ALI IANANJAY 7030378800 lasaplegalandadvocate[08.11.2024
Block-I IConciliation Act ISINGH(P), s@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2945/2024[11-11-2024 ves bank Itd Vs RITVIKPATHAK |ANANJAY 7030378800 lasaplegalandadvocate[08.11.2024
Block-I IConciliation Act ISINGH(P), s@gmail.com
12, New CourtlCivil Suit ICS (COMM)/513/2024 11-11-2024 IKISAN IRRIGATIONS ANDfShravan 0650682928 rishi@unitedandunite08.11.2024
Block-I INFRASTRUCTURE LIMITED Vs [Bansal(P), d.com

INITIN GUGORIA PROPRIETOR OH

IM/S NEW UTKARSH INDUSTRIES
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/2955/2024/12-11-2024 ves bank Itd Vs SAHILSARASWAT |ANANJAY 7030378800 lasaplegalandadvocatelt1.11.2024
Block-I IConciliation Act ISINGH(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/2953/2024/12-11-2024 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [11.11.2024
Block-I IConciliation Act ILIMITED Vs AVANISH AVANISHJANGRA(P), (@gmail.com

IKUMAR
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/2952/2024 OTAK MAHINDRA BANK LTD Vs [RAJEEV 9311022104 &ranjan.and.company [11.11.2024
Block-I IConciliation Act [Dhanaji Machhindra Wanave UMAR 0311966242 (@gmail.com
[RANJAN(P),

12, New CourtlCivil Suit ICS (COMM)/516/2024 IM/s Sunbeam Ventures HUFMOHD 081118356 vvsinghadv@gmail.coft1.11.2024
Block-I through its Karta Vs M/s PalsonsJAHANGIR(P), Im

IDerma PVT LTD
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2951/2024 IDFC FIRST BANK LTD Vs SAMISANJEEV 8285002845 Imanjul.sood@srcsleg [11.11.2024
Block-I IConciliation Act [ULLAH IPATHAK(P), lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/2971/2024 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 delhi.jangraadvocate [13.11.2024
Block-I IConciliation Act Vs JANAK DULARI UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2969/2024 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 delhi.jangraadvocate [13.11.2024
Block-I IConciliation Act Vs CHAMANLAL SONI UANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/2970/2024 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 delhi.jangraadvocate [13.11.2024
Block-I IConciliation Act Vs MEEM FAJAL UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP 1 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [delhi.jangraadvocate [13.11.2024
Block-I IConciliation Act (COMM)/2968/2024 Vs ANKIT CHAUHAN JANGRA(P), (@gmail.com
12, New Court/Civil Suit ICS (COMM)/523/2024 IM/S PATANJALI AYURVEDRAKESH 9958726491 [delhi.jangraadvocate [16.11.2024
Block-I ILIMITED Vs SHAKTI SINGHTIWARI(P), (@gmail.com

IPROP OF AARAV ENTERPRISES
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2999/2024 [KOTAK MAHINDRA PRIME LTD [RAJESH 0958726491 [delhi.jangraadvocate [16.11.2024
Block-I IConciliation Act Vs VIRENDRA SINGH UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration OMP 1 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [16.11.2024
Block-I IConciliation Act (COMM)/3002/2024 IVYAS YADAV imahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3001/2024 IKOTAK MAHINDRA BANK Vs pparv 0643646534 lparv.mahajanoo7@g [16.11.2024
Block-I IConciliation Act INEEERAJ KUMAR mahajan(P), Imail.com
12, New CourtilU/s 9 of the Arbitration OMP 1 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [16.11.2024
Block-I IConciliation Act (COMM)/3000/2024 JARVIND KUMAR mahajan(P), Imail.com
12, New CourtilU/s 9 of the Arbitration &OMP I IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [16.11.2024
Block-I IConciliation Act (COMM)/2998/2024 IGANGA KUSHWAHA mahajan(P), Imail.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2997/2024/18-11-2024 IMs Cholamandalam Investment AndRavi  Shankarjg811252038 ladvocatersgarg@gma [16.11.2024
Block-I IConciliation Act [Finance Company Ltd Vs Madan|Garg(P), fil.com

[Lal
12, New CourtMisc Civil Case Misc DJ/2740/2024 18-11-2024 VIJAY KUMAR SACHDEVA Vs [Arti Bansal(P), 9999442349 artibansaloy@yahoo. [16.11.2024
Block-I IMANOJ MADAAN com
12, New CourtlU/s 9 of the Arbitration &OMP (Dj19-11-2024 IYES BANK LTD Vs VARUN ARORASANJEEV 8285002845 Imanjul.sood@srcsleg [18.11.2024
Block-I IConciliation Act (COMM)/3024/2024 IPATHAK(P), lal.com
12, New CourtlCivil Suit ICS (COMM)/525/2024 19-11-2024 IPREPLADDER PRIVATE LIMITED |Abhinay 9999886478 labhinay@legalknight [18.11.2024
Block-I Vs Co Spaces Optech PrivatefGupta(P), s.in

[Limited
12, New CourtlMisc Civil Case Misc DJ/2741/2024 19-11-2024 [UCO BANK Vs GADARIYAIGAURAV 0810020931 INot provided 18.11.2024
Block-I IMARKETING SERVICES ITOKAS(P),
12, New CourtlCivil Suit ICS (COMM)/524/2024 19-11-2024 IMAX HEALTHCARE INSTITUTEVijay kig312274280 vijayksharmaadv@ya [18.11.2024
Block-1 ILIMITED Vs Devender kumar sharma(P), hoo.co.in
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3022/2024/19-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [18.11.2024
Block-I IConciliation Act JARUN SINGH imahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3023/2024/19-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [18.11.2024
Block-1 IConciliation Act BRIJESH KUMAR YADAV imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3059/2024|21-11-2024 IYES BANK LTD Vs MEHULANANJAY 7030378800 lasaplegalandadvocate(19.11.2024
Block-I IConciliation Act [KATARIA ISINGH(P), s@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (Df21-11-2024 Axis Bank Ltd Vs SUBHASHMAYANK 0873347330 Imayank_mahajanos [19.11.2024
Block-I IConciliation Act (COMM)/3058/2024 ICHAND BHARGAVA IMAHAJAN(P), (@yahoo.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3057/2024/21-11-2024 JAXIS BANK LTD Vs RAJENDER[Anupam 0654926809 anupamjsingh@gmaill19.11.2024
Block-I IConciliation Act ISINGH Singh(P), .com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3055/202421-11-2024 JAXIS BANK LTD Vs RENU JAnupam 0654926809 lanupamjsingh@gmailf19.11.2024
Block-I IConciliation Act Singh(P), .com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3054/2024|21-11-2024 laxis bank pvt1td Vs A N NARAYAN [Shobha 0811192158 srshobhagupta@gmaifi9.11.2024
Block-I IConciliation Act IGupta(P), l.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3056/2024/21-11-2024 IAxis bank pvt Itd Vs kuber sharma [Shobha 0811192158 srshobhagupta@gmaifi9.11.2024
Block-I IConciliation Act Gupta(P), l.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3053/202421-11-2024 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [19.11.2024
Block-I IConciliation Act ISUNEEL KUMAR Imahajan(P), Imail.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3052/2024|21-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [19.11.2024
Block-I IConciliation Act IGYANENDRA SINGH Imahajan(P), Imail.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3102/202422-11-2024 IDFC FIRST BANK LTD Vs [SANJEEV 8285002845 Imanjul.sood@sresleg [21.11.2024
Block-I IConciliation Act ISURENDRA JAI IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3104/202422-11-2024 IDFC FIRST BANK LTD Vs AJAB [SANJEEV 8285002845 Imanjul.sood @srcsleg [21.11.2024
Block-I IConciliation Act ISINGH IPATHAK(P), lal.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3103/202422-11-2024 [DFC FIRST BANK LTD Vs SETU [SANJEEV 8285002845 Imanjul.sood@srcsleg [21.11.2024
Block-I IConciliation Act [KUMAR IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3101/2024[22-11-2024 IDFC FIRST BANK LTD Vs SHAMA[SANJEEV 8285002845 Imanjul.sood @srcsleg [21.11.2024
Block-I IConciliation Act THAPA IPATHAK(P), lal.com

12, New CourflU/s 9 of the Arbitration &OMP (Dj22-11-2024 IDFC FIRST BANK LTD Vs AJAY [SANJEEV 8285002845 Imanjul.sood@srcsleg [21.11.2024
Block-I IConciliation Act (COMM)/3099/2024 RAKESH IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3100/202422-11-2024 IDFC FIRST BANK LTD Vs REKHA[SANJEEV 8285002845 Imanjul.sood@srcsleg [21.11.2024
Block-I IConciliation Act DEVI IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (Dj22-11-2024 IDFC FIRST BANK LTD Vs AASIFSANJEEV 8285002845 Imanjul.sood@srcsleg [21.11.2024
Block-I IConciliation Act (COMM)/3098/2024 IKHLAKH IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3097/2024[22-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act ISAHIB SINGH IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3095/2024/22-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act ISHIVAM SHARMA IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (Dj22-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3004/2024 JASWANT SINGH IMAHAJAN(P), (@yahoo.com
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12, New CourflU/s 9 of the Arbitration &OMP (Df22-11-2024 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3096/2024 IKARISHMA IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (Dj22-11-2024 IKOTAK MAHINDRA BANK Vs M SIMAYANK 9873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3089/2024 IGANDHI TRANSPORT SERVICE = [MAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3093/2024/22-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act JANJU RANI IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3091/2024/22-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act IMANOJ KUMAR IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (Dj22-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3092/2024 IMOHD SAHID IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (Dj22-11-2024 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3090/2024 HUL BUILDING MATERIA/MAHAJAN(P), (@yahoo.com

UPPLIER
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3182/2024[25-11-2024 [KOTAK MAHINDRA BANK Vs Jparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-I IConciliation Act INARENDRA YADAV imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3179/202425-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-1 IConciliation Act IDEVENDRA KUMAR imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3181/2024 [25-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-I IConciliation Act IARTF mahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3180/2024/25-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-I IConciliation Act IAKASH KASHYAP imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3177/2024[25-11-2024 AXIS BANK LTD Vs AYUSHhailey 0811192158 srshobhagupta@gmail23.11.2024
Block-I IConciliation Act ICHAUDHARY shukla(P), l.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3178/202425-11-2024 JAXIS BANK LTD Vs RAJKUMAR hailey 0811192158 srshobhagupta@gmaif23.11.2024
Block-I IConciliation Act shukla(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3176/202425-11-2024 AXIS BANK LTD Vs RASHIDghailey 0811192158 srshobhagupta@gmail23.11.2024
Block-I IConciliation Act [KHAN shukla(P), l.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3175/2024 [25-11-2024 AXIS BANK LTD Vs MUKESHEhailey 0811192158 srshobhagupta@gmaife3.11.2024
Block-I IConciliation Act IKUMAR TEWATIA shukla(P), l.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3171/2024 [25-11-2024 Axis Bank Ltd Vs NITU DEVI4896 [MAYANK 9873347330 mayank_mahajanos [23.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3170/2024[25-11-2024 Axis Bank Ltd Vs AMANDEEPMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-I IConciliation Act ISINGH2064 IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3172/2024[25-11-2024 Axis Bank Ltd Vs DEEPAK KUMARIMAYANK 9873347330 Imayank_mahajanos [23.11.2024
Block-I IConciliation Act 3161 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3169/2024[25-11-2024 |Axis Bank Ltd Vs PRIYA 2768 IMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3173/2024[25-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-1 IConciliation Act JANKIT TRIPATHI 9237 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3174/2024[25-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-I IConciliation Act Imaruti foods productions 5639 IMAHAJAN(P), (@yahoo.com

12, New Court/Civil Suit ICS (COMM)/537/2024 27-11-2024 ICANARA BANK Vs Yogesh ChhabraNILENDU 9999050853 nilenduvatsyayan@g [25.11.2024
Block-1 IVATSYAYAN(P) Imail.com

12, New CourtlExecution Petition [Execution (Comm)/120/2024[27-11-2024 ASHOK KUMAR NATH Vs SuryaTARANG 7838983455 tarang.gupta3os5@gm|25.11.2024
Block-I [Design Line Private Limited IGUPTA(P), lail.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3220/2024/27-11-2024 Axis Bank Ltd Vs ANANDMAYANK 0873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act IGOSWAMI 3547 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3221/2024[27-11-2024 Axis Bank Ltd Vs ANKUR SALUJAMAYANK 0873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act o515 IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3222/2024/27-11-2024 Axis Bank Ltd Vs RAHUL JAINMMAYANK 0873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act 8757 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3219/2024[27-11-2024 Axis Bank Ltd Vs AAMIR ABIDMAYANK 9873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act 4098 IMAHAJAN(P), (@yahoo.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3223/2024/27-11-2024 |Axis Bank Ltd Vs JYOTI 9422 IMAYANK 0873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3239/2024[28-11-2024 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act IAKEEL AHMAD Imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3243/202428-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act INANDINI ROAD LINES 1117 Imahajan(P), Imail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3244/2024/28-11-2024 [KOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act [RADHARANI TRADERS mahajan(P), Imail.com

SUPPLIERS 430
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3242/202428-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act IAMARJEET PASWAN Imahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3241/2024[28-11-2024 [KOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act IPADMA DEVI mahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I)28-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act (COMM)/3240/2024 IPRADEEP PAL imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3235/2024/28-11-2024 AXIS BANK LTD Vs  KAPILShobha 0811192158 srshobhagupta@gmaifey.11.2024
Block-1 IConciliation Act IKUMAR IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3238/2024/28-11-2024 AXIS BANK LTD Vs PRADEEPShobha 0811192158 srshobhagupta@gmaifey.11.2024
Block-I IConciliation Act [KUMAR Gupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3237/2024/28-11-2024 JAXIS BANK LTD Vs SAEED [Shobha 9811192158 srshobhagupta@gmaifzy.11.2024
Block-I IConciliation Act Gupta(P), l.com
12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/3236/2024[28-11-2024 IAXIS BANK LTD Vs VAJID [Shobha 0811192158 srshobhagupta@gmail27.11.2024
Block-I IConciliation Act IGupta(P), l.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3234/202428-11-2024 Axis Bank Ltd Vs PRIYAM JYOTIMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-I IConciliation Act IKHARGHORIA IMAHAJAN(P), (@yahoo.com
12, New CourtMisc Civil Case Misc DJ/2757/2024 28-11-2024 naresh kumar anand Vs goldsquareAmit 9953939076 labinit@india.com 27.11.2024
Block-I sales pvt Itd IManchanda(P),
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3319/2024[30-11-2024 Axis Bank Ltd Vs ADITYA KUMARMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ISINGH3877 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3321/2024[30-11-2024 Axis Bank Ltd Vs RAHULMAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-I IConciliation Act IMITTAL2094 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3320/2024/30-11-2024 Axis Bank Ltd Vs MAYANKMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ISHARMA 0085 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3317/2024[30-11-2024 Axis Bank Ltd Vs KIRAN VERMAMAYANK 9873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act 4376 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3312/2024[30-11-2024 Axis Bank Ltd Vs MOHAMMMADMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IMUSRRAF 6893 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3313/2024[30-11-2024 Axis Bank Ltd Vs PARVEZ ALAMMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-1 IConciliation Act 4965 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3316/2024[30-11-2024 Axis Bank Ltd Vs SHUSHILJMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act [KUMAR 7321 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3318/2024[30-11-2024 Axis Bank Ltd Vs SAMAY SINGHMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ho13 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3307/202430-11-2024 Axis Bank Ltd Vs BANDANAMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ISINGH 8996 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3309/2024/30-11-2024 Axis Bank Ltd Vs MOHD SALEEMIMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act 2991 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3310/2024/30-11-2024 Axis Bank Ltd Vs TARUN 8699 IMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (Di3o-11-2024 Axis Bank Ltd Vs  BHAVNAMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act (COMM)/3308/2024 IMISHRA IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3315/2024[30-11-2024 Axis Bank Ltd Vs BISHAN PAIJMAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-I IConciliation Act ISINGH 9510 IMAHAJAN(P), (@yahoo.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3303/2024/30-11-2024 Axis Bank Ltd Vs SAURABHMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ITTIWARI 6489 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3304/2024/30-11-2024 Axis Bank Ltd Vs NARENDRAMAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-I IConciliation Act ISINGH 9527 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3306/2024/30-11-2024 lAxis Bank Ltd Vs MUKIM 2965 IMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3305/2024/30-11-2024 Axis Bank Ltd Vs PRAKASH SINHAIMAYANK 9873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act 244 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3293/202429-11-2024 AXIS BANK PVT LTD Vs [Shobha 0811192158 srshobhagupta@gmaif28.11.2024
Block-I IConciliation Act IAANCHAL Gupta(P), l.com
12, New CourtlCivil Suit ICS (COMM)/542/2024 30-11-2024 IMAGINE MARKETING LIMITED [Kheyali 0891829172 INot provided 20.11.2024
Block-1 Vs LALANI INFO TECH LIMITED [Singh(P),
12, New CourtlU/s 9 of the Arbitration &OMP (COMM)/39/2024 30-11-2024 [Executive Engineer Vs Varun GuptalArun kumar(P), [8010781318 gajendra.law@gmail. [29.11.2024
Block-I IConciliation Act lcom
12, New CourtlExecution Petition [Execution (Comm)/121/2024 [30-11-2024 [DBI BANK LIMITED Vs RAHULJPARTHIV J0811044353 Ipjmehtaceo1@rediff [29.11.2024
Block-I ICHAUHAN IMEHTA(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3299/2024/30-11-2024 IMs Cholamandalam Investment AndRavi ~ Shankarj9811252038 ladvocatersgarg@gma [29.11.2024
Block-I IConciliation Act [Finance Company Ltd Vs DarshanGarg(P), fil.com

[Kumar
12, New CourtlU/s 9 of the Arbitration &OMP (I)j30-11-2024 Ms Cholamandalam Investment AndRavi  Shankarfg811252038 ladvocatersgarg@gma [29.11.2024
Block-I IConciliation Act (COMM)/3300/2024 [Finance Company Ltd Vs YogeshiGarg(P), lil.com

[Kumar
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3297/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IANUJ KUMAR KOCHHAR 8051 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3301/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IVARUN CRANE SERVICE 0580 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3294/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-1 IConciliation Act IRAKESH KUMAR 9985 IMAHAJAN(P), (@yahoo.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3295/2024/30-11-2024 OTAK MAHINDRA BANK Vs 0873347330 Imayank_mahajanos

20.11.2024
Block-I IConciliation Act IMURSHEED MOMIN 0107 IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3296/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-I IConciliation Act ILIYAKAT 1635 IMAHAJAN(P), (@yahoo.com
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6, New ICommercial ICS(COMM) 505/2024 04.11.2024 SHREE CEMENT LIMITED VSMOHD SAZID[{8750905558 ISAZID@ASHWATH |[04.11.2024
Block-I ICENTRAL CEMENT INDUSTRIES [RAYEEN HLEGAL.COM
6, New  CourtiCommercial ICS(COMM) 502/2024 04.11.2024 IM/S ANKUR TRADE LINK VSDIGVIJAY 8510084534 IMS266911@GMAIL. [25.10.2024
Block-I IPARVESH ISINGH RANA ICOM
6, New  CourtiCommercial IOMP(I)(COMM)2878/2024 [05.11.2024 [DFC BANK LTD VS MOHD SALIM [SANJEEV 0717028845 ILITIGATION@SRCS [06.07.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2879/2024 [05.11.2024 IDFC BANK LTD VS SHANSANJEEV 0717028845 ILITIGATION@SRCS |08.07.2024
Block-1 IMOHAMMAD IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2880/2024 [05.11.2024 [HDFC BANK LTD VS AJAY KUMAR [SANJEEV 0717028845 ILITIGATION@SRCS [29.08.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2881/2024 [05.11.2024 IDFC BANK LTD VS UDHAMISANJEEV 9717028845 ILITIGATION@SRCS [21.09.2024
Block-1 ISINGH IPATHAK ILEGAL.COM
6, New  CourtCommercial IOMP(I)(COMM)2882/2024 [05.11.2024 [DFC BANK LTD VS HARI OM ISANJEEV 0717028845 ILITIGATION@SRCS [21.09.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2901/2024 [06.11.2024 IYES BANK LTD VS NAIMA ABID |RADHA SINGH [7838237587 JASAPLEGALANDAD [09.08.2024
Block-I IVOCATES@GMAIL.C|

oM
6, New  CourtiCommercial IOMP(I)(COMM)2903/2024 [06.11.2024 IYES BANK LTD VS JAI BHAGWAN [RADHA SINGH [7838237587 IASAPLEGALANDAD [22.08.2024
Block-I IVOCATES@GMAIL.C|

oM
6, New  CourtiCommercial IOMP(I)(COMM)2907/2024 [06.11.2024 IYES BANK LTD VS SAHIL KHATRI [SANJEEV 9717028845 ILITIGATION@SRCS [04.11.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2908/2024 [06.11.2024 IYES BANK LTD VS WASEEM ISANJEEV 0717028845 ILITIGATION@SRCS |04.11.2024
Block-1 IPATHAK ILEGAL.COM
6, New  CourtiCommercial ICS(COMM) 509/2024 07.11.2024 IMANASH LIFESTYLE VSINAGESHWAR (9818823289 INFO@DEYANDKU |05.11.2024
Block-I [TWINZKART PRIVATE LIMITED [KUMHAR IMHAR.COM
6, New  CourtiCommercial ICS(COMM) 511/2024 08.11.2024 PUNJAB NATIONAL BANK VSSARVJEET 9711785812 ISARAVJEETYADAV0/06.11.2024
Block-1 IBHAWNA WALIA IYADAV 8@YAHOO.COM
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6, New  CourtiCommercial IOMP(I)(COMM) 2982/2024 [16.11.2024 JAXIS BANK VS AARTI GUPTA 0871040589 INDOLEXLAW@GM [11.11.2024

Block-I ATL.COM

6, New  CourtiCommercial ICS(COMM) 521/2024 16.11.2024 IPRJ FAMILY PVT TRUST VSVARUN 97179088891 [UNUCONSULTANTS|28.10.2024
Block-I IRASEEL GUJRAL ISHARMA (@GMAIL.COM

6, New  CourtiCommercial ICS(COMM) 522/2024 16.11.2024 IPRJ FAMILY PVT TRUST VSVARUN 9717988891 [UNUCONSULTANTS|28.10.2024
Block-I IRASEEL GUJRAL ISHARMA (@GMAIL.COM

6, New  CourtiCommercial ICS(COMM) 520/2024 16.11.2024 IPRASHANT TOMAR VS PAWANISAKESHI 0810575142 IADMIN@ATLANTIC [14.11.2024
Block-1 INEGI IMEHLEY ILAW.IN

6, New  CourtiCommercial IOMP(I)(COMM) 3077/2024 [21.11.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 UWANGRAADVOCATE [06.11.2024
Block-I ISUNIL DHANPAT SINGH JANGRA (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3075/2024 [21.11.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 UANGRAADVOCATE |07.11.2024
Block-1 IDHANPATI BALDEV JANGRA (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3076/2024 [21.11.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 UVANGRAADVOCATE |07.11.2024
Block-I IRAMPAL TEKCHAND JANGRA (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3078/2024 [21.11.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 UVANGRAADVOCATE |07.11.2024
Block-I [RAJ SINGH JANGRA (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3079/2024 [21.11.2024 [KOTAK MAHINDRA VSIMAYANK 9873347330 IMAYANK_MAHAJA [09.11.2024
Block-I INARENDER KUMAR IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3080/2024 [21.11.2024 [KOTAK MAHINDRA VS PREMMAYANK 0873347330 IMAYANK _MAHAJA [09.11.2024
Block-I ISAGAR BHANDANA IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3081/2024 [21.11.2024 IKOTAK MAHINDRA VS KAPIL DEVIMAYANK 0873347330 IMAYANK_MAHAJA |09.11.2024
Block-1 IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial IOMP(I)(COMM)3287/2024 [29.11.2024 IKOTAK MAHINDRA VS VIRENDRA[PARV 0643646534 IPARV.MAHAJANO007[24.10.2024
Block-I IMOTORS IMAHAJAN (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM)3288/2024 [29.11.2024 IKOTAK MAHINDRA VS ASHOK[PARV 0643646534 IPARV.MAHAJANO007/07.11.2024
Block-1 [KUMAR YADAV IMAHAJAN (@GMAIL.COM
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6, New ICommercial IOMP(I)(COMM)3289/2024 [29.11.2024 OTAK MAHINDRA VS ANI} 0643646534 IPARV.MAHAJANO007(07.11.2024
Block-I JAISWAL IMAHAJAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)3290/2024 [29.11.2024 IKOTAK MAHINDRA VS RAJAN[PARV 0643646534 IPARV.MAHAJANO007/|07.11.2024
Block-I IPANDEY IMAHAJAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)3291/2024 [29.11.2024 [KOTAK MAHINDRA VS AKHILESH|PARV 0643646534 IPARV.MAHAJANO007(07.11.2024
Block-I ISINGH IMAHAJAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)3292/2024 [29.11.2024 IKOTAK MAHINDRA VS NILESH[PARV 0643646534 IPARV.MAHAJANO007/07.11.2024
Block-1 IYADAV IMAHAJAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3340/2024 [30.11.2024 [HDFC BANK LTD VS SANASAM|LALIT PANDEY 8130383143 ILALITPANDEYADV |07.11.2024
Block-I JACKY SINGH (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3341/2024 [30.11.2024 [HDFC BANK LTD VS SHIKHA BALJLALIT PANDEY 8130383143 ILALITPANDEYADV |07.11.2024
Block-1 [KISHAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3342/2024 [30.11.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 UVANGRAADVOCATE [13.11.2024
Block-I AMAN DEOL JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3343/2024 [30.11.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 JANGRAADVOCATE [13.11.2024
Block-I DAY SINGH JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3344/2024 [30.11.2024 IKOTAK MAHINDRA VS MOHINI T [RAJESH 0958726491 JANGRAADVOCATE [11.11.2024
Block-I JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3345/2024 [30.11.2024 [KOTAK MAHINDRA VS RAMESHRAJESH 9958726491 VANGRAADVOCATE [11.11.2024
Block-I ISINGH JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3346/2024 [30.11.2024 IKOTAK MAHINDRA VS NUPUR[RAJESH 0958726491 JANGRAADVOCATE [11.11.2024
Block-I IMISHRA JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3347/2024 [30.11.2024 [HDFC BANK LTD VS ANITALALIT PANDEY 8130383143 ILALITPANDEYADV |07.11.2024
Block-I ISAMAL (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3348/2024 [30.11.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 JANGRAADVOCATE [13.11.2024
Block-1 [KRISHNA KUMAR CHETRI JANGRA (@GMAIL.COM
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17, New ICommercial IOMP (I) (COMM)/2873/2024{04-11-2024 IDFC FIRST BANK LTD Vs RAJISANJEEV 0717028845 [Litigaton@srcslegal.c [21-10-2024
Block-I IKUMAR BANSAL IPATHAK(P) lom
17, New CourtiCommercial JIOMP (I) (COMM)/2871/2024(04-11-2024 IYES BANK Vs ANILKUMAR IANANJAY 7030378800 lasaplegalandadvocatef25-10-2024
Block-I ISINGH(P) s@gmail.com
17, New CourtiCommercial JOMP (1) (COMM)/2872/2024/04-11-2024 IYES BANK Vs RAJIV TYAGI ANANJAY 7030378800 lasaplegalandadvocatefz5-10-2024
Block-I ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2870/2024/04-11-2024 IYES BANK LTD Vs INDERPALANANJAY 7030378800 lasaplegalandadvocatef25-10-2024
Block-I IBRAHAM PRAKASH ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (Djo4-11-2024 ves bank Vs MUKESH SATBIRANANJAY 7030378800 lasaplegalandadvocatef26-10-2024
Block-I (COMM)/2869/2024 ISINGH ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2867/2024/04-11-2024 IPIRAMAL CAPITAL HOUSINGRAJESH 0958726491 23-10-2024
Block-1 [FINANCE LIMITED Vs AKASHPJANGRA(P) jangraadvocate@gma

BHOORI SINGH fil.com
17, New CourtiCommercial OMP (Djo4-11-2024 IPIRAMAL CAPITAL HOUSINGRAJESH 0958726491 23-10-2024
Block-I (COMM)/2868/2024 [FINANCE LIMITED Vs AMITJANGRA(P) jangraadvocate@gma

[KUMAR TOMAR fil.com
17, New CourtiCommercial OMP (Djo4-11-2024 lves bank Vs NEERAJ KUMAR IANANJAY 7030378800 lasaplegalandadvocate[26-10-2024
Block-I (COMM)/2866/2024 ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2865/2024(04-11-2024 IYES BANK Vs BALAJIANANJAY 7030378800 lasaplegalandadvocate[28-10-2024
Block-I [ENTERPRISES ISINGH(P) s@gmail.com
17, New CourtiCommercial OMP (Djo5-11-2024 IYES BANK LTD Vs NAIMA ABID  [SANJEEV 9717028845 [Litigaton@srcslegal.c [01-11-2024
Block-I (COMM)/2883/2024 IPATHAK(P) lom
17, New CourtiCommercial OMP (Djo6-11-2024 TARC Vs GURUKULA IASHIM 0599624216 lashim.bhatt17@gmail|29-10-2024
Block-I (COMM)/2900/2024 BHATT(P) .com
17, New CourtiCommercial OMP (Djo6-11-2024 TARC Vs AKRAM HAFIZ ASHIM 0599624216 lashim.bhatt17@gmailf29-10-2024
Block-I (COMM)/2899/2024 BHATT(P) .com
17, New CourtiCommercial OMP (Djo6-11-2024 IYES BANK LTD Vs SURINDERANANJAY 7030378800 lasaplegalandadvocate[30-10-2024
Block-I (COMM)/2904/2024 [KUMAR ISINGH(P) s@gmail.com
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17, New ICommercial OMP (Djo6-11-2024 IYES BANK LTD Vs AMIT KAPOOR |ANANJAY 7030378800 lasaplegalandadvocatef29-10-2024
Block-I (COMM)/2898/2024 ISINGH(P) s@gmail.com
17, New CourtiCommercial JIOMP (I) (COMM)/2897/2024/06-11-2024 lves bank 1td Vs TANIA ACHARJEE |ANANJAY 7030378800 lasaplegalandadvocate[30-10-2024
Block-I ISINGH(P) s@gmail.com
17, New CourtiCommercial lOMP (Djo6-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 04-11-2024
Block-I (COMM)/2896/2024 Vs PAWANDEEP KUMAR JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2895/2024/06-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 04-11-2024
Block-I Vs PREM SINGH JANGRA(P) jangraadvocate @gma

fil.com
17, New CourtiCommercial ICS (COMM)/510/2024 07-11-2024 IOFB Tech Pvt Ltd Vs NovasutamMANOJ 9555655254 linfo@lexpanacea.com|05-11-2024
Block-I [Foods Private Limited ISINGH(P)
17, New CourtiCommercial IOMP (I) (COMM)/2936/2024/08-11-2024 [KOTAK MAHINDRA BANK Vs JAIParv 0643646534 Iparv.mahajanoo7@g [07-11-2024
Block-1 IPREM SINGH [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/2938/2024/08-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 Iparv.mahajanoo7@g |07-11-2024
Block-I IMUNNA [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (1) (COMM)/2937/2024/08-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 Iparv.mahajanoo7@g [07-11-2024
Block-1 IVIJAY LAXMI PANDEY [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/2939/2024(08-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g |07-11-2024
Block-I IMOHD SHAMIM KHAN [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/2933/2024/08-11-2024 hdfc bank 1td Vs AYUSH |ADV. LALIT|8130383143 lalitpandeyadv@gmailo7-11-2024
Block-I ICHAUDHARY IPANDEY(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/2935/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 07-11-2024
Block-I Vs GURMEL SINGH JANGRA(P) jangraadvocate @gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2931/2024(08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-I Vs NARESH DEVI JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2934/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-1 Vs SONTA RANI JANGRA(P) jangraadvocate@gma

fil.com
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17, New ICommercial IOMP (I) (COMM)/2932/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-I Vs SANDEEP RAMPAL UANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial lOMP (Dj08-11-2024 lhdfc bank Itd Vs ARIF HUSSAIN  |ADV. LALIT|8130383143 lalitpandeyadv@gmailo7-11-2024
Block-I (COMM)/2930/2024 IPANDEY(P) l.com

17, New CourtiCommercial IOMP (I) (COMM)/2928/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-I Vs KALA KARM JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2927/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 07-11-2024
Block-I Vs SATI JASNATHJANGRA(P) jangraadvocate @gma
ICONSTRUCTION COMPANY fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2929/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-I Vs KAMLESH OM JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2962/2024/12-11-2024 IMs Cholamandalam Investment AndRavi  Shankarj9811252038 ladvocatersgarg@gma [10-11-2024
Block-I [Finance Company Ltd Vs StanGarg(P) fil.com
[Trading Company
17, New CourtiCommercial IOMP (I) (COMM)/2961/2024[12-11-2024 [KOTAK MAHINDRA PRIMERAJESH 0958726491 08-11-2024
Block-I ILIMITED Vs AMAR SINGH JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial ICS (COMM)/518/2024 12-11-2024 [UNION BANK OF INDIA SAKET VsKAMALJIT 9890410729, kamaljeetsinghranot [09-11-2024
Block-I ICHETAN SINGH SINGH 90868487861 (@gmail.com
[RANOT(P)
17, New CourtiCommercial IOMP (I) (COMM)/2965/2024[13-11-2024 lves bank Vs JAGDISH KUMAR ANANJAY 7030378800 lasaplegalandadvocate|08-11-2024
Block-I ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2964/2024[13-11-2024 YES BANK LTD Vs RAHULANANJAY 7030378800 lasaplegalandadvocate[o8-11-2024
Block-I BALAYAN ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2963/2024[13-11-2024 IKOTAK MAHINDRA BANK LTD VSRAJEEV 0311022104, ranjan.and.company |09-11-2024
Block-I Vilas Bajrang Bhandurge KUMAR 0311966242 (@gmail.com
JAN(P)
17, New CourtiCommercial IOMP (COMM)/37/2024 14-11-2024 IM/S VISHAL ICE COLD STORAGERakesh 9350520408 rakeshburmanig@g [11-11-2024
Block-I THROUGH PARTNERS Vs SmallBurman(P) Imail.com
[Farmers Agri Business Consortium|
[Through SUSHIL KUM
17, New CourtiCommercial IOMP (1) (COMM)/2973/2024/14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 12-11-2024
Block-1 Vs KRISHNA KUMAR CHERI JANGRA(P) jangraadvocate@gma

fil.com
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17, New ICommercial [Execution (Comm)/114/2024 [14-11-2024 deepak kumar gorain Vs sheeshpalNimish Chib(P) 9810823566 Inimishchib@gmail.cofi2-11-2024
Block-I singh Im
17, New CourtiCommercial IOMP (I) (COMM)/2972/2024[14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 12-11-2024
Block-I Vs AALOK KUMAR JANGRA(P) jangraadvocate@gma
fil.com

17, New CourtiCommercial OMP (Dj18-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [15-11-2024
Block-I (COMM)/3009/2024 RAJENDRA SINGH KASHYAP [Mahajan(P) Imail.com
17, New CourtiCommercial lOMP (D(8-11-2024 IKOTAK MAHINDRA BANK VsParv 0643646534 parv.mahajanoo7@g [15-11-2024
Block-I (COMM)/3006/2024 IRISHABH VERMA [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3007/202418-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [15-11-2024
Block-I INASEEB AHMAD [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (Dj18-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [16-11-2024
Block-I (COMM)/3008/2024 IVINEET KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3010/202418-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 lparv.mahajanoo7@g [16-11-2024
Block-I ISUJEET YADAV [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (Dj18-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 parv.mahajanoo7@g [15-11-2024
Block-I (COMM)/3005/2024 IGAYATRI DEVI [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (Dp8-11-2024 IM/S SURENDRA PAL SINGN ANDIYASHASWI SKj9999709988 ladv.yashskc@gmail.c [16-11-2024
Block-I (COMM)/3004/2024 ICOMPANY Vs CNH INDUSTRIALICHOCKSEY(P) jom

INDIA PVT LTD AND ANR
17, New CourtiCommercial Misc DJ/2737/2024 18-11-2024 [Pushpa Bagla Vs Axis bank [Pankaj Jaiswal 9899632810 pankajjaiswally8 @gmf14-11-2024
Block-I lail.com
17, New CourtiCommercial IOMP (1) (COMM)/3031/2024[19-11-2024 SelfX India Private Limited VSVIJAY 17085456927 vishisht.singh@vllp.c [17-11-2024
Block-1 IELLESS INTERNATIONAL ICHAUHAN(P) jo.in
17, New CourtiCommercial OMP (Dj19-11-2024 IDHARA MOTOR FINANCE LTD VsJ KYADAV(P) 9999855157 ladvjitenderyadav2017[18-11-2024
Block-I (COMM)/3030/2024 RISHABH AGARWAL (@gmail.com
17, New CourtiCommercial OMP (Dj19-11-2024 IKOTAK MAHINDRA BANK Vs ANIL|Parv 0643646534 lparv.mahajanoo7@g [18-11-2024
Block-I (COMM)/3029/2024 [KUMAR JAISWAL [Mahajan(P) Imail.com
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17, New ICommercial Misc DJ/2747/2024 19-11-2024 Sujay Kumar Jha Vs FIITJEE Ltd  [Mohit Gupta(P) j90654681238 Imglawoffices2017@g [14-11-2024
Block-I Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3073/2024[21-11-2024 Axis Bank Ltd Vs KRISHNA RAOMAYANK 0873347330 Imayank 18-11-2024
Block-I 2071 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3070/2024|21-11-2024 Axis Bank Ltd Vs SANDEEP BHATIMAYANK 0873347330 Imayank 18-11-2024
Block-I 5327 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial lOMP (Df21-11-2024 JAxis Bank Ltd Vs KALU 7953 IMAYANK 0873347330 Imayank 18-11-2024
Block-1 (COMM)/3068/2024 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial OMP (Df21-11-2024 Axis Bank Ltd Vs SHAKIL AHMEDMAYANK 0873347330 Imayank 18-11-2024
Block-I (COMM)/3069/2024 4664 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3072/2024/21-11-2024 Axis Bank Ltd Vs ALI MOHAMMADMAYANK 0873347330 Imayank 18-11-2024
Block-1 0484 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3071/2024[21-11-2024 lAxis Bank Ltd Vs SUBEDAR 1963 [MAYANK 0873347330 Imayank 18-11-2024
Block-I IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3074/2024/21-11-2024 AXIS BANK PVT LTD Vs AKASH|Shobha 0811192158 srshobhagupta@gmaifi9-11-2024
Block-1 BHATI IGupta(P), l.com
17, New CourtiCommercial IOMP (I) (COMM)/3067/2024/21-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 20-11-2024
Block-I Vs MANOJ MALLIK JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/3065/2024{21-11-2024 [KOTAK MAHINDRA BANK VslParv 0643646534 parv.mahajanoo7@g [19-11-2024
Block-I VITENDRA KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (Df21-11-2024 IKOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g |20-11-2024
Block-I (COMM)/3066/2024 AZAHARUDDIN [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3111/2024 [22-11-2024 [Flipspaces Technology Labs PrivatelRahul Saxena(P)9810069969 lgauravnair@sagalegall20-11-2024
Block-I [Limited Vs Rupa Publications Indial [in

Pvt Ltd

17, New CourtiCommercial IOMP (I) (COMM)/3109/2024/22-11-2024 IDFC FIRST BANK LTD Vs ZAFAR SANJEEV 9717028845 [Litigaton@srcslegal.c [20-11-2024
Block-1 IBAIG IPATHAK(P) jom
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17, New ICommercial IOMP (I) (COMM)/3108/2024{22-11-2024 [DFC FIRST BANK LTD Vs KARTIK [SANJEEV 0717028845 [Litigaton@srcslegal.c [20-11-2024
Block-I [KAUSHIK IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3107/2024[22-11-2024 [IDFC FIRST BANK LTD Vs SANTU [SANJEEV 0717028845 [Litigaton@srcslegal.c [20-11-2024
Block-I IKUMAR IPATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/3110/2024 [22-11-2024 IDFC FIRST BANK LTD Vs DAVI [SANJEEV 0717028845 [Litigaton@srcslegal.c [20-11-2024
Block-I ILAL IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3106/2024/22-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank 20-11-2024
Block-I RAJEEV BHARDWAJ 4562 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3105/2024[22-11-2024 [KOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank 20-11-2024
Block-I IDEEPAK 9164 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3167/2024 [23-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [22-11-2024
Block-1 IVARUN KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3166/2024[23-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 Iparv.mahajanoo7@g [22-11-2024
Block-I AMIT KUMAR YADAV [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (1) (COMM)/3163/202423-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 parv.mahajanoo7@g [22-11-2024
Block-I IKHALIQUZZAMA [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3164/2024[23-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g |22-11-2024
Block-I IDHARMENDRA KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial JIOMP (1) (COMM)/3165/2024[23-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [22-11-2024
Block-I INAJIM ALI [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3168/2024[23-11-2024 IKOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g |22-11-2024
Block-I ISANDEEP KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial ICS (COMM)/533/2024 23-11-2024 THE SOUTH INDIAN BANK LTD VSCHANDER 081141796 parveengargofficial @ [22-11-2024
Block-I IPAUL VARGHESE ISHEKHAR(P) lgmail.com
17, New CourtiCommercial IOMP (I) (COMM)/3161/2024 [23-11-2024 IKOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g [22-11-2024
Block-1 IMANOJ KUMAR MAURYA [Mahajan(P) Imail.com
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17, New ICommercial IOMP (I) (COMM)/3162/202423-11-2024 OTAK MAHINDRA BANK VsParv 0643646534 parv.mahajanoo7@g [22-11-2024
Block-I [RADHARANI TRADERS [Mahajan(P) Imail.com
ISUPPLIERS o057

17, New CourtiCommercial IOMP (I) (COMM)/3195/2024[25-11-2024 AXIS BANK LTD Vs RAJINDERAnupam 0654926809 lanupamjsingh@gmaill22-11-2024
Block-I ISINGH Singh(P) .com
17, New CourtiCommercial IOMP (1) (COMM)/3196/2024[25-11-2024 JAXIS BANK LTD Vs ANIL JAnupam 0654926809 lanupamjsingh@gmaill22-11-2024
Block-I Singh(P) .com
17, New CourtiCommercial IOMP (1) (COMM)/3189/2024/25-11-2024 JAXIS BANK LTD Vs SNEHA Anupam 0654926809 lanupamjsingh@gmaill22-11-2024
Block-1 Singh(P) .com
17, New CourtiCommercial IOMP (1) (COMM)/3198/202425-11-2024 TARC Vs VIKRAM PATEL IASHIM 0599624216 lashim.bhatt17@gmailf22-11-2024
Block-I IBHATT(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3193/2024[25-11-2024 AXIS BANK LTD Vs RAMANAnupam 9654926809 lanupamjsingh@gmaill22-11-2024
Block-1 IDUBEY Singh(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3199/2024[25-11-2024 JAXIS BANK LTD Vs LALIT JAIN JAnupam 90654926809 lanupamjsingh@gmaill22-11-2024
Block-I Singh(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3191/2024 [25-11-2024 AXIS BANK LTD Vs TAURUSAnupam 9654926809 lanupamjsingh@gmaill22-11-2024
Block-I [HOSPITALITY PVT LTD Singh(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3192/2024[25-11-2024 JAXIS BANK LTD Vs SAHEED JAnupam 0654926809 lanupamjsingh@gmaill22-11-2024
Block-I Singh(P) .com
17, New CourtiCommercial IOMP (1) (COMM)/3188/2024/25-11-2024 Axis Bank Ltd Vs POOJA JYANIMAYANK 0873347330 Imayank 23-11-2024
Block-I o052 IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial IOMP (1) (COMM)/3186/2024(25-11-2024 Axis Bank Ltd Vs RAVI KUMARMAYANK 0873347330 Imayank 23-11-2024
Block-I lho9g7 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3187/2024[25-11-2024 IKOTAK MAHINDRA BANK V: YANK 0873347330 Imayank 23-11-2024
Block-I IMARUTI FOOD PRODUCTIONSMAHAJAN(P) | mahajanos@yahoo.

3145 lcom

17, New CourtiCommercial IOMP (I) (COMM)/3230/2024/27-11-2024 Axis Bank Ltd Vs SONU 8581 IMAYANK 9873347330 Imayank 23-11-2024
Block-1 IMAHAJAN(P) | mahajanos@yahoo.

com
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17, New ICommercial IOMP (I) (COMM)/3232/2024[27-11-2024 Axis Bank Ltd Vs AAS MOHMADMAYANK 0873347330 Imayank 23-11-2024
Block-I 2835 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3233/2024[27-11-2024 Axis Bank Ltd Vs NARINDER KAURMAYANK 0873347330 Imayank 23-11-2024
Block-I 6828 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial JIOMP (1) (COMM)/3231/2024[27-11-2024 Axis Bank Ltd Vs SANDEEP KUMARMAYANK 0873347330 Imayank 23-11-2024
Block-I ISINGH 9309 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/3267/2024/29-11-2024 AXIS BANK LTD Vs SHALENDERShobha 0811192158 srshobhagupta@gmail26-11-2024
Block-I [IKUMAR IGupta(P) l.com
17, New CourtiCommercial JIOMP (I) (COMM)/3269/2024/29-11-2024 AXIS BANK LTD Vs NAVEEN[Shobha 0811192158 srshobhagupta@gmail26-11-2024
Block-I UINDAL IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/3271/2024 [29-11-2024 laxis bank pvt 1td Vs chote lal IShobha 0811192158 srshobhagupta@gmaile5-11-2024
Block-1 IGupta(P) l.com
17, New CourtiCommercial JOMP (1) (COMM)/3272/2024/29-11-2024 JAXIS BANK LTD Vs YUDHISTHER[Shobha 0811192158 srshobhagupta@gmailes-11-2024
Block-I RAWAT IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/3268/2024/29-11-2024 AXIS BANK LTD Vs LAXMAN[Shobha 0811192158 srshobhagupta@gmaile5-11-2024
Block-1 ISINGH IGupta(P) l.com
17, New CourtiCommercial JOMP (I) (COMM)/3270/2024[29-11-2024 AXIS BANK LTD Vs JASKARAN[Shobha 0811192158 srshobhagupta@gmailes-11-2024
Block-I ISINGH iGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/3266/2024[29-11-2024 laxis bank pvt ltd Vs hareesh kumarjShobha 0811192158 srshobhagupta@gmaile7-11-2024
Block-I Imavi iGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/3325/2024/30-11-2024 Axis Bank Ltd Vs SUNIL GOSAIN]MAYANK 0873347330 Imayank 26-11-2024
Block-I 5230 IMAHAJAN(P) | mahajanos@yahoo.

ICOIm
17, New CourtiCommercial IOMP (I) (COMM)/3302/2024/30-11-2024 Axis Bank Ltd Vs KULDEEP YADAVIMAYANK 0873347330 Imayank 26-11-2024
Block-I 6035 IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial IOMP (I) (COMM)/3314/2024[30-11-2024 Axis Bank Ltd Vs RAHUL SINGHMAYANK 9873347330 Imayank 26-11-2024
Block-1 ISOROUT 7265 IMAHAJAN(P) | mahajanos@yahoo.

icom
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17, New ICommercial IOMP (I) (COMM)/3324/2024/30-11-2024 Axis Bank Ltd Vs SUNITA YADAVIMAYANK 0873347330 Imayank 26-11-2024
Block-I 4782 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial JOMP (I) (COMM)/3311/2024 [30-11-2024 Axis Bank Ltd Vs ASWANI KUMARMAYANK 0873347330 Imayank 26-11-2024
Block-I 6830 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/3326/2024[30-11-2024 JAxis Bank Ltd Vs RADHA 6433 IMAYANK 0873347330 Imayank 27-11-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/3298/2024/30-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank 28-11-2024
Block-I [SLAM 4921 IMAHAJAN(P) | mahajanos@yahoo.
com
26 ISH. SANJEEVSOUTH 29, New CourtiCommercial ICS (COMM)/503/2024 04-11-2024 [IKARMIC EVENTS PVT LTD Vs NGAshim 9971547353 chamberashimshridh [28.10.2024
IKUMAR SINGH, Block-11 IEVENTS AND MARKETING IShridhar(P), ar@gmail.com
ICOMMERCIAL
ICOURT.
29, New CourtiCommercial ICS (COMM)/504/2024 04-11-2024 Sanjeev. Kumar Vs AscencelSATENDER 0811685334 INOT PROVIDED 28.10.2024
Block-11 consultancy sevices pvt Ltd KUMAR
IVASHISTHA
29, New CourtiCommercial OMP (Djo5-11-2024 IYES BANK LTD Vs RITENDRAANANJAY 70303 78800 IASAPLEGALANDAD [29.10.2024
Block-11 (COMM)/2884/2024 ISINGH ISINGH(P), IVOCATES@GMAIL.C|
OM
29, New CourtiCommercial IOMP (I) (COMM)/2885/2024/05-11-2024 IYES BANK LTD Vs NARINDER[SANJEEV 9717028845 litigation@srcslegal.c [01.11.2024
Block-11 IKUSHWAHA 32 IPATHAK(P), om
29, New CourtiCommercial OMP (Djo5-11-2024 IYES BANK LTD Vs SAHIL ARORA |ANANJAY 70303 78800 IASAPLEGALANDAD [30.10.2024
Block-11 (COMM)/2886/2024 ISINGH(P), IVOCATES@GMAIL.C|
oM
29, New CourtiCommercial IOMP (I) (COMM)/2887/2024(05-11-2024 TARC Vs ABDUL QADEER KHAN |[KUSUM BHATT|9599624216, lashim.bhatt17@gmailf29.10.2024
Block-11 8595344479 .com
29, New CourtCommercial IOMP (I) (COMM)/2905/2024/06-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gam (04.11.2024
Block-11 Vs SANDEEP KUMAR UANGRA(P), fil.com
29, New CourtiCommercial OMP (Djo6-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam |04.11.2024
Block-1T (COMM)/2902/2024 Vs ANKUSH KRISHAN KUMAR UANGRA(P), fil.com
29, New CourtCommercial OMP (Djo6-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam |04.11.2024
Block-11 (COMM)/2906/2024 Vs RELU RAM UANGRA(P), il.com
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29, New ICommercial IOMP (I) (COMM)/2918/2024(08-11-2024 lyes bank 1td Vs DILIP MODI IANANJAY 70303 78800 IASAPLEGALANDAD [06.11.2024
Block-1T ISINGH(P), IVOCATES@GMAIL.C]

oM
29, New CourtiCommercial IOMP (I) (COMM)/2917/2024|08-11-2024 lves bank 1td Vs LALIT KUMAR IANANJAY 70303 78800 IASAPLEGALANDAD [06.11.2024
Block-11 ISINGH(P), IVOCATES@GMAIL.C|

oM
29, New CourtiCommercial IOMP (1) (COMM)/2910/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam |07.11.2024
Block-11 Vs RAJVINDER SINGH JANGRA(P), fil.com
29, New CourtiCommercial IOMP (I) (COMM)/2911/2024 [08-11-2024 hdfc bank Iltd Vs SANDEEP |ADV. LALIT|8130383143 lalitpandeyadv@gmaifo7.11.2024
Block-11 ISANDEEP IPANDEY(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/2912/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-11 IMRADUL TRIVEDI Imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2913/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-11 IBRAR AHMAD mahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2914/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-11 IBABA SHIV ENTERPRISES imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2915/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-11 IVIKASH SINGH PATEL imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2916/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g |07.11.2024
Block-11 RAMESHWAR GUPTA mahajan(P), Imail.com
29, New CourtiCommercial IOMP (COMM)/36/2024 11-11-2024 Anamika Auto Mobiles Vs HerolEkta Kalra(P), 9718223997, ladvocateektakalra@g [08.11.2024
Block-11 [Fincorp Ltd 0811304800 Imail.com
29, New CourtCommercial IOMP (I) (COMM)/2949/2024[11-11-2024 [FUSION FINANCE LIMITED VSAMIT KUMAR9990659331 kmpspartner@gmail. |08.11.2024

Block-11

ISEEMA GARG

ISINHA(P),

icom

29, New Court

Block-1T

ICommercial

IOMP (I) (COMM)/2950/2024|

11-11-2024

ILTD Vs AMAR SINGH

TRUSTLENDERS CAPITAL PVT]

ISINHA(P),

AMIT KUMAR}

09990659331

kmpspartner@gmail. [08.11.2024
com

29, New Court

Block-11

ICommercial

[Execution (Comm)/112/2024

11-11-2024

AMIT VIG

[Fincap Financial Corporation Ltd V§SARTHAK

IGAUR(P),

9971347479

sarthakgaur2009@g [08.11.2024
Imail.com
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29, New ICommercial IOMP (I) (COMM)/2957/2024[12-11-2024 IYES BANK Vs RAJNI BIDHURI IANANJAY 70303 78800 IASAPLEGALANDAD |[08.11.2024
Block-1T ISINGH(P), IVOCATES@GMAIL.C]

oM
29, New CourtiCommercial IOMP (I) (COMM)/2958/2024[12-11-2024 IYES BANK LTD Vs ROHIT ROHIT |ANANJAY 70303 78800 IASAPLEGALANDAD |08.11.2024
Block-11 ISINGH(P), IVOCATES@GMAIL.C|

oM
29, New CourtiCommercial IOMP (I) (COMM)/2956/2024[12-11-2024 [KOTAK MAHINDRA PRIME Ltd VSMAYANK 0873347330 Imayank_mahajanos [09.11.2024
Block-11 [PALLVI VAISHY IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/2978/2024[14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs RAJAT UANGRA(P), fil.com
29, New CourtiCommercial JIOMP (1) (COMM)/2977/2024[14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs RAM SUNDAR YADAV JANGRA(P), fil.com
29, New CourtiCommercial IOMP (1) (COMM)/2976/2024/14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs GAURAV DEEWAN SINGH JANGRA(P), fil.com
29, New CourtiCommercial JIOMP (1) (COMM)/2975/2024(14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs RIHANA RAHIS JANGRA(P), fil.com
29, New CourtiCommercial IOMP (1) (COMM)/2974/2024/14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs SURENDRA PAL JANGRA(P), fil.com
29, New CourtiCommercial JIOMP (I) (COMM)/2981/2024[16-11-2024 ISMFG INDIA HOME FINANCE COAMIT KUMARI9990659331 kmpspartner@gmail. [13.11.2024
Block-11 ILTD Vs RAVI INDER SINGH ISINHA(P), lcom
29, New CourtiCommercial IOMP (1) (COMM)/2979/2024/16-11-2024 ISMFG INDIA HOME FINANCE COAMIT KUMARY990659331 kmpspartner@gmail. [13.11.2024
Block-11 ILTD Vs CHANDER SINGH BISHT [SINHA(P), lcom
29, New CourtCommercial OMP (Dp6-11-2024 ISMFG INDIA HOME FINANCE COAMIT KUMARI9990659331 kmpspartner@gmail. [13.11.2024
Block-11 (COMM)/2980/2024 ILTD Vs YASHVEER SINGH ISINHA(P), lcom
29, New CourtiCommercial ICS (COMM)/519/2024 16-11-2024 IKANADIA FYR FYTER PVT LTD VsSMITA 7703955775, smita20185@gmail.c [14.11.2024
Block-1T IM/S SHANNON AND SHANNON [KUMARI 0212545556 lom

RAJGARHIA(P)

29, New CourtCommercial OMP (Dj18-11-2024 IKOTAK MAHINDRA PRIME LTD VsRAJESH 9958726491 jangraadvocate@gam [14.11.2024
Block-11 (COMM)/2989/2024 INASIR ALI SIDDIQUE UANGRA(P), lil.com




S.NO COURT

DISTRICT

COURT ROOM

29, New
Block-1T

CASE TYPE

ICommercial

CASE NUMBER

OMP @
(COMM)/2988/2024

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

18-11-2024

OTAK MAHINDRA PRIME LTD VSAMIT KUMAR

IVISHAL R

VSADVOCATE

ISINHA(P),

ADVOCATE
MOBILE
NUMBER

9990659331

ADVOCATE EMAILDATE OF E-
ID FILING

kmpspartner@gmail.
com

15.11.2024

29, New Court
Block-11

ICommercial

IOMP (I) (COMM)/2993/2024

18-11-2024

ANNU

IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR]

ISINHA(P),

9990659331

kmpspartner@gmail. [15.11.2024
com

29, New Court]
Block-11

ICommercial

—

OMP (
(COMM)/2990/2024

)

18-11-2024

IDASHRATH RAMBEER

[KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR

ISINHA(P),

9990659331

kmpspartner@gmail. [15.11.2024
com

29, New Court]
Block-11

ICommercial

IOMP (I) (COMM)/2985/2024|

18-11-2024

ADESH KUMAR

IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR]

ISINHA(P),

9990659331

kmpspartner@gmail. [15.11.2024
com

29, New CourtiCommercial IOMP (I) (COMM)/2991/202418-11-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[9990659331 kmpspartner@gmail. [15.11.2024
Block-11 IMOHD SALEEM ISINHA(P), lcom

29, New CourtiCommercial OMP (Dj18-11-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 kmpspartner@gmail. [15.11.2024
Block-11 (COMM)/2984/2024 ISURENDER SINGH ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/2987/202418-11-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[g990659331 kmpspartner@gmail. [15.11.2024
Block-11 IVIJAY KUMAR ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/2995/2024(18-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [15.11.2024
Block-11 IAMAN KUMAR imahajan(P), Imail.com

29, New CourtiCommercial OMP (Dp8-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g [15.11.2024
Block-11 (COMM)/2986/2024 ICHANDAN mahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/2996/2024[18-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [16.11.2024
Block-11 IAZAHARUDDIN imahajan(P), Imail.com

29, New CourtCommercial IOMP (I) (COMM)/2994/2024[18-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g [15.11.2024
Block-11 IGYANENDRA SINGH mahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/2983/2024/18-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [15.11.2024
Block-1T IPADMA DEVI mahajan(P), Imail.com

29, New CourtCommercial IOMP (I) (COMM)/2992/2024/18-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [15.11.2024

Block-11

AMARJEET PASWAN

mahajan(P),

Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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29, New ICommercial [Execution (Comm)/115/2024 [18-11-2024 OM INFRA LTD. THROUGH ITSHeman Sharma [8800002499, lhsharma1976 @gmail.fi4.11.2024
Block-1T IDIRECTOR PRINCIPAL OFFICER 0868240214 lcom

VS TOTAL INFRA EQUIPMENT]

ISERVICES
29, New CourtiCommercial JIOMP (I) (COMM)/3021/2024[19-11-2024 IYES BANK LTD Vs RAJINDER[SANJEEV 8285002852 litigation@sreslegal.c [16.11.2024
Block-11 ISINGH DUREYA IPATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/3039/2024{20-11-2024 IYES BANK LTD Vs ASHWANISANJEEV 8285002852 litigation@srcslegal.c [16.11.2024
Block-11 JASHWANI IPATHAK(P), lom
29, New CourtiCommercial IOMP (1) (COMM)/3019/2024/19-11-2024 YES BANK LTD Vs LAXMISANJEEV 8285002852 litigation@sreslegal.c [16.11.2024
Block-11 INARAYAN IPATHAK(P), jom
29, New CourtiCommercial IOMP (Dho-11-2024 YES BANK LTD Vs SONUISANJEEV 8285002852 litigation@srcslegal.c [16.11.2024
Block-IT (COMM)/3020/2024 IAGGARWAL IPATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/3018/2024/19-11-2024 [Fingrow Capital Private Limited VSJITENDRA 8700133713 jkschauhan@rediffm [17.11.2024
Block-11 IAMBASY CONTRACTORSKUMAR lail.com

IPRIVATE LIMITED ISINGH(P),
29, New CourtiCommercial IOMP (COMM)/38/2024 19-11-2024 IRAJAT MUTUGI Vs CNH|Vishal lo212172077 contact@universalleg [16.11.2024
Block-11 INDUSTRIAL CAPITAL (INDIA)(Chauhan(P), lalarena.com

IPRIVATE LIMITED
29, New CourtiCommercial IOMP (1) (COMM)/3012/2024[19-11-2024 IDHARA MOTOR FINANCE LTD Vs KYADAV(P), [9999855157 ADVJITENDERYAD [18.11.2024
Block-11 INAVJOT SINGH IAV2017@GMAIL.CO

IM

29, New CourtiCommercial JIOMP (I) (COMM)/3017/2024[19-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [18.11.2024
Block-11 JAMIT KUMAR YADAV mahajan(P), Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/3011/2024[19-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [18.11.2024
Block-11 RAHUL SHUKLA imahajan(P), Imail.com
29, New CourtCommercial IOMP (1) (COMM)/3013/2024[19-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [18.11.2024
Block-11 IPADMA DEVI mahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3014/2024[19-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [18.11.2024
Block-1T IAMARJEET PASWAN mahajan(P), Imail.com
29, New CourtCommercial IOMP (1) (COMM)/3015/2024(19-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [18.11.2024
Block-11 ICHANDAN mahajan(P), Imail.com
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29, New ICommercial IOMP (I) (COMM)/3016/2024[19-11-2024 OTAK MAHINDRA BANK V. 0643646534 parv.mahajanoo7@g [18.11.2024
Block-1T VITENDRA KUMAR Imahajan(P), Imail.com
29, New CourtiCommercial ICS (COMM)/527/2024 20-11-2024 ILOREAL SA Vs PARESH]|Shravan 011-26843455 lunitedmark@uniteda [18.11.2024

Block-11 ICHANDULAL RAJA [Bansal(P), 11-32959881 Indunited.com

29, New CourtiCommercial IOMP (I) (COMM)/3036/2024{20-11-2024 [KOTAK MAHINDRA PREME LTDIAMIT KUMARQ990659331 kmpspartner@gmail. [18.11.2024
Block-11 Vs KUNDAN BISHT ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/3034/2024/20-11-2024 IKOTAK MAHINDRA PREME LTDIAMIT KUMARI9990659331 kmpspartner@gmail. 18.11.2024
Block-11 Vs DEVDUTT SHARMA ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/3037/2024[20-11-2024 [KOTAK MAHINDRA PREME LTDAMIT KUMAR{Q990659331 kmpspartner@gmail. [18.11.2024
Block-11 Vs MAYANK PANDEY ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/3035/2024/20-11-2024 [KOTAK MAHINDRA PREME LTDIAMIT KUMAR9Y990659331 kmpspartner@gmail. [18.11.2024

Block-11 Vs RAMESH RAMESH ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/3033/2024[20-11-2024 lAxis Bank Ltd Vs ABID KHAN 1271 [MAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial ICS (COMM)/528/2024 20-11-2024 IPUNEET CHITRA Vs HarshaROHIT 9899886971 linfo@jkgalawchambe [19.11.2024
Block-11 IVardhan Reddy IAGRAWAL(P), Irs.com

29, New Court IOMP (I) (COMM)/3051/2024[21-11-2024 AXIS BANK LTD Vs SUMANMAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-11 ICHANDELA IMAHAJAN(P), (@yahoo.com

29, New Court] IOMP (I) (COMM)/3047/2024[21-11-2024 AXIS BANK LTD Vs MEGHAMAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-11 IPANDEY IMAHAJAN(P), (@yahoo.com

29, New Court OMP D21-11-2024 JAXIS BANK LTD Vs MOHD YUSUF [MAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-11 (COMM)/3048/2024 IMAHAJAN(P), (@yahoo.com

29, New Court| OMP I)21-11-2024 AXIS BANK LTD Vs JOGENDERMAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-1T (COMM)/3049/2024 IKUMAR IMAHAJAN(P), (@yahoo.com

29, New Court| OMP I)21-11-2024 JAXIS BANK LTD Vs RAJMEENA  [MAYANK 9873347330 Imayank_mahajanos [18.11.2024
Block-11 (COMM)/3050/2024 IMAHAJAN(P), (@yahoo.com
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29, New ICommercial lOMP (Dj21-11-2024 JAXIS BANK LTD Vs SONU KUMAR [Shobha 0811192158 srshobhagupta@gmaifi9.11.2024
Block-1T (COMM)/3046/2024 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3045/2024[21-11-2024 IKOTAK MAHINDRA PRIMERAJESH 0958726491 jangraadvocate@gam [19.11.2024
Block-11 ILIMITED Vs LAKSHMI L UANGRA(P), fil.com
29, New CourtiCommercial OMP (D21-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [19.11.2024
Block-11 (COMM)/3044/2024 RAHUL SHUKLA Imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3129/202422-11-2024 IKOTAK MAHINDRA BANK Vs JAIMAYANK 0873347330 Imayank_mahajanos [20.11.2024
Block-11 IMAHAVIR TRANSPORTATION IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial JOMP (1) (COMM)/3130/2024[22-11-2024 IDFC FIRST BANK LTD Vs MOHIT [SANJEEV 8285002852 litigation@srcslegal.c [20.11.2024
Block-11 IGARG IPATHAK(P), jom
29, New CourtiCommercial [Execution (Comm)/118/2024 [22-11-2024 IM/s Square Yards Consulting Pvt LtdHEAMENT 9555967952 lheament.yadav@prop|20.11.2024
Block-11 Vs M/S G M ENTERPRISES KUMAR samc.com
IYADAV(P),

29, New CourtiCommercial IOMP (I) (COMM)/3128/2024[22-11-2024 [KOTAK MAHINDRA BANK Vs JAIMAYANK 0873347330 Imayank_mahajanos [20.11.2024
Block-11 IMAHAVIR TRANSPORTATION IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (1) (COMM)/3149/202423-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 ICHANDAN imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3146/2024[23-11-2024 [IDFC FIRST BANK LTD Vs RAHUL [SANJEEV 8285002852 litigation@srcslegal.c [20.11.2024
Block-11 IRAM IPATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/3147/2024[23-11-2024 IDFC FIRST BANK LTD VSSANJEEV 8285002852 litigation@sreslegal.c [20.11.2024
Block-11 IPALLAVI MISHRA IPATHAK(P), lom
29, New CourtCommercial IOMP (I) (COMM)/3148/2024[23-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g [22.11.2024
Block-11 ISHISHUPAL SINGH mahajan(P), Imail.com
29, New CourtiCommercial [Execution (Comm)/119/2024 [23-11-2024 ISYSTEMAIR INDIA PVT LTD Vs AljSunil 9711747642 sunillegali03@gmail. [22.11.2024
Block-1T ISAHIL AIR CONDITIONING{Sharma(P), lcom

ISYSTEM CONTRACTING AND ORS
29, New CourtCommercial ICS (COMM)/531/2024 23-11-2024 [HABIBS COSMETICS PRIVATEsimranjeet 0654871449 simran.legal@gmail.c[22.11.2024
Block-11 ILIMITED Vs HABIBS UNISEXsingh(P), jom

ISALON
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29, New ICommercial IOMP (I) (COMM)/3150/2024[23-11-2024 OTAK MAHINDRA BANK V. 0643646534 parv.mahajanoo7@g [22.11.2024
Block-1T ICHOTE LAL Imahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3151/2024 [23-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 IANUJ KUMAR Imahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3152/2024[23-11-2024 IDFC FIRST BANK LTD VSSANJEEV 8285002852 litigation@sreslegal.c [20.11.2024
Block-11 [KANHAIYA LAL IPATHAK(P), lom

29, New CourtiCommercial IOMP (I) (COMM)/3140/2024/23-11-2024 TARC Vs RAVINDRA SINGHASHIM 9599624216, Ashim.bhatt17@gmai [22.11.2024
Block-11 [RAJPUT IBHATT(P), 8505344479 l.com

29, New CourtiCommercial JOMP (1) (COMM)/3141/2024 [23-11-2024 JAXIS BANK Vs BANTI SHARMA  [Shobha 0811192158 srshobhagupta@gmaife2.11.2024
Block-11 Gupta(P), l.com

29, New CourtiCommercial IOMP (I) (COMM)/3142/202423-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 ISHISHUPAL SINGH mahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3143/2024[23-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 IAKEEL AHMAD imahajan(P), Imail.com

29, New CourtiCommercial IOMP (1) (COMM)/3144/2024[23-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 IDEEPAK VERMA imahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3145/2024[23-11-2024 IDFC FIRST BANK LTD Vs KAPIL [SANJEEV 8285002852 litigation@srcslegal.c [20.11.2024
Block-11 IMEHTA IPATHAK(P), jom

29, New CourtiCommercial OMP (Dj25-11-2024 AXIS BANK LTD Vs MUKESHShobha 0811192158 srshobhagupta@gmaif22.11.2024
Block-11 (COMM)/3200/2024 [KUMAR RATHI Gupta(P), l.com

29, New CourtCommercial IOMP (1) (COMM)/3197/2024[25-11-2024 AXIS BANK LTD Vs KARAN[Shobha 0811192158 srshobhagupta@gmail22.11.2024
Block-11 IDUGGAL IGupta(P), l.com

29, New CourtiCommercial ICS DJ/4207/2024 25-11-2024 IPRAVEEN CHOUDHARY VsfSanjive 0910633431 INOT PROVIDED 19.11.2024
Block-1T IMANDEEP KUMAR Singh(P),

29, New CourtCommercial IOMP (I) (COMM)/3183/2024(25-11-2024 IKOTAK MANINDRA PRIME LTD VSAMIT KUMAR9Y990659331 kmpspartner@gmail. [23.11.2024
Block-11 IVIKAS S ISINHA(P), lcom




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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29, New ICommercial IOMP (1) (COMM)/3190/2024/|25-11-2024 AXIS BANK LTD Vs BHARAT|Shobha 0811192158 srshobhagupta@gmaife2.11.2024
Block-1T ICHAPRANA Gupta(P), l.com

29, New CourtiCommercial IOMP (I) (COMM)/3184/2024[25-11-2024 JASIX BANK LTD Vs HIMANSHU [MAYANK 0873347330 mayank_mahajanos [23.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3185/2024[25-11-2024 AXIS BANK LTD Vs PRAVEENAnupam 0654926809 lanupamjsingh@gmialf22.11.2024
Block-11 [PRAKASH SHARMA [Singh(P), .com

29, New CourtiCommercial IOMP (1) (COMM)/3194/2024[25-11-2024 JAXIS BANK LTD Vs ARUN SINGH [Shobha 0811192158 srshobhagupta@gmaif22.11.2024
Block-11 IGupta(P), l.com

29, New CourtiCommercial ICS (COMM)/534/2024 26-11-2024 ISTATE BANK OF INDIA Vs MANOJ|RANI 0643680913, rbhardwajassociate@ [23.11.2024
Block-11 IKUMAR PASWAN IBHARDWAJ(P),[8010410831 lgmail.com

29, New CourtiCommercial IOMP (I) (COMM)/3226/2024/27-11-2024 JAxis Bank Ltd Vs SONU BHATI IMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3229/2024[27-11-2024 |Axis Bank Ltd Vs NEHA BHARTI = [MAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3227/2024/27-11-2024 Axis Bank Ltd Vs KAWAL PREETIMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-11 IKAUR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3228/2024[27-11-2024 Axis Bank Ltd Vs IMRAN KHAN IMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (1) (COMM)/3254/2024/28-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-11 ICHANDAN imahajan(P), Imail.com

29, New CourtCommercial IOMP (1) (COMM)/3255/2024/28-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g [24.11.2024
Block-11 ISONU SINGH mahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3256/2024{28-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [24.11.2024
Block-1T ILALLI DEVI mahajan(P), Imail.com

29, New CourtCommercial IOMP (I) (COMM)/3258/2024/28-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [24.11.2024
Block-11 IAMIT SINGH mahajan(P), Imail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

29, New ICommercial IOMP (I) (COMM)/3257/2024[28-11-2024 OTAK MAHINDRA BANK V: 0643646534 parv.mahajanoo7@g [23.11.2024
Block-1T ISHISHUPAL SINGH Imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3259/2024{28-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-11 ISHISHUPAL SINGH Imahajan(P), Imail.com
29, New CourtiCommercial JIOMP (1) (COMM)/3251/2024[28-11-2024 JAXIS BANK LTD Vs DILIP VERMA [Shobha 0811192158 srshobhagupta@gmaifes.11.2024
Block-11 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3250/2024/28-11-2024 JAXIS BANK LTD Vs ERUM NASIM|Shobha 0811192158 srshobhagupta@gmaifzs.11.2024
Block-11 [KHAN IGupta(P), l.com
29, New CourtiCommercial JOMP (1) (COMM)/3252/2024/28-11-2024 JAXIS BANK LTD Vs ANIL SHARMA [Shobha 0811192158 srshobhagupta@gmaifes.11.2024
Block-11 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3249/2024/28-11-2024 AXIS BANK LTD Vs BHUPINDERShobha 0811192158 srshobhagupta@gmaifes.11.2024
Block-11 ICHAUHAN IGupta(P), l.com
29, New CourtiCommercial JOMP (I) (COMM)/3253/2024/28-11-2024 JAXIS BANK LTD Vs YAJAT YAJAT [Shobha 0811192158 srshobhagupta@gmaif26.11.2024
Block-11 IGupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3248/2024/28-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [26.11.2024
Block-11 Vs MANOJ KUMAR CHAUHAN JANGRA(P), fil.com
29, New CourtCommercial IOMP (I) (COMM)/3265/2024{29-11-2024 Axis Bank Ltd Vs MOHD IMRAN  [MAYANK 0873347330 Imayank_mahajanos [26.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial ICS (COMM)/540/2024 20-11-2024 ISMALL FARMERS AGRI BUSINESSAnshul 9205089671 langpartnerslawyers@|27.11.2024
Block-11 ICONSORTIUM Vs M/S MGGupta(P), lgmail.com

IROLLER FLOUR MILL AND ORS
29, New CourtCommercial IOMP (I) (COMM)/3263/2024[29-11-2024 Axis Bank Ltd Vs ASHOK KUMARMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-11 IVERMA IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3261/2024[29-11-2024 Axis Bank Ltd Vs VINAYAK HRMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-1T ISOLUTIONS PRIVATE LIMITED IMAHAJAN(P), (@yahoo.com
29, New CourtCommercial IOMP (I) (COMM)/3264/2024/29-11-2024 Axis Bank Ltd Vs KAPIL KUMAR  [MAYANK 9873347330 mayank_mahajanos [27.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com
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29, New CourtiCommercial OMP (D29-11-2024 Axis Bank Ltd Vs MANINDERMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-1T (COMM)/3260/2024 ISINGH IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3262/2024[29-11-2024 JAxis Bank Ltd Vs MUBARIK IMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial ICS (COMM)/539/2024 29-11-2024 VAARA ENTERPRISES VENTUREANKUR 0811126091 lankursinghaladvocatefe7.11.2024
Block-11 IPRIVATE LTD Vs DHANRAAJSINGHAL(P), (@gmail.com
IAGENCIES PRIVATE LIMITED
29, New CourtiCommercial IOMP (1) (COMM)/3337/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [28.11.2024
Block-11 ISADPUR GRAM VIKAS AVM EDUMAHAJAN(P), (@yahoo.com
ISOCIETY 2169
29, New CourtiCommercial IOMP (I) (COMM)/3339/2024[30-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [28.11.2024
Block-11 IARSHAD IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3338/2024/30-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [28.11.2024
Block-11 IMANISH HARPALANI IMAHAJAN(P), (@yahoo.com
27 ISH. LOKESHSSOUTH kho, New CourtiCommercial ICS (COMM)/508/2024 05-11-2024 IMax Healthcare Institute Limited Vs[Kruttika 0818570649 office@ira.com 20-10-2024
IKUMAR SHARMA, Block-11 IMAXX CURE HOSPITAL [Lakshmi(P),
IDISTRICT
WUDGE(COMMERCI
AL COURT)
ko, New CourtiCommercial ICS (COMM)/507/2024 05-11-2024 [Max Smart Super Speciality HospitalVijay klo312274280 vijaykumarsharmaad [25-10-2024
Block-1T Vs Vicky Tanwar sharma(P), Iv.@yahoo.com
ko, New CourtiCommercial IOMP (COMM)/35/2024 06-11-2024 IM/S SHIV SHAMBHU[Rakesh 9350520408 rakeshburmani9@g |05-11-2024
Block-11 SHEETGRAH PVT LTD Vs SmallBurman(P), Imail.com
[Farmers Agri Business Consortiu
[Through its Managin;
[Director/Competent Authority)
kho, New CourtjiCommercial OMP (Djo6-11-2024 IYES BANK LTD Vs ROHIT VERMA [SANJEEV 0717028845 litigation@srcslegal.c |21-10-2024
Block-IT (COMM)/2890/2024 [PATHAK(P), om




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ko, ICommercial IOMP (I) (COMM)/2892/2024/06-11-2024 [DFC FIRST BANK LTD Vs AMIRA [SANJEEV 9717028845 litigation @srcslegal.c [21-10-2024
Block-1T ITARIQ IPATHAK(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/2893/2024/06-11-2024 [DFC FIRST BANK LTD Vs GAURAV[SANJEEV 0717028845 litigation@srcslegal.c [21-10-2024
Block-1T MEHTA IPATHAK(P), lom

ko, New CourtiCommercial OMP (Djo6-11-2024 [DFC FIRST BANK LTD Vs ANIL [SANJEEV 0717028845 litigation@srcslegal.c [21-10-2024
Block-11 (COMM)/2894/2024 VIRENDER PATHAK(P), om

kuo, New CourtiCommercial JOMP (1) (COMM)/2891/2024/06-11-2024 IYES BANK LTD Vs SWETA SINHA [SANJEEV 9717028845 litigation@srcslegal.c [p4-11-2024
Block-11 IPATHAK(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/2941/2024(08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |06-11-2024
Block-1T Vs PARMOD KUMAR JANGRA(P), filc.om

ko, New CourtiCommercial IOMP (I) (COMM)/2944/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |06-11-2024
Block-1T Vs BINDER HARIPAL UANGRA(P), filc.om

ko, New CourtiCommercial IOMP (I) (COMM)/2943/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gma [06-11-2024
Block-11 Vs SHALE MOHMMAD UANGRA(P), filc.om

k4o, New CourtiCommercial IOMP (I) (COMM)/2942/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gma |06-11-2024
Block-11 Vs AKHLESH KUMAR JANGRA(P), filc.om

ko, New CourtiCommercial OMP (Djo8-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |06-11-2024
Block-11 (COMM)/2940/2024 Vs VAKIL SINGH UANGRA(P), lilc.om
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Ko, ICommercial ICS (COMM)/512/2024 08-11-2024 IMAMTA VERMA Vs GIRDHARIVivekanand Jha [958234501 vivekanandjha.adv@glo7-11-2024
Block-1T ILAL CONSTRUCTIONS PRIVATE Imail.com

ILIMITED A
ko, New CourtiCommercial ICS (COMM)/515/2024 11-11-2024 [Siddeshwari Tradex Private LimitedVarun 97179088891 lunuconsultants@gmal28-10-204
Block-11 Vs RASEEL GUJRAL ANSAL ISharma(P), lil.com
ko, New CourtiCommercial Misc DJ/2730/2024 12-11-2024 Payant Bhandari Vs Kaushal KishorfSHYAM 9999154100 shyamkumar@altindifo9-11-2024
Block-IT [Tyagi [KUMAR(P), lalegal.com
k4o, New CourtiCommercial ICS (COMM)/517/2024 12-11-2024 ICanon India Private Limited Vs M/Zlf(aurabh 8269070908 [divanshujain@luthra.[09-11-2024
Block-11 [Ezeeprint India Through its SoleKumar(P), lcom

[Proprietor Mr Vikas Dapgar
4o, New CourtiCommercial [Execution (Comm)/113/2024 [12-11-2024 INEW INDIA TIMBER STORE VsSimran Jotmoti given Inot given 12-11-2024
Block-1T [HSK INFRA PVT LTD Singh(P),
ko, New CourtiCommercial IOMP (I) (COMM)/2959/2024(12-11-2024 IMs Cholamandalam Investment AndRavi  Shankarj9811252038 ladvocatersgarg@gma [11-11-2024
Block-IT [Finance Company Ltd Vs YogeshiGarg(P), fil.com

[Kumar
ko, New CourtiCommercial OMP (Di12-11-2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 Imayank_mahajanos [11-11-2024
Block-11 (COMM)/2960/2024 INALIN ELLIOT DSOUZA 0756 IMAHAJAN(P), (@yahoo.com
kho, New CourtiCommercial IOMP (I) (COMM)/2967/2024{14-11-2024 lhdfc bank 1td Vs SONIA SONIA IADV. LALIT|8130383143 lalitpandeyadv@gmailo7-11-204
Block-1T IPANDEY(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/2966/2024/14-11-2024 lhdfc bank ltd Vs SUDHIR KUMARADV. LALIT|8130383143 lalitpandeyadv@gmailo7-11-2024
Block-11 IGOYAL IPANDEY(P), l.com
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ko, ICommercial [Execution (Comm)/116/2024 [18-11-2024 IEQUITAS SMALL FINANCE BANKlAakash not given Inot given 18-11-2024

Block-1T Vs SURAJ KUMAR [Tyagi(P),

ko, New CourtiCommercial OMP D18-11-2024 IKOTAK MAHINDRA PREME LTDIAMIT KUMARY990659331 Imkmpspartner@gmaifi5-11-2024

Block-11 (COMM)/3003/2024 Vs PURUSHOTTAM K ISINHA(P), l.com

ko, New CourtiCommercial [Execution (Comm)/117/2024 [19-11-2024 VPGS Metals Pvt Ltd Vs RahulNarender Inot given Inot given 19-11-2024

Block-11 IMadan [Kumar(P),

ko, New CourtiCommercial ICS (COMM)/526/2024 19-11-2024 [Sahasra Electronics Private LimitedV Shashanknot given Inot given 03-05-2024

Block-11 Vs Keith Telecom Systems PrivateKumar(P), Physical  File]
[Limited Awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3025/2024/19-11-2024 IYES BANK LTD Vs SHAHNAWAZSANJEEV 0717028845 litigation@sreslegal.c [18-11-2024

Block-1T JANSARI IPATHAK(P), lom

ko, New CourtiCommercial OMP 1)19-11-2024 IYES BANK LTD Vs RAHUL KUMAR[SANJEEV 0717028845 litigation@sreslegal.c [18-11-2024

Block-1T (COMM)/3026/2024 ISUREYVANSHI IPATHAK(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3027/2024[19-11-2024 YES BANK LTD Vs PANKAJSANJEEV 0717028845 litigation@srcslegal.c [18-11-2024

Block-11 SHARMA IPATHAK(P), om

k4o, New CourtiCommercial IOMP (I) (COMM)/3032/202419-11-2024 [KOTAK MAHINDRA PRIMERAJESH 0958726491 [delhi.jangraadvocate [11-11-2024

Block-11 ILIMITED Vs SAMEEKSHA SINGH PJANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP 1)19-11-2024 IYES BANK LTD Vs PRAMODSANJEEV 0717028845 litigation@sreslegal.c [18-11-2024

Block-11 (COMM)/3028/2024 IKUMAR IPATHAK(P), lom
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ko, New CourtiCommercial OMP (D20-11-2024 Axis Bank Ltd Vs VINAYAK HR| 0873347330 Imayank_mahajanos [19-11-2024
Block-1T (COMM)/3038/2024 ISOLUTIONS PRIVATE LIMITED IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial OMP (D20-11-2024 lAxis Bank Ltd Vs MUBARIK 8086 |[MAYANK 0873347330 Imayank_mahajanos [19-11-2024
Block-11 (COMM)/3040/2024 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3041/2024[20-11-2024 Axis Bank Ltd Vs MANINDERMAYANK 0873347330 Imayank_mahajanos [19-11-2024
Block-11 ISINGH 1433 IMAHAJAN(P), (@yahoo.com
k4o, New CourtiCommercial IOMP (D20-11-2024 IAxis Bank Ltd Vs RAJ KUMAR 6568 [MAYANK 0873347330 Imayank_mahajanos [19-11-2024
Block-11 (COMM)/3042/2024 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3043/2024/20-11-2024 Axis Bank Ltd Vs RAHUL SINGHMAYANK 0873347330 Imayank_mahajanos [19-11-2024
Block-11 ISOROUT 7265 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial ICS (COMM)/529/2024 21-11-2024 IM/s GPS MARKETING PRIVATEAMIT 0873347330 Imayank_mahajanos [19-11-2024
Block-IT ILIMITED Vs Vijay Israni ICHOUDHARY( (@yahoo.com
P),
ko, New CourtiCommercial OMP (D21-11-2024 Axis Bank Ltd Vs ARSHADMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 (COMM)/3060/2024 [HUSSAIN 2121 IMAHAJAN(P), (@yahoo.com
k4o, New CourtiCommercial JOMP (1) (COMM)/3061/2024/21-11-2024 Axis Bank Ltd Vs KULDEEP YADAVIMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-1T 6035 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial OMP (Dj21-11-2024 Axis Bank Ltd Vs TARUN 8699 IMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 (COMM)/3062/2024 IMAHAJAN(P), (@yahoo.com
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4o, ICommercial IOMP (I) (COMM)/3063/2024|21-11-2024 lAxis Bank Ltd Vs MUKIM 2965 0873347330 Imayank_mahajanos [20-11-2024
Block-1T IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial OMP (Dj21-11-2024 Axis Bank Ltd Vs NEETUMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 (COMM)/3064/2024 IKARAGWAL 1404 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial OMP (D21-11-2024 [Hdfc Bank Ltd Vs Deependra SinghSANJEEV 0717028845 litigation@sreslegal.c [15-05-2024
Block-11 (COMM)/3082/2024 [Rathore IPATHAK(P), lom

k4o, New CourtiCommercial IOMP (Df21-11-2024 Hdfc Bank Ltd Vs MohammadfSANJEEV 9717028845 litigation@srcslegal.c [20-05-2024
Block-11 (COMM)/3083/2024 [Danish IPATHAK(P), lom

ko, New CourtiCommercial OMP (Dj21-11-2024 [dfc First Bank Ltd Vs Akshay Arya [SANJEEV 0717028845 litigation@sreslegal.c [21-05-2024
Block-1T (COMM)/3084/2024 IPATHAK(P), om

ko, New CourtiCommercial OMP (Dj21-11-2024 [dfc First Bank Ltd Vs Ramesh [SANJEEV 0717028845 litigation@sreslegal.c [22-05-2024
Block-1T (COMM)/3085/2024 IChand IPATHAK(P), lom

ko, New CourtiCommercial OMP (D21-11-2024 [dfc First Bank Ltd Vs Bhupinder [SANJEEV 0717028845 litigation@srcslegal.c [05-07-2024
Block-11 (COMM)/3086/2024 [Kaur IPATHAK(P), lom

k4o, New CourtiCommercial IOMP (I) (COMM)/3087/2024/21-11-2024 IYes Bank Ltd Vs Ruchi Awana ISANJEEV 9717028845 litigation@srcslegal.c [25-07-2024
Block-1T IPATHAK(P), lom

ko, New CourtiCommercial OMP (Dj21-11-2024 [Yes Bank Litd Vs Salim Md Noor ISANJEEV 0717028845 litigation@sreslegal.c [25-07-2024
Block-11 (COMM)/3088/2024 IPATHAK(P), lom
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4o, ICommercial ICS (COMM)/530/2024 22-11-2024 [Lohia Corp Limited Vs Bajrang IspatiNaqeeb 0871160477 info@gzensip.com  [20-11-2024
Block-1T IPvt Ltd INawab(P),
4o, New CourtiCommercial IContempt Petition/11/2024 [22-11-2024 Shree Cement Limited Vs ADHIRAJICHAZHOOR ot given Inot given 12-11-2024
Block-1T ICEMENTS THOMAS

ICHRISTOPHER

(P),
ko, New CourtiCommercial IOMP (I) (COMM)/3112/2024 [22-11-2024 [[dfc First Bank Ltd Vs Pratik Kalra [SANJEEV 0717028845 litigation@srcslegal.c [26-07-2024
Block-11 IPATHAK(P), jom
k4o, New CourtiCommercial JOMP (1) (COMM)/3113/2024 [22-11-2024 [dfc First Bank Ltd Vs Raaj KumharfSANJEEV 9717028845 litigation@srcslegal.c [26-07-2024
Block-11 Mitra IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3114/2024 [22-11-2024 [dfc First Bank Ltd Vs Dharmveer [SANJEEV 0717028845 litigation@sreslegal.c [26-07-2024
Block-11 [Beerendra IPATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/3115/2024 [22-11-2024 IYES BANK LIMITED Vs AFREENRADHA not given not given physical file]
Block-1T [LYAS ISINGH(P), awaited
ko, New CourtiCommercial IOMP (I) (COMM)/3121/2024 [22-11-2024 IKOTAK MAHINDRA BANK Vs MSMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 [ENTERPRISES 0163 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3122/2024[22-11-2024 [KOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-1T IPAPPU 9635 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3116/2024 [22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 RAKESH KUMAR 9985 IMAHAJAN(P), (@yahoo.com
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Ko, ICommercial IOMP (I) (COMM)/3117/2024 [22-11-2024 OTAK MAHINDRA BANK 0873347330 Imayank_mahajanos [20-11-2024
Block-1T INAVEEN 0078 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3118/2024 [22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-1T IVARUN CRANE SERVICE 0580 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3119/2024 [22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-11 [ISLAM 4921 IMAHAJAN(P), (@yahoo.com
kuo, New CourtiCommercial IOMP (I) (COMM)/3120/2024[22-11-2024 [KOTAK MAHINDRA BANK VsSMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-11 ILIYAKAT 1635 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3123/2024[22-11-2024 [KOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-1T IMANISH HARPALANI 7588 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3124/2024[22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-1T INIPUN TEMPO SERVICE 7702 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3125/2024[22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-11 ISADPURA GRAM VIKAS AVM EDUMAHAJAN(P), (@yahoo.com
ISOCIETY 2169
kho, New CourtiCommercial IOMP (I) (COMM)/3126/2024[22-11-2024 [KOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-11 JANUJ KUMAR KOCHHARS8051 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3127/2024 [22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-1T IMURSHEED MOMIN 0107 IMAHAJAN(P), (@yahoo.com
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Ko, ICommercial IOMP (I) (COMM)/3131/2024 [22-11-2024 IDFC FIRST BANK LTD Vs HARISANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T [PRAKASH TRIPATHI IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3132/2024[22-11-2024 IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T JABHISHEK AGGARWAL IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3133/2024[22-11-2024 [DFC FIRST BANK LTD Vs ARSHAD|ISANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-11 MOHD IPATHAK(P), jom
ko, New CourtiCommercial IOMP (I) (COMM)/3134/2024[22-11-2024 IDFC FIRST BANK LTD Vs MANOJ|ISANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-11 ISAW IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3135/2024[22-11-2024 IDFC FIRST BANK LTD Vs JITSANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T ISINGH IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3136/2024[22-11-2024 IDFC FIRST BANK LTD Vs ROHIT SANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T IKUMAR IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3137/2024 [22-11-2024 [DFC FIRST BANK LTD Vs DINESH [SANJEEV 0717028845 litigation@srcslegal.c |20-11-2024
Block-11 THAKUR IPATHAK(P), om
ko, New CourtiCommercial IOMP (I) (COMM)/3138/2024[22-11-2024 IDFC FIRST BANK LTD Vs MOHIT [SANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-11 IVEERPAL IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3139/2024[22-11-2024 IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T IASHWANI KUMAR YADAV IPATHAK(P), lom
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IOMP (I) (COMM)/3158/2024
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23-11-2024

TOYOTA FINANCIAL SERVICES

ADVOCATE

IDINESH

ADVOCATE

MOBILE
NUMBER

not given

ID

Inot given

FILING

24-08-2024

ADVOCATE EMAILDATE OF E-

Block-1T INDIA LIMITED Vs TAJPAIN(P), physical  file
IMOHAMMAD awaited

ko, New CourtiCommercial ICS (COMM)/532/2024 23-11-2024 IGEETANJALI NURSING HOMEDHRUV not given Inot given 21-11-2024

Block-1T ILLP Vs TIKKA JUNTION PVT LTD [MADAN(P), physical  file
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3153/2024[23-11-2024 IYES BANK LIMITED Vs SANJAY [RADHA Inot given Inot given 21-11-2024

Block-11 ISINGH(P), physical  filg
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3154/2024[23-11-2024 IYES BANK LIMITED Vs YoonisANANJAY not given Inot given 21-11-2024

Block-11 [Khan ISINGH(P), physical  filg
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3155/2024[23-11-2024 IYES BANK LIMITED Vs ShanimoleANANJAY not given Inot given 21-11-2024

Block-IT Varghese ISINGH(P), physical  file
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3156/2024[23-11-2024 IYES BANK LIMITED Vs ShamindenANANJAY not given not given 21-11-2024

Block-1T Ueet Kaur ISINGH(P), physical  file
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3157/2024 [23-11-2024 IYES BANK LIMITED Vs SangitaANANJAY Inot given Inot given 21-11-2024

Block-11 IMohanty ISINGH(P), physical  file
awaited

k4o, New CourtiCommercial JOMP (1) (COMM)/3159/2024[23-11-2024 IMs Cholamandalam Investment And[Ravi ~ Shankarjg81125208 ladvocatersgarg@gma [20-11-2024

Block-IT [Finance Company Ltd Vs YogeshiGarg(P), fil.com

[Kumar
ko, New CourtiCommercial IOMP (I) (COMM)/3160/2024[23-11-2024 [Ms Cholamandalam Investment AndRavi ~ Shankarj981125208 ladvocatersgarg@gma [20-11-2024
Block-IT [Finance Company Ltd Vs DarshanlGarg(P), fil.com

[Kumar
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Block-1T

IBROTHERS

l.com

Ko, ICommercial IOMP (I) (COMM)/3201/2024[25-11-2024 JAXIS BANK VS RAMINDER SINGH MS. SHOBHAQ811192158 srshobhagupta@gmaifi9-11-2024
Block-1T IGUPTA l.com

ko, New CourtiCommercial IOMP (I) (COMM)/3202/2024/25-11-2024 JAXIS BANK VS RAMINDER SINGH MS. SHOBHA]9811192158 srshobhagupta@gmaifi9-11-2024
Block-1T IGUPTA l.com

ko, New CourtiCommercial IOMP (I) (COMM)/3203/2024{25-11-2024 JAXIS BANK VS RAMINDER SINGH MS. SHOBHA811192158 srshobhagupta@gmaif19-11-2024
Block-11 IGUPTA l.com

k4o, New CourtiCommercial IOMP (Df25-11-2024 JAXIS BANK VS RAMINDER SINGH MS. SHOBHA|9811192158 srshobhagupta@gmaifi9-11-2024
Block-IT (COMM)/3204/2024 IGUPTA l.com

ko, New CourtiCommercial IOMP (I) (COMM)/3215/2024[27-11-2024 [KOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [27-08-2024
Block-11 UITENDRA RAMDAYAL Imahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3216/2024[27-11-2024 IKOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [27-08-2024
Block-1T [PAWAN KUMAR TIWARI mahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3217/2024 [27-11-2024 IKOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [27-08-2024
Block-11 IKULJEET imahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3218/2024[27-11-2024 [KOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [27-08-2024
Block-1T IDURGESH KUMAR Imahajan(P), (@yahoo.com

ko, New CourtiCommercial ICS (COMM)/535/2024 27-11-2024 [LAXMAN LAL GOLA Vs AMITAoun Abbas(P),[7503200234 ladv.aounabbas@gmaif16-11-2024




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ko, New CourtiCommercial OMP (Dj25-11-2024 AXIS BANK LTD. VS LOKESHANUPAM 0654926809 IANUPAMJSINGH@ [22-11-2024
Block-1T (COMM)/3206/2024 [KUMAR SINGH ISINGH IGMAIL.COM

ko, New CourtiCommercial IOMP (I) (COMM)/3207/2024/25-11-2024 AXIS BANK LTD. VS LOKESHANUPAM 0654926809 ANUPAMJSINGH@ [22-11-2024
Block-1T IKUMAR SINGH ISINGH IGMAIL.COM

ko, New CourtiCommercial IOMP (I) (COMM)/3212/2024[26-11-2024 [IDFC FIRST BANK LTD. VSSANJEEV 0717028845 litigation@sreslegal.c [20-09-2024
Block-11 ISHREEOM RAMAFAL IPATHAK(P), jom

ko, New CourtiCommercial IOMP (I) (COMM)/3213/2024[26-11-2024 IDFC FIRST BANK LTD. VSSANJEEV 0717028845 litigation@sreslegal.c [20-09-2024
Block-11 ISHREEOM RAMAFAL IPATHAK(P), jom

ko, New CourtiCommercial OMP (Dj25-11-2024 AXIS BANK LTD. VS SANDEEPparv 0873347330 Imayank_mahajanos [23-11-2024
Block-11 (COMM)/3208/2024 ISINGH Imahajan(P), (@yahoo.com

ko, New CourtiCommercial OMP (Dj25-11-2024 AXIS BANK LTD. VS PIYASHparv 0873347330 Imayank_mahajanos [23-11-2024
Block-1T (COMM)/3209/2024 BHANOT mahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3210/2024[25-11-2024 AXIS BANK LTD. VS RAJPALjparv 0873347330 Imayank_mahajanos [23-11-2024
Block-11 ISINGH imahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3211/2024 [25-11-2024 AXIS BANK LTD. VS RAJESHMS. SHOBHAQ811192158 srshobhagupta@gmaifi9-11-2024
Block-11 IKUMAR IGUPTA l.com

ko, New CourtiCommercial IOMP (I) (COMM)/3214/2024[25-11-2024 [KOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [23-11-2024
Block-11 INARENDRA YADAV mahajan(P), (@yahoo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

Ko, ICommercial ICS (COMM)/538/2024 28-11-2024 ILOREAL SA Vs VENUS FASHION  [Shravan 26843455, lunitedmark@uniteda
Block-1T [Bansal(P), 1320509881 Indunited.com
ko, New CourtiCommercial ICS (COMM)/536/2024 27-11-2024 SUKHDEEP SINGH Vs RAHEJAMRITUNJAY [9953241942 Imritunjaylaw@gmail. [25-11-2024
Block-1T IDEVELOPERS LIMITEDSINGH(P), lcom

[THROUGH ITS DIRECTORS
ko, New CourtiCommercial IOMP (I) (COMM)/3245/2024{28-11-2024 Axis Bank Ltd Vs PRIYANKAMS. SHOBHAQS811192158 srshobhagupta@gmaif27-11-2024
Block-11 ISHARMA IGUPTA l.com
k4o, New CourtiCommercial IOMP (I) (COMM)/3246/2024/28-11-2024 lAxis Bank Ltd Vs ROSHAN LAL IMS. SHOBHApS811192158 srshobhagupta@gmaile7-11-2024
Block-11 IGUPTA l.com
ko, New CourtiCommercial IOMP (I) (COMM)/3247/2024[28-11-2024 Axis Bank Ltd Vs VINITA IMS. SHOBHAp811192158 srshobhagupta@gmaife7-11-2024
Block-1T IGUPTA l.com
ko, New CourtiCommercial IOMP (I) (COMM)/3273/2024[29-11-2024 AXIS BANK LTD. VS MANVENDRAMAYANK 0873347330 Imayank_mahajanos [28-11-2024
Block-1T ISINGH IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3274/2024[29-11-2024 AXIS BANK LTD. VS RAKESHMAYANK 0873347330 Imayank_mahajanos [28-11-2024
Block-11 IKUMAR PAL IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3275/2024[29-11-2024 AXIS BANK LTD. VS ARSHADMAYANK 0873347330 Imayank_mahajanos [28-11-2024
Block-1T [HUSSAIN IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3322/2024/30-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank_mahajanos [28-11-2024
Block-1T INIPUN TEMPO SRVICES IMAHAJAN(P), (@yahoo.com
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ko, ICommercial IOMP (I) (COMM)/3323/2024[30-11-2024 OTAK MAHINDRA BANK 9873347330 Imayank_mahajanos [28-11-2024
Block-I1 INIPUN TEMPO SRVICES IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3324/2024/30-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank_mahajanos [26-11-2024
Block-11 IDEEPAK SHARMA IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3325/2024{30-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank_mahajanos [26-11-2024
Block-11 IDEENDER SINGH TOMAE IMAHAJAN(P), (@yahoo.com
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18/CS(COMM) 13837/2024 07-11-2024 [UPGRID SOLUTIONS PRIVATEKRITIKA 9643008880 contact@aaalegal.pro[06-11-2024
IDISTRICT JUDGE [EAST IBLOCK 1 ILIMITED Vs MUNNA KHAN SOLETUTEJA
[PROPRIETOR S K]
INTERNATIONAL
ICS(COMM) 13839/2024 08-11-2024 AMARANT DESIGN LLPMOHIT 789031815 imohitchugh16 @gmaill21-10-2024
ITHROUGH ITS PARTNER MR|CHUGH .com
VINEET KATYAL VS SWARA
I[ENTERPRISE
IOMP(COMM) 177/2024 11-11-2024 [UNION OF INDIA Vs M/S SINGHYJYOTI 9716978896 jyotoadvocategb6@gm |07-11-2024
ICONSTRUCTIONS THROUGH ITS| lail.com
[PROPRIETOR
ICS(COMM) 13842/2024 11-11-2024 IM/S RETURNABLE LOGISTICSS S SOBTI 0910046548 kohlisobti@gmail.co [22-10-2024
ISOLUTIONS PVT LTD Vs M/S Im
ISUPERTECH INDIA PVT LTD
ICS(COMM) 3857/2024 18-11-2024 [UCO BANK Vs PUSHP LATAI SCHAUHAN 0811008367 ischauhanadvo1@gm [13-11-2024
ISHRIVASTAVA lail.com
ICS(COMM) 13858/2024 18-11-2024 ISANJAY ENTERPRISES VSsVINAY KRi9868781712 vinayadvi34@gmail.cf13-11-2024
ISARABJEET SINGH WADHWA IVERMA lom
ICS(COMM) 13871/2024 21-11-2024 INAVAIR INTERNATIONASAUBHAGYA (9650887118 officeatiawpartners@ [04-11-2024
IPRIVATE LIMITED Vs SWARANICHAURIHA gmail.com
IPROJECTECH PRIVATE LIMITED
ICS(COMM) 3876/2024 22-11-2024 SURENDER KUMAR GOEL VSPRAMOD 0871724396 chauhanpramod833 [19-11-2024
I[FEBO ENGINEERING PVT LTD ISINGH (@gmail.com
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IY@GMAIL.COM

ICS(COMM) 3878/2024 23-11-2024 SERVOTECH ELECTRICALS PVTRakesh Kumar (9910280608 rksharmas4@gmail.c [13-11-2024
ILTD Vs SIRUR DEVELOPER LLP lom
ICS(COMM) 13888/2024 26-11-2024 IBENTLEY SYSTEMS AND ANR. VSANKUR 8800858923 lankurkatyal @asklegall19-11-2024
[EI TECHNOLOGIES PRIVATEKATYAL .co.in
ILIMITED AND ANR.
ICS(COMM) 13004/2024 28-11-2024 ISPECTRUM TECHNOJRAVI KRISHAN|9711752002 ravikrishanchandna [26-11-2024
ICONSULTANTS PRIVATE LIMITEDICHANDNA (@gmail.com
Vs REDECON (INDIA) PRIVATE
ILIMITED AND ORS
29 MS. NEELAMSOUTH- 14 ICOMMERCIAL SUIT ICS/COMM/3832/2024 06.11.24 BERGER PAINTS INDIA VS. BOLLUARUN KUMAR [9810131832 onlinearun@yahoo.info5.11.2024
ISINGH, DISSTRICTIEAST ISRIKANTH
JUDGE
ICS/COMM/3840/2024 07.11.24 ISTATE BANK OF INDIA VS/AMIT CHAWLAQ312965659 ICHAWLASJL@GMAI[06.11.2024
IRAKESH SHAH IL.COM
ICS/COMM/3861/2024 18.11.24 IGAURAV MENDIRATTA VS|VINAY MODI  [8285026408 IN/A 17.11.2024
VZ.OOMCAR INDIA
ICS/COMM/3887/2024 25.11.24 IM/S SOUTH DELHI FURNISHERSIAMIT BHAGAT 9999055790 IARZOO.RAY@CASL [24.11.2024
IVS. M/S K.K. LOGESTICS AW.IN
ICS/COMM/3886/2024 25.11.24 ISTATE BANK OF INDIA VSJAMIT KR 7011848842 ISINGHAMITo0071@Gl[24.11.2024
ISUSHIL KUMAR ISINGH IMAIL.COM
ICS/COMM/3891/2024 26.11.24 IDEEPAK DHINGRA VS. M/SROOP SINGH [9871622908 [ROOP.S.RAWAT@G [25.11.2024
[HUMANONOMY FOODS IMAIL.COM
ICS/COMM/3906/2024 30.11.24 IPARIJAT INDUSTRIES VSMANISH 0818638678 IMANISHMACGREG [29.11.2024
IPOSHAN RAM JANGHEL IMACGREGORE ORI@GMAIL.COM
IPETITION U/S 9 IOMP (I)/COMM/73/2024  |08.11.24 TOP TECHNOLOGIES VS. KUSH[SHIPRA 0811277443 ISHIPRACHOUDHAR|07.11.2024
[IKUMAR LAL ICHAUDHARY Y @GMAIL.COM
IOMP (I)/COMM/72/2024  [08.11.24 TOP TECHNOLOGIES VS. SAROJISHIPRA 0811277443 ISHIPRACHOUDHAR|07.11.2024
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30 SH. AJAY KUMAR| ICommercial Suit ICS (COMM)/3831/2024 06-11-2024 IMANMACHINE CAR CARE PVTNatwar Rai(P), [9818906064 natwarrai@gmail.co [21-10-2024
JAIN [EAST ILTD Vs ANEKH Im

ICommercial Suit ICS (COMM)/3849/2024 16-11-2024 IBERGER PAINTS INDIA LIMITEDARUN 0810131832 onlinearun@yahoo.coft1-11-2024
Vs ALKA MAHAJAN [KUMAR(P), Lin

ICommercial Suit ICS (COMM)/3853/2024 18-11-2024 ADOBE INCORPORATED VslAarshia Behl(P), (9818061242 laarshia@saikrishnass|i5-11-2024
IPRANAV AGARWAL ociates.com

ICommercial Suit ICS (COMM)/3864/2024 10-11-2024 IM/S SALORA INTERNATIONALAJAY 0866112556 lajaymalviyalaw@yah [17-11-2024
ILIMITED Vs M/S IYER ANDMALVIYA(P), joo.com
ISHARMA ELECTRONICS LLP

ICommercial Suit ICS (COMM)/3870/2024 21-11-2024 THE JAMMU AND KASHMIRANURAG 0953202352 rauzlegal@gmail.comfo1-10-2024
IBANK LTD Vs MUNISH KUMARISHARMA(P),
IBERRY

ICommercial Suit ICS (COMM)/3883/2024 25-11-2024 ISTATE BANK OF INDIA Vs JOHNAMIT 7011848842 [Singhamitoo71@gma [22-11-2024
IRAJU DEVARAI ISINGH(P), fil.com

ICommercial Suit ICS (COMM)/3884/2024 25-11-2024 IM/S STANDARD CONCRETE AND|Lakshay 0873627270 lakshayadvi608@gm [22-11-2024
ISTONE AGENCY Vs M/S|Dhamija(P), lail.com
ICHANDRALEKHA
ICONSTRUCTION PVT LTD AND|

ICommercial Suit ICS (COMM)/3895/2024 27-11-2024 IM/S G AND G RCM SOLUTION VsSumit 9711791072 sumit_yadavi984@y [25-11-2024
IM/S KVL PROPERTIES PVT LTD  [Kumar(P), lahoo.in

ICommercial Suit ICS (COMM)/3896/2024 27-11-2024 IM/S STANDARD CONCRETE AND|Lakshay 0873627270 lakshayadvi608@gm [23-11-2024
ISTONE AGENCY Vs M/S|Dhamija(P), lail.com
ICHANDRALEKHA
ICONSTRUCTION PVT LTD

ICommercial Suit ICS (COMM)/3900/2024 28-11-2024 IM/S SPECTRUM TECHNORavi Krishan [9711752002 ravikrishanchandna [26-11-2024
ICONSULTANTS PRIVATE LIMITED|Chandna(P), (@gmail.com
Vs M/S REDECON (INDIA)
IPRIVATE LIMITED

I31 IMS. ANU GROVERSSOUTH- 21 ICommercial suit ICS (COMM)/3834/2024 06-11-2024 [Kirloskar Proprietory Ltd Vs M/SIATUL JAIN(P), 0810040036 IATULHIGHCOURT?2 [05/11/24
BALIGA IEAST IVrundavan Enterprises 00@YAHOO.COM

ICommercial suit ICS (COMM)/3833/2024 06-11-2024 IM/S NAVAIR INTERNATIONALSaubhagya 0650887118 officeatlawpartners@ [o5/11/24
IPVILTD Vs M/S VIJAY NIRMAN[Chauriha(P), gmail.com
ICOMPANY PRIVATE LIMITED

ICommercial suit ICS (COMM)/3841/2024 11-11-2024 IM/s Sterling and Wilson PrivateSanjeev Kumar9811252685 sanjeevktyagiadv@g [08/11/24
[Limited Vs Mega Mall Condominium|Tyagi(P), Imail.com
Association




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICommercial suit ICS (COMM)/3844/2024 11-11-2024 State Bank Of India Vs M/S ARORARanjay Kumarjg811255673 ladvocatesinha@redifflo8/11/24
TELE POINT ISinha(P), Imail.com
[Execution Petition [EXECUTION 21-11-2024 IM/s Proffer IT Consultancy Pvt LtdManeesh 0911315304 IASCENTLAWFRIM@|16/11/24
(COMM)/309/2024 Vs M/s Friends Computer andGumber(P), IGMAIL.COM
[Peripherals and Anr
[Execution Petition [EXECUTION 21-11-2024 IM/S KCT Trading (P) Ltd Vs M/SNaveen 0810833833 naveensharmalegal@ [19/11/24
(COMM)/310/2024 Ashita Print Services and Anr [Sharma(P), lgmail.com
32 ISH. BHUPESHSOUTH- 22 [Execution Petition [EXECUTION 30-11-2024 IM/S GORKHA SECURITYMridul Jain 081030281 1 ladvocatejainoffice@g [29-11-2024
[KUMAR [EAST (COMM.)/323/2024 ISERVICES Vs PRINCIPAL G.B. Imail.com
IPANT ENGINEERING COLLEGE
ICommercial Suit ICS (COMM)/3899/2024 28-11-2024 ISTATE BANK OF INDIA VSAMIT KUMAR[011848842, singhamitooy 127-11-2024
JAGADESWARA RAO MANDAPALLSINGH (@gmail.com
ICommercial Suit ICS (COMM)/3892/2024 27-11-2024 IM/S INDOSPIRIT DISTRIBUTION[Karan Gupta [9729202222 karan@kvgslegal.com|23-11-2024
ILTD. Vs AJYA MALHOTRA
ICommercial Suit ICS (COMM)/3881/2024 25-11-2024 INANDINI MOHINDRAManeesh 9911315304 lascentlawfirm @gmailf22-11-2024
IPROPRIETOR OF M/S. NANDINIGumber L.com
[FACTORY Vs SAROJ PROPRIETOR|
IOF M/S. SAROJ ENTERPRISES
ICommercial Suit ICS (COMM)/3882/2024 25-11-2024 ISTATE BANK OF INDIA Vs KAMAUAMIT SINGH [7011848842, singhamitoo71@gmaif22-11-2024
ISHARMA l.com
ICommercial Suit ICS (COMM)/3872/2024 22-11-2024 INDULGE SIGN AND GRAPHICS VSADITYA RAINA j9717128993, ladvanshulchauhan@ [06-11-2024
ICANARA BANK gmati.com
ICommercial Suit ICS (COMM)/3859/2024 19-11-2024 BENNETT COLEMAN ANDjAkshay Kumar (9810116732 ssingh.adv@gmail.co [16-11-2024
ICOMPANY LTD. Vs M/S LEHAR| m
IADVERTISING PVT. LTD. AND|
JANR.
ICommercial Suit ICS (COMM)/3860/2024 10-11-2024 IM/S RAPID CREDIT ANDAjay Kumari858896583 jaipathako lig4-11-2024
[HOLDINGS PVT. LTD. Vs M/SMayer (@gmail.com
I[ESAAR INDIA LTD. AND ANR.
[Execution Petition [EXECUTION 07-11-2024 IMARKETXPANDER SERVICES[Ritwik Tyagi 8960614321 lanshu@ksandk.com; [05-11-2024
(COMM.)/295/2024 IPVT. LTD. Vs BADA BUSINESS]
IPVT. LTD.
ICommercial Suit ICS (COMM)/3835/2024 07-11-2024 IKRUTI TECHNOENGINEERINGANUPAM KIRTIj9654033828 lanupamdba2607@g |05-11-2024
IPRIVATE LIMITED Vs T.K, Imail.com
[ENERGY INFRATECH PRIVATE
ILIMITED AND ANR.
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ICommercial Suit Misc DJ/2938/2024 05-11-2024 INDIAN TEXTILE Vs M/S AFSANA [NASIR AZIZ 065442644 nasirazizandcompan [30-10-2024
| yAgmail.com
ICommercial Suit ICS (COMM)/3827/2024 04-11-2024 BANK OF BARODA Vs MAHESHNirmal Kumar [953128141) lamb.nirmal@gmail.c [28-10-2024
IBAL AND ORS. om
ICommercial Suit IOMP (1) (COMM.)/71/2024 [08-11-2024 [TOP TECHNOLOGIES PRIVATEShipra 0811277443 shiprachoudhry@gm [07-11-2024
ILIMITED Vs HBR CHEMICALSChoudhry lail.com
IPRIVATE LIMITED
33 MS. NEERASOUTH- Misc DJ/3018/2024 30-11-2024 IM/S INDIA OFFSET PRINTERSSonu Vivek 0120-4998794 office@rmlawchambe| 28-11-2024
IBHARIHOKE, [EAST IPVT. LTD. Vs M/S LEARNING HUB Irs.in
IDISTRICT
JUDGE(COMMERCI
AL COURT) Misc DJ/3013/2024 29-11-2024 IM/S NTPC BHEL POWERVINAYAK 981102321 lashimvachher@vach [27-11-2024
IPROJECTS LIMITED Vs M/SUNIYAL herassociates.com
ICENTURY CRANE ENGINEERING
IPVT. LTD.
ICommercial Suit ICS (COMM)/3901/2024 28-11-2024 IM/S MAGNETS INDIA Vs MR/Sayjal 0810280829 [deThi@numenlaw. 27-11-2024
ISHIVADITYA KUMAR SHIVHARE [Deshpande lcorn
ICS (COMM)/3902/2024 28-11-2024 IM/S COBBLE STONE PVT. LTD. VgAkhil Pratapjo868503817 dineshkchawla@yaho|27-11-2024
IM/S ASIATIC BUILDWELL PVT,Singh lo.com
ILTD.
[EXECUTION 27-11-2024 [RAK Fix LLC Vs Flexmax TechnicallManoj malik 9811274386 service@diwanadvocal25-11-2024
(COMM.)/321/2024 Services LLC Anr tes.com
ICS (COMM)/3897/2024 27-11-2024 IM/S FARHANEMPEXCO EXPORTJAbdul Quadig899062488 saudadv@gmail.com |25-11-2024
AND IMPORT CO. Vs SHJKhan
JAWAHAR LAL CHHABRA AND|
IORS.
ICS (COMM)/3890/2024 26-11-2024 IRAJ KUMAR DHINGRA Vs M/SRoop Singh 0871622908; roop.s.rawat@gmail.cf19-11-2024
[HUMANONOMY FOODS PVT. LTD. lom
Misc DJ/2996/2024 25-11-2024 IBIMLA RANI JUNEJA Vs NATHUSSIDDHARTH [9810031823 - 12-11-2024
ISWEETS PVT LTD IAGGARWAL
ICS (COMM)/3880/2024 25-11-2024 IKBC COMPUTECH PRIVATEGAURAV 0873377366 IGAURAVHARNAL®@ |22-11-2024
ILIMITED Vs S R COMPUTECHHARNAL [HOTMAIL.COM
IPRIVATE LIMITED
Misc DJ/2991/2024 22-11-2024 IDEUTSCHE BANK AG Vs SPARENDIGVIJAY 9999415147, tarun.charitlelao7@g [16-11-2024
TOOLS PVT. LTD. ISINGH RANA Imail.com
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ICS (COMM)/3873/2024 22-11-2024 ANEJA REALTY PVT. LTD. VSARUN KUMAR /90899019371 JAdvocate.arun18(ggm| 21-11-2024
IMANOGYA AGARWAL lail.com

[EXECUTION 21-11-2024 State bank of India Vs ChandanDharmendra [8800784 7 40) shubhi1673@gmail.colo8-11-2024

(COMM.)/308/2024 Singh Negi Singh Im

ICS (COMM)/3869/2024 21-11-2024 ISHELLZ INDIA PVT. LTD. Vs SNNR|Sarvendra Mani8800176988 ladvoeatesmtripathi@ [18-11-2024
IPVT. LTD. AND ORS. [Tripathi gmail.com

ICS (COMM)/3854/2024 18-11-2024 SUNIL SAPRA Vs PANDIT GKunal Anand [8447226339 office@marklegal.co.i| 13-11-2024
IHYPERMARKET LLP In

ICS (COMM)/3855/2024 18-11-2024 INETGAINS INDIA INTERNETDeepa chacko 9999114284 [deepachacko@gmail. |14-11-2024
IPRIVATE LIMITED Vs TRACKBACK] lcom
IMEDIA AND ORS.

ICS (COMM)/3851/2024 16-11-2024 IM/S SHIV ASSOCIATES Vs M/SAnil Gupta 9811042999, lag@arelawehambers, [07-11-2024
INDO SPIRITS lcom

I[EXECUTION 14-11-2024 IAVNEESH SAKSENA Vs SAMIAH[KAMAL 0810475712 kamal_smita_1997@ [12-11-2024

(COMM.)/297/2024 INTERNATIONAL BUILDERSIMEHTA lvahoo.cp.in
ILIMITED

[EXECUTION 12-11-2024 ISTATE BANK OF INDIA VsRANI F-- F-- ---

(COMM.)/320/2024 RAMVIR BHARDWAJ

ICS (COMM)/3843/2024 11-11-2024 IARSHAD SHAH Vs M/S KASHYAPIAmarjit Singh 9811680828 shaheerlawofficesg8 [23-10-2024
INFRASTRUCTURE PVT. LTD. (@gmail.com

ICS (COMM)/3836/2024 07-11-2024 [TANPREET SINGH KOHLI VgPranav Proothi [9560205151 IMAIL@UTKASSOCIAl05-11-2024
IPARNIKA COMMERCIAL AND| ITES.COM
IESTATES PVT. LTD. AND ORS.

ICS (COMM)/3828/2024 04-11-2024 [U. K. PAINTS (INDIA) PRIVATEARUN KUMAR [081013 1 832 onlinearun@yahoo.co|18-10-2024
ILIMITED Vs FLUID-O-MECH Lin
ICONTROLS INC. AND ORS.

[EXECUTION 20-10-2024 IM/s Balaji Sales Corporation Vs ATSRamakant 0810146082 bhaskai. 26-10-2024

(COMM.)/293/2024 IGrand Realtors Pvt Ltd IShukla ti)tiwariassociates.co|

m
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34 IMS. NIRJA BHATIA| IOMP(COMM) 76/2024 05.11.2024 IM/S Bhudiraja Electricals Vs Union[Vivek Singh 0810182555 lexalliancevivek@gm [28.10.2024
LD. DISTRICT|EAST of India lail.com
JUDGE
(COMMERCIAL
COURT-07)DIGITAL ICS (Comm) 3830/2024 06.11.2024 [Furnish ME Decor LLP, Vs M/S DMohd. Irshad [8826785667 irshad. mohammed@ [29.10.2024
SOUTH-EAST, [Konceptz lemail.com
SAKET COURT
IOMP(1)(COMM) I70/2024 06.11.2024 Yes Bank Vs Manju Chaudhary ISL Katyal 0811250543 slkatyalassociate@gm|14.10.2024
lail.com
ICS (Comm) 13845/2024 12.11.2024 [Prakash & Sons Vs Hansaflon [Kapil Kher 9891072729 lanilkher@gmail.com [07.11.2024
ICS (Comm) 13850/2024 16.11.2024 IM/S Krishi Rasayan Exports Vs M/SG.S Gangwar 9717211123 lgangwar@gsgangwar.|14.11.2024
IMahesh Krishi Seva Kendra com
ICS (Comm) 3856/2024 18.11.2024 [Uco Bank Vs Mrs Jyoti Srivastava  [[.S Chauhan 0811008367 lischauhanadvoi@gm [13.11.2024
lail.com
[EXECUTION 209/2024 19.11.2024 [Uflex Limited Vs Jaylaxmi Foods [Rajeev Agarwal (981002887 lawyersinc@rediffmaif24.10.2024
l.com
ICS (Comm) 13866/2024 20.11.2024 Shri Ashwani Thapar Vs astoneaRajendra Yadav [9312046733 yaavrazen@gmail.co [18.11.2024
[Labs Ltd Im
[EXECUTION 1306/2024 21.11.2024 [Hari Singh Vs Dynamic Aura [Bharat Gupta (9810444651 legistauxiliary@gmail[20.11.2024
.com
ICS (Comm) 13875/2024 22.11.2024 JAksh Optifibre 1td VsGoel Lightings [Sarthak Gupta [8860189345 office@srcolegal.in  [19.11.2024
ICS (Comm) 13877/2024 22.11.2024 IM/S Aluinfra Pvt Ltd Vs M/s PunjRamit Malhotra j0891141626 ramit.advocate@gmail18.11.2024
[Llyod Ltd. l.com
ICS (Comm) 13879/2024 23.11.2024 Shiv. Kumar Gandhi Vs Kay PeeManish Kumar 9968466963 lhormanishkumar@g [10.11.2024
[Beverages Pvt Ltd mail.com
ICS (Comm) 3893/2024 26.11.2024 State Bank of India Vs PandiyaShiv Kumar9643242952 shivktyagil@gmail.co [22.11.2024
[Ranjan E [Tyagi m
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ICS (Comm) 13808/2024 27.11.2024 State Bank of India Vs SanjeevVarun 0818365119 office.chandiok@gma(z4.11.2024
[Kumar IChandiok fil.com
ICS (Comm) 13903/2024 28.11.2024 State Bank of India Vs Mallik ArjunAmit Kumarf7011848842 singhamioo71@gmailf25.11.2024
Marthandappa Singh .com
ICS (Comm) 3863/2024 20.11.2024 IM/S Rapid Credit& holding Vs MsJ.P Pathak 8588965838 jaipathako1@gmail.c [12.11.2024
lAbhilasha Jain lom
IOMP(COMM) 79/2024 30.11.2024 IManohar Chaudhary Vs Sudershan|Sh. Ankur Singalg811126091 ankur@gmail.com  [28.11.2024
[India
35 SH. RAJ KUMARSOUTH- 39 BlockIi ICS COM 3829//2024 04.11.2024 IBANK OF BARODA V/S JASVEER [NIRMAL 827539038 JAanb.nirmal@gmail.cj22.10.2024
TRIPATHI, [EAST IKUMAR jom
IDISTRICT
WJUDGE(COMMERCI
AL COURT)
IOMP (I) CoMM 69/24 06.11.2024 IYES BANK VS SHANTISACHIN 0811015339 katyalsachin2008@g [14.10.2024
IENTERPRISE KATYAL Mail .com
ICS (COMM) S 08.11.2024 ASCENT CONSTRUCTINS VS MSINEERRAJ 0313521769 lawyer.neeraj@gmail.|04.11.2024
IAMBASHAKTI UDYOG LTD KUMAR lcom
ICS COM 13846 13.11.2024 IBENTELY SYSTEMS & ANR VSANKUR 0811809439 lankurkatyal@ 12.11.2024
IKDM ENGINEERS &KATYAL lasklegal.co. In
ICONSULTANTS PVT
ICS (COMM) 3847 14.11.2024 IS BIVS VR SATISH RANJAY KUjg811255673 ladvocate sinha @redi29.08.2024
ISINHA Iff mail,con
[EX COM 298 14.11.2024 ISURESH CHAND & SON VS MRMANSI 0910772005 imanish chandra@hotj18.10.2024
IMUSHAHID ALI, SOLE ICHANDHA Imail.com
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ICS (COMM) 13848 16.11.2024 ISUPRABHA MITRA VS BRAJPALU K SINGHAL (9599043045 legazsigmalegal.in  [16.11.2024
ISINGH
ICS (COMM) 3852 18.11.2024 AJAY KU MEHRA VS MS GEM SHIVAMI9971358035 shivam.sachdeva1298|15.11.2024
IOPTICIANS ISACHDEVA (@gmail.com
IRTT APPEAL l02/2024 14.11.2024 IKRISHNA GOPAL VS PIO IKRISHNA keggupta195@g 22.10.2024
IGOPAL Mail.com
[RTT APPEAL l03/2024 22.10.2024 IPRADIP CHANDRAKANT V/S PIO [PRADIP 8285059053 Ipeshah041956 @gmai[22.10.2024
ICHANDRAKAN l.com
T
RTI APPEAL l04/2024 22.10.2024 IPRADIP CHANDRAKANT V/S PIO [PRADIP 8285059053 Ipeshah041956 @gmai [22.10.2024
ICHANDRAKAN l.com
T
RTI APPEAL 6/2024 12.11.2024 ISHEKHAR GAONKAR V/S PIO ISHEKHAR 8898423213 shekhargoankarso0@gf22.10.2024
IGAONKAR [Mail .com
IRTT APPEAL l07/2024 22.10.2024 IRAM PRABHAKAR V/S PIO IRAM 0818500808 ramprabhakar65@g [22.10.2024
IPRABHAKAR Imail.com
[RTT APPEAL l08/2024 22.10.2024 IVEDANT V/S PIO IVEDANT 0810484910 vedantprakash@gmaif22.10.2024

l.com
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Imail.com

RTI APPEAL l05/2024 12.11.224 PITENDRA V/S PIO UITENDRA 0434293872 jitendra2o07ster@g [12.11.2024
Imail.com
IRTI APPEAL l09/2024 18.11.2024 IKULDEEP V/S PIO [KULDEEP 8920039351 kpsinghgo40@gmail. [18.11.2024
com
RTI APPEAL l01/2024 20.11.2024 [RAJ BALA V/ P1IO [RAJ BALA 9990363266 rajvphagmail.com 22.10.2024
ICS (COMM) 3862 19.11.2024 AD PLLAYWOOD INDIA PVT VSAJAY KUMAR [9818929423 Ajay 14.11.2024
IMS AASHI PANEL WOOD TECH kumars5555@gmail.c|
om .
[EX COM 1300/24 10.11.2024 IGEODIS INDIA VS PERTECHKULDEEP RAI 9971897143 vehawla@krcco.co. infi4.11.2024
[EXPORTS PVT
[EX COM 301/2024 20.11.2024 IAGILUS DIAGNOSTICS V/SRWL |DIVYANSHU (8269070908 lasehgal @luthra.com [14.11.2024
JAIN
ICS (COMM) 13865/2024 20.11.2024 IDIMPLE ANAND V/S RELIANCE |[VIVRK SINGH (9810182555 lexalliance.vivek@gm [08.11.2024
lail.com
[EX COM 302/2024 20.11.2024 INIRAJ V/S PUJA JANOJ KUMAR [9811064106 lanojkumar.singh@g [20.11.2024
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ICS (COMM) 13867/2024 20.11.2024 SK ENTERPRISES V/S KLICKINARENDRA [9212545556 narendray1574455@g[07.11.2024
INDIA Imail.com
ICS (COMM) 13868 21.11.2024 ISUNDER KUKREJA VS DELHIPINAKI 0810322985 prehatterjiandassoeiaf20.11.2024
IMEGA MART IRANJAN tes@gmail.com
ICHATTERJI
IMISS DJ 2992 22.11.2024 [P N BVS MS STANDARD STATE [MUDIT SOOD [9810247240 mudisood @gmail.co [21.11.24
Im
[EX COM 22.11.2024 SBIVS MSINDRA & ANATHER |[DHARMENDER|8800784740 shubhi1673@gmail.co[08.11.2024
ISINGH Im
ICS (COMM) 13874 22.11.2024 ISH OM PRKASH VS MS NIVA BUPAIGUFLAN ALI  [9868671320 gufranadvyo@gm.co [21.11.24
[HEALTH INSURANCE Im
[EX COM 312 23.11.2024 IVIDYA DEVI V/ SBJ CENTRE KAPIL KHER 0891072729 lanilkher@gmail.com [23.11.2024
[EX COM 313 23.11.2024 IPRITHVIRAJ THAREJA V/SICINMOY 0555215464 cinmoyassociates@g [23.11.2024
ICOFFEE DAY IASSOCIATES Imail.com
ICS (COMM) 3885 25.11.2024 ICAPITAL HILL HOTEL VSMOHD HAARIS9999060046 ladvhaaris@yahoo.co [21.11.24
ISHOURL SALUJA Im
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[EX COM 315 25.11.2024 IVEECKY CONNECTION VS [SETHI 840811040353 sethiandcompany. In [21.11.24
[TELECOMMUNICATION ICOMPANY
[EX COM 316 25.11.2024 IMS SHAILJA PAPER VS MS AAPSSATUL RATHI 90810540219 latulgnrathi@hotmail. [23.11.2024
ISTATIONARY lcom
ICS (COMM) 3889 26.11.2024 IMS WD 40 MANUFACTURINGSUDARSHAN [9810132015 unitedip@ 21.11.2024
ICOMPANY VS BAKSHI AEROSOLEKU BANSAL lunitedworld.co. In
IPVT
[EX COM 315 25.11.2024 IVEECKY CONNECTION VS |SETHI AND[9811040353 lemail @sethiandcomp|21.11.2024
TELECOMMUNICATION ICOMPANY lany.in
ICS (COMM) 3894 27.11.2024 INDOSPIRIT VS SURINDER KARAN GUPTA |972920222 karan @kgvslegal.com[21.11.2024
ICS (COMM) 13905 20.11.2024 ISAMUDAYIK VIKAS SAMIT VSARUN KUMAR 9899019371 larun 18@g mail.com [21.11.2024
INNNOVATIVE FININCIAL
IOMP(COMM) 78 30.11.2024 IMS OMAXE LTD VS  VADANMUKTI BODH 9958944220 Imuktibodh1@gmail.c [28.11.2024
INTERIORS PVY jom
136 ISH. PITAMBEREAST 209 ICS COMM 74 2737/2024 05-11-2024 ICOLDEX LTD. VS MOTHE R DAIRY|SH SUMAN|8130678386 lawyersumangupta@ [04.11.24
IDUTT, DISTRICT] IFRUIT AND VEETABLE PVT. LTD. [GUPTA lgmail.com
JUDGE
(COMMERCIAL
ICOURT) 209 ICS COMM 74 0748/2024 05-11-2024 IYMC INDIA PVT. LTD. VS ALCMS ANJALI871173980 lanjalichand9876 @gm|o5.11.24
[FOODS PVT. LTD. ICHAND lail.com
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209 ICS COMM 74 2758/2024 06-11-2024 RAJESH KHURANA VS PRAVEEN|SH RAJEEV|p811116256 rkandcompany.legals [06.11.24
JAIN APOOR ervices@gmail.com

209 ICS COMM 74 2777/2024 08-11-2024 ROHIT GARG PROP ROSESH ANKITj9015505737 Iniyamamlawoffices@ [07.11.24
IHEALTHCARE INCORPORATIONKUMAR lgmail.com
VS ATLANTA MEDIWORLD PVT,
ILTD.

209 ICS COMM 74 2789/2024 11-11-2024 IMAMTA VERMA VS GIRDHARISH 0582345301 vivekanandjha.adv@gft1.11.24
I[LAL CONSTRUCTIONS PVT. LTD. [VIVEKANAND Imail.com

JHA

209 ICS COMM 74 2798/2024 11-11-2024 IMUKESH KUMAR DUA VS ASHOK|SH VINEET|9818774066 vineetchaudhary21@ [11.11.24
[KUMAR JAIN ICHAUDHARY lgmail.com

209 IOMP COMM73 2804/2024 12-11-2024 IPEEJAY FINANCE CO LTD. VSSH B. B.j9891887145 bankebiharisharma@ [12.11.24
IPRANJAL JAISWAL ISHARMA rediffmail.com

209 ICS COMM 74 2829/2024 13-11-2024 IPAWAN KUMAR AGGARWAL VSSH VIKAS[0810566116 ladvocatevikassharma [13.11.24
IMCD ISHARMA 1 @gmail.com

209 ICS COMM 74 2845/2024 18-11-2024 IRICHCREDIT FINANCE PVT. LTD{SH NISHANT650886707 concept.legals@gmail [18.11.24
VS OM SAI UDYOG INDIA PVTMITTAL .com
ILTD.

209 ICS COMM 74 2847/2024 18-11-2024 IM K STEEL THRU DEVI RAM VSSH 9313600489 ojha.shailendra25@g [18.11.24
ARIEN GLOBAL FESTYLE PVTSHAILENDRA Imail.com
ILTD. ERSTWHILE ARIEN METALS|OJHA
IPVT LTD.

209 ICS COMM 74 2868/2024 10-11-2024 INIDHI GARG VS KRISHNA FOODISH HARISH[8285202359 lharish@barahamilegal19.11.24
IPRODUCTS AND ORS IKUMAR Iservices.com

209 ICS COMM 74 2873/2024 10-11-2024 ISTATCON ENERGIAA PVT. LTD. VSSH  BAISHALIB826009810 19.11.24
[HELIOSYNERGY PVT. LTD. BOSE

209 ICS COMM 74 2892/2024 21-11-2024 IDAKSH PHARMACEUTICALS PVTSH AMAN[7011726237 lag.amangupta6497@ [21.11.24
ILTD. VS DAKSH|GUPTA lgmail.com
IPHARMACEUTICALS

209 ICS COMM 74 2893/2024 21-11-2024 IDAKSH PHARMACEUTICALS PVT.SH AMAN[7011726237 lag.amangupta6497@ [21.11.24
ILTD. VS THURSGUPTA lgmail.com
IPHARMACEUTICALS

209 ICS COMM 74 2894/2024 21-11-2024 ISTATE BANK OF INDIA VS AMRITMS  SHALINIj9899408618 shaliniupadhyay.advo|21.11.24
I[LAL HANS JUPADHYAY cate@gmail.com
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209 ICS COMM 74 2003/2024 21-11-2024 APIL KANSAL VS MUKESH]SH MANOJ[9899813888 ladvocatemanojkumarf21.11.24
IYADAV UMAR (@gmail.com
209 ICS COMM 74 2935/2024 26-11-2024 U P ENTERPRISES VS SURBHISH VINODI9911512400 Imail@legalsutra.co.inf26.11.24
I[HOSPITAL PVT. LTD. IKUMAR
USHIK
209 ICS COMM 74 2050/2024 28-11-2024 ISTATE BANK OF INDIA VSE(H SURESH|9810099445 suresh.sharma717@g [28.11.24
IVEERENDRA SINGH GURJAR UMAR Imail.com
209 ICS COMM 74 2978/2024 29-11-2024 ISANGI HEALTHCARE PVT. LTD/,SH SARVJEET8800844502 ssassociateslogin@g [29.11.24
VS GRADES HEALTHCARE PVT|KUMAR Imail.com
ILTD.
209 ICS COMM 74 2086/2024 29-11-2024 EAPIL KANSAL VS NARESHMS AKANSHIj9899813888 ladvocatemanojkumarf29.11.24
UMAR JAIN (@gmail.com
209 ICS COMM 74 13000/2024 30-11-2024 ICANARA BANK VS AJAY KUMARISH ANUJN999490798 ladvocateanujagarwal [30.11.24
ICHAUHAN IAGGARWAL (@yahoo.com
37 MS. RUBY ALKAEAST 101 ICS COMM 74 2752/2024 28-11-2024 [UNION BANK OF INDIA VSSH RAVIjg811118926 ladvocateaviyg@gmaillos.11.24
IGUPTA, DISTRICT] IRISHABH SINGH IKUMAR .com
JUDGE
(COMMERCIAL
ICOURT) 101 ICS COMM 74 2753/2024 28-11-2024 [UNION BANK OF INDIA VS LATASH RAVIj9811118926 ladvocateavi7o@gmaillos.11.24
ISAXENA KUMAR .com
101 ICS COMM 74 2787/2024 14-11-2024 IBANK OF MAHARASTRA VSSH BIAJY[9015893668 ladvbmg2016@gmail. |11.11.24
IPOOJA VAISH IMOHAN com
IGOSWAMI
101 ICS COMM 74 2805/2024 12-11-2024 ABSOLUTE ELECTROVISIION PVT |SH SHASHI9310654386 legatoassociates@gm [12.11.24
ILTD. VS ARINJAY TRADINGKANT lail.com
ICOMPANY JUPADHYAY
101 ICS COMM 74 2823/2024 14-11-2024 TCI EXPRESS LTD. VS YOGICMS SUMAN|0810131533 suman@sumankhaital13.11.24
[FOODS PVT. LTD. KHAITAN Inco.in
101 ICS COMM 74 2858/2024 20-11-2024 IBANK OF BARODA VS PETRONIX|SH 8130237770 shailender.sisodia@g [18.11.24
INFO SYSTEM PVT. LTD. ISHAILENDER Imail.com
ISINGH
ISISODIA
101 ICS COMM 74 2864/2024 19-11-2024 INIDHI GARG PROP NG TRADERSSH HARISH[8285202359 harish@barahamilega18.11.24
VS KRISHNA FOOD PRODUCTSKUMAR Iservices.com
JAND ORS




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

101 ICS COMM 74 2890/2024 22-11-2024 IDAKSH PHARMACEUTICALS PVT{SH 7011726237 lag.amangupta6497@ [21.11.24
ILTD. VS TALENT HEALTHCARE UPTA lgmail.com
101 ICS COMM 74 2895/2024 21-11-2024 STATE BANK OF INDIA VSMS SHALINI9899408618 shaliniupadhyay.advolf21.11.24
IMUKESH KUMAR SAH JUPADHYAY cate@gmail.com
101 ICS COMM 74 2002/2024 22-11-2024 IDEEPA KANSAL VS MUKESH|SH MANOJ[9899813888 ladvocatemanojkumarf21.11.24
IYADAV [KUMAR (@gmail.com
101 ICS COMM 74 2004/2024 22-11-2024 IDEEPA KANSAL VS MUKESHISH MANOJ[p899813888 ladvocatemanojkumarf21.11.24
IYADAV KUMAR (@gmail.com
101 IOMP COMM 78 2010/2024 23-11-2024 IDHARAM PAL SINGH VS KRISHAN[SH RAJESH|9810605435 rajeshsharma638@g [22.11.24
[IKIROA COMPUTER PVT. LTD. IKUMAR Imail.com
ISHARMA
101 ICS COMM 74 2928/2024 28-11-2024 IMAHAVIR SINGH VS MISHRI LAlJSH DEVENDER[g810105402 25.11.24
IGUPTA KUMAR
ISHARMA
101 ICS COMM 74 2046/2024 03-12-2024 ISTATCON ENERGIAA PVT. LTD. VSMS BAISHALIB826009810 27.11.24
JAY ACE TECHNOLOGIES LTD. IBOSE
101 ICS COMM 74 2057/2024 20-11-2024 IPAWAN KUMAR MAHESHWARISH MANOJ[7827052969 ladv.manoj18@gmail. [28.11.24
IVS ANURAG GUPTA KUMAR lcom
101 ICS COMM 74 2061/2024 28-11-2024 ASK STEEL LLP VS BRIJESHMS RHEA[9917079999 ladvrtalchambers@gm|28.11.24
[IKUMAR PROP BM ROFFINGLUTHRA lail.com
ISOLUTIONS
101 ICS COMM 74 2081/2024 30-11-2024 IVENTECH SYSTEMS PVT. LTD. VSSH NIMISHj9810823566 Inimishchib@gmail.cof29.11.24
JALIBHA MANJARI LENKA ICHIB m
101 ICS COMM 74 2085/2024 30-11-2024 [UDBHAV KANSAL VS NARESHMS AKANSHI9899813888 ladvocatemanojkumar|29.11.24
[KUMAR UAIN (@gmail.com
101 ICS COMM 74 2097/2024 02-12-2024 ICANARA BANK VS SUNIL ISH PRANAY873101002 pranay7advo@gmail. [30.11.24
ISHARMA lcom
38 ISH. SANJEEVINORTH 201, New BuildingC.S. (COMM) 116/2024 05-11-2024 ISUPRABHA MITRATHROUGH SPAARCHITSINGH 9811156111 legal @sigmalegal.in [16.10.2024
KUMAR [EAST IKKD IHOLDERSH HEMANTAL
IMALHOTRA, JARORAVsPAVILIUS BUILDTECH
IDISTRICT JUDGE



mailto:legal@sigmalegal.in
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IC.S. (COMM) 117/2024 08-11-2024 IRAMESH YADAVProprietor of M/sAshu Ralhan 9582628330 larlegal266 @gmail.co [07.11.2024
IR KENTERPRISESVSAWDHESH| Im
IKUMARSHARMA Proprietor ofM/s
IS.M.P FIREPROTECTION
~--do-- IC.S. (COMM) 118/2024 11-11-2024 ISBL. Pvt LtdVsDone By DesignSBlJDevSharma 0873205388 ladvravigalav@gmai.c [08.11.2024
[House 2 CommercialComplex om
Shrestha ViharVsB 2/6 Gali Noi
IChaman ParkJohri Pur Indra Vihar
---do-- IC.S. (COMM) 119/2024 12-11-2024 ANT  Travels Pvt LtdVsMD|SACHIN 9990599330 sachinkharb58 @gmaif11.11.2024
IDILSHAD IKHARB l.com
~--do-- IC.S. (COMM) 120/2024 13-11-2024 ICentral Bank of IndiaVsBalraj [KADAMBINIKU[9871226784, kkmudgil2g@gmail.c [15.10.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 121/2024 13-11-2024 ICentral Bank of IndiaVsAshok [KADAMBINIKUj9871226784, kkmudgil2g@gmail.c [04.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 122/2024 13-11-2024 ICentral Bank of IndiaVsChamanlal |[KADAMBINIKUJ9871226784, kkmudgil2g@gmail.c [04.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 123/2024 13-11-2024 ICentral Bank of IndiaVsLaxmi [KADAMBINIKUj9871226784, kkmudgil2g@gmail.c [05.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 124/2024 13-11-2024 ICentral Bank of IndiaVsRavi Kumar [KADAMBINIKU|9871226784, kkmudgil2g@gmail.c [05.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 125/2024 13-11-2024 ICentral Bank of IndiaVsAnil Kumar [KADAMBINIKU[9871226784, kkmudgil2g@gmail.c |05.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 126/2024 13-11-2024 ICentral Bank of IndiaVsRajeevJKADAMBINIKU|9871226784, kkmudgil2g@gmail.c [05.11.2024
[Kumar IMARMUDGIL lom
~--do-- IC.S. (COMM) 127/2024 13-11-2024 IM/S RISHABH 18860418839 IN/A 07.11.2024
IGOURAVENTERPRISESVSASHIMA [KAPOOR
R1others
---do-- IC.S. (COMM) 128/2024 13-11-2024 [Saket SachdevaVsMS Decorators PviiDEVANSH 9999856476 [devansh.lawyer@gmal11.11.2024
ILtd IJAGARWAL fil.com
---do-- IC.S. (COMM) 129/2024 14-11-2024 ISATISH ISATISH 0810934875 lattorneyskjain@gmai [13.11.2024
IKUMARPARASHARVSRELIANCE [KUMAR JAIN l.com
YIOINFOCOMM LIMITED
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---do-- Execution(Comm.) k3/2024 20-11-2024 INuruddinVsPAWAN KUMARMOHD. TARIQ 0811038156 ladvocatetariqtyagi@g[20.11.2024
IGUPTA Imail.com

~--do-- IMISC DJ 1107/2024 21-11-2024 IM/s Kimitsu Steel Pvt LtdVsMr AfsarfLALIT KUMAR
JAhmed Prop

---do-- [Execution(Comm.) 4/2024 23-11-2024 IMUKESH AGGARWALVsMUKESH|COUNCEL
[IKUMARPROPRIETOR OF M/SFLY|
UEANS

~--do-- [Execution(Comm.) 5/2024 23-11-2024 ISHRI SACHINJAMIT CHAWLA |9718689708 lamitchawlaad @gmail [20.11.2024
IKUMARJAINVsDEEPAK JAIN L.com

~--do-- IC.S. (COMM) 130/2024 25-11-2024 ICENTRAL BANK OFINDIAVsDILIPJGAURAV 9953226302 prakash.gauravo1@g [20.11.2024
[KUMARPROPRIETOR Imail.com
IM/SRAJDHANI MILK DAIRY

---do-- IC.S. (COMM) 131/2024 25-11-2024 ICENTRAL BANK|GAURAV 0953226302 prakash.gauravo1@g [20.11.2024
IOFINDIAVsSHARDA Imail.com

~--do-- IC.S. (COMM) 132/2024 25-11-2024 ICENTRAL BANKIGAURAV 9953226302 prakash.gauravo1@g [20.11.2024
OFINDIAVSsHIMANSHU Imail.com

---do-- [Execution(Comm.) 6/2024 26-11-2024 INITIN KUMAR GUPTAVsMohdMOHIT 0810969398 Imohit.1499@qmail.co25.11.2024
Aabid ISINGHAL Im

---do-- IC.S. (COMM) 133/2024 27-11-2024 ILAHEEK KHANVsKASIM IMOHD. TARIQ [9811038156 ladvocatetariqtyagi@g|27.11.2024

Imail.com

---do-- [Execution(Comm.) k7/2024 27-11-2024 Vimla  RaniVsAxis E  CORPPPULIK 9717953985 pulikluthraadv@gamif20.11.2024
[SolutionsPvt LTD LUTHRA l.com

~--do-- IC.S. (COMM) 134/2024 29-11-2024 IVINCOM 1T SOLUTIONSPVTINIRMAL 0910762137 nirmalkishora.adv7@ [20.11.2024
ILTDVSsMUSKAN [KISHOR lgmail.com
IMAHIENTERPRISES

---do-- IOMP (I)(COMM) 20/2024 30-11-2024 [Shriram FinancgSUNNY ARORA (9910574027 ALBUSLAWFIRMS(a [29.11.2024
ILtdVsMOHAMMADSARAFUDDIN GMAILCOM

---do-- IOMP (I)(COMM) 130/2024 30-11-2024 Shriram  Finance  LtdVSANKUR[SUNNY ARORA [9910574027 IALBUSLAWFIRMS(a [29.11.2024
ISHARMA GMAILCOM
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---do-- IOMP (I)(COMM) 131/2024 30-11-2024 [Shriram Finance LtdVSTARUN ISUNNY ARORA 9910574027 IALBUSLAWFIRMS(a [29.11.2024
GMAILCOM
~--do-- IOMP (I)(COMM) 132/2024 30-11-2024 Shriram  Finance LtdVSVISHALISUNNY ARORA [9910574027 IALBUSLAWFIRMS(a [29.11.2024
ISINGH THAKUR GMAILCOM
139 ISH. BRIJESHSHAHDARA 301, New CourtCS (COMMERCIAL ) l06-11-2024 [Execution IM/s Sanirish Textiles Vs RavinderSanjay Goyal(P),l9212223339 ladvsanjaygoyalf608 @[o4-11-2024
[KUMAR GARG, Building (Comm)/223/202 Pain lgmail.com
IDISTRICT JUDGE,| 23
ICOMMERCIAL
ICOURT-01
301, New CourtiCS (COMMERCIAL ) l07-11-2024 [Execution ISAROJ TEXTILE Vs LAKSHYAWAvneet  Singhjg899565511 lavneetjuneja86 @gmal06-11-2024
Building (Comm)/227/202 |IGARMENT Puneja(P), lil.com
K
301, New CourtiCS (COMMERCIAL ) l08-11-2024 CS IRANJEET SINGH Vs M/S BAJWASHALU 9999068869 shalukumar@gmail.c | 06-11-2024
Building (COMM)/574/202|AUTO MOBILES AND ANR IKUMARI(P), om
K
301, New CourtiCS (COMMERCIAL) l08-11-2024 CS [Harkesh Girdhar Vs Harish Girdhar |Akshay 0810844052 Imail @careintellect.colo7-11-2024
Building (COMM)/575/202 ISrivastava(P), Im
k
301, New CourtlCS (COMMERCIAL) l08-11-2024 CS [Sumitra Textiles Vs Kallol KumarAditya Jain(P), [8383953944 jain.adityaraj@yahoo.Jo5-11-2024
Building (COMM)/572/202|Dan com
u
301, New CourtCS/COMMERCIAL l08-11-2024 CS IRANJEET SINGH Vs M/S BAJWASHALU 0999068863 shalukumar@gmail.c [06-11-2024
Building (COMM)/573/202 [AUTO MOBILES AND ANR [KUMARI(P), om
u
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301, New S (COMMERCIAL ) l08-11-2024 IMISC [[CICI BANK LTD Vs MOHD IKBAL [mohit gupta(P), [8383953944 Imohitgupta@gmail.c [05-11-2024
Building IDJ/869/2024 om
301, New CourtCS (COMMERCIAL) 12-11-2024 CS iGoel Cotts Private Limited Vs IshalPiyush 8700925528 priysukatyalig8 @gm [08-11-2024
Building (COMM)/581/202 Niraj Sadh [Katyal(P), lail.com

k
301, New CourtiCS (COMMERCIAL ) 14-11-2024 [Execution THE DELHI CO OPERATIVESATISH 0810183830 satishsansi@gmail.co [12-11-2024
Building (Comm)/232/202 [URBAN THRIFT and CREDIT [SANSI(P), Im

k ISOCIETY LTD Vs Sanjeev Mohan

[Mittal

301, New CourtCS (COMMERCIAL) 14-11-2024 OMP (DRajendra Sharma Vs M/S AntrikshiMadhvendra 90891179438 singhskandcompany [12-11-2024
Building (COMM)/10/2024 [Developers and Promoters Pvt Ltd  [Singh(P), (@gmail.com
301, New CourtiCS (COMMERCIAL) 14-11-2024 [Execution THE DELHI CO OPERATIVESATISH 0810183830 satishsansi@gmail.co [12-11-2024
Building (Comm)/233/202 [URBAN THRIFT and CREDIT [SANSI(P), m

23 ISOCIETY LTD Vs EKTA MITTAL
301, New CourtCS (COMMERCIAL) 16-11-2024 [Execution ARPIT KEYAL PROPRIETOR OFANKIT 8860353372 ladvocateankit199o@ [12-11-2024
Building (Comm)/235/202 [M/S ASIAN FABRICS Vs SUMIT|IGUPTA(P), lgmail.com

23 JARORA PROPERITOR OF SHR]

IMOTI RAM AND SONS

301, New CourtCS (COMMERCIAL) 18-11-2024 [Execution brig kulwant singh Vs union of indiafSanjay Kumar 9999660384 ladvocateraviraj@gmal12-11-2024
Building (Comm)/236/202 jand ors [Singh(P), lil.com

k




S.NO COURT

DISTRICT
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301, New

CASE TYPE

'S (COMMERCIAL)

CASE NUMBER

18-11-2024

DATE
REGISTRATION

CS

OFPETITIONER

NAME VS
RESPONDENT NAME

ISUPREME INDUSTRIES LIMITED|

ADVOCATE

ASHISH

ADVOCATE
MOBILE
NUMBER

0582003030

ADVOCATE EMAILDATE OF E-
ID FILING

akumar24das@gmail {14-11-2024

7

Building (COMM)/585/202[Vs SWASTICK INDUSTRIES ANDKUMAR lcom
u IORS DAS(P),
301, New CourtCS (COMMERCIAL) 22-11-2024 CS A D Trading Private Limited Vs AmiffVISHAL 9711023307 vishaladv2s@gmail.c [18-11-2024
Building (COMM)/593/202|Khan IPATEL(P), lom
K
301, New CourtCS (COMMERCIAL) 25-11-2024 IMISC IK K MITTAL Vs RAJIV SHARMA  [SUMIT 7011541912 Inandvanijindallawoffif22-11-2024
Building IDJ/905/2024 INANDVANI(P), ces@gmail.com
301, New CourtlCS (COMMERCIAL) 29-11-2024 CS ISHREE RAM ENTERPRISES VsRavi Kumar(P), 0891164680 chauharyravikumarsg [27-11-2024
Building (COMM)/600/20 JAGANNATH ENTERPRISES lo4@gmail.com
24
4o IMS. KIRAN BANSAL,,SHAHDARA ROOM NO 208 [COMMERCIAL l04-11-2024 CS punjab national bank Vs RAMAN|Mohit Raj(P), [8800792205 Imohitrajadvocate@g [04-11-2024
IDISTRICT  JUDGE, (COMM)/560/202/ARORA mail
(COMMERCIAL 23
ICOURT)
ROOM NO 208 [COMMERCIAL l04-11-2024 CS INEHA GOYAL Vs SACHIN TYAGI |DEEPAK 8588826199 ldkj.adv@gmail.com [04-11-2024
(COMM)/562/202 JAIN(P),
k
ROOM NO 208 |COMMERCIAL 04-11-2024 CS Bank of Baroda Vs Rachna Gupta  [Umesh Joshi(P),[0910568669 ladvumeshjoshi@gma j04-11-2024
(COMM)/561/202 il.com
u
[ROOM NO 208 [COMMERCIAL 08-11-2024 CS A to Z Cargo Movers Private LimitedNeeraj 0599222549 Ineerajjustwin@gmail [08-11-2024
(COMM)/577/202 Vs Zetwerk Manufacturing BusinessfKumar(P), lcom
21 [Private Limited
[ROOM NO 208 [COMMERCIAL 11-11-2024 CS IRAJESH MEHRA Vs ARSHAD ICHAUDHARY (8750875060 ladvnikhilg7@gmail.c [11-11-2024
(COMM)/579/202 IDEVRAJ(P), jom
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ICOMMERCIAL

[ROOM NO 208 [COMMERCIAL 18-11-2024 CS IGOEL COTTS PVT LTD Vs ORCHID[Naresh 0716764498 ladvabhishekbhardwajf18-11-2024
(COMM)/586/202[ENT OUTFIT PVT LTD and ORS umar(P), 17@gmail.com
K
[ROOM NO 208 [COMMERCIAL 18-11-2024 CS ICAMPUS EAI INDIA PVT LTD VsSiddharth 0311969485 ladv.siddhantchaturve[18-11-2024
(COMM)/587/202[HASHSTUDIOZ TECHNOLOGIES [Chaturvedi(P), [di@gmail.com
K IPRIVATE LIMITED AND ORS
IROOM NO 208 [COMMERCIAL 19-11-2024 CS IM/s World Sahab LLP Vs Sanjay/Aditya Jain(P), [8383953944 jain.adityaraj@yahoo.19-11-2024
(COMM)/589/202|Gupta Prop M/s UP Garments lcom
u
[ROOM NO 208 [COMMERCIAL 21-11-2024 CS IM/S SURYA FAB Through itsVikas Bhatia(P), 9811379676 vksbht6 @gmail.com [21-11-2024
(COMM)/591/202 jpartner Sh Rajeev Nagpal Vs
k IPradhuman Kumar Jain Prop of M/s
IVardhman trading Co
ROOM NO 208 [COMMERCIAL 21-11-2024 CS ICanara Bank Vs Naresh Bhardwaj  |[Deepak 9800662291 [deepakbhardwaj_av [21-11-2024
(COMM)/592/202 [Bhardwaj(P), (@yahoo.co.in
ku
[ROOM NO 208 [COMMERCIAL 22-11-2024 CS [IMohit Mehendiratta Vs Mohd Rafiq [DURGESH 0810181153 [durgeshpal@gmail.co[22-11-2024
(COMM)/594/202 PAL(P), Im
k
IROOM NO 208 [COMMERCIAL 20-11-2024 CS REWANT RAM JATT Vs DEEPAKICHAUDHARY (8447277270 lguru.8447277270@g [29-11-2024
(COMM)/598/202[NOTNANI IDEVRAJ(P), Imail.com
k
[ROOM NO 208 [COMMERCIAL l07-11-2024 [Execution [RAJU DEVI BHANSALI Vs KAVITA [SK Jain(P), 0811717798 skjain@gmail.com [07-11-2024
(Comm)/228/202
k
[ROOM NO 208 [COMMERCIAL 14-11-2024 [Execution IPradeep Kumar Aggarwal ProprietorfMohit 0999777147 Imohitbansal@yahoo. [14-11-2024
(Comm)/234/202 [M/s Aggarwal Milk Corner VsBansal(P), lcom
k INasiruddin Proprietor M/
INasiruddin Milk Agency
ROOM NO 208 [COMMERCIAL 21-11-2024 [Execution IRCGC FABRICS PRIVATE LIMITED|Avneet Singhj9g899565511 lavneetjuneja86@gmal21-11-2024
(Comm)/239/202 [Vs FASHION GURU Puneja(P), lil.com
k
ROOM NO 208 |[COMMERCIAL 20-11-2024 [Execution IPUNJAB NATIONAL BANK Vs M/SAVADHESH 9810362626 akshakyao1@gmail.c [29-11-2024
(Comm)/243/202 M S ENTERPRISES KUMAR jom
n ISHAKYA(P),
[ROOM NO 208 [COMMERCIAL 28-11-2024 [Execution BANK OF BARODA Vs Rahulrajnish kumarjo810872353 rajnesh_122@yahoo. [28-11-2024
(Comm)/241/202 |[Upadhyay banyal(P), lcom
K
41 ISH. SANJAY[SHAHDARA|303, New Court] l05-11-2024 CS IBANK OF BARODA Vs RAJENDRA|Umesh Joshi(P),j9910568669 ladvumeshjoshi@gma [05-11-2024
ISHARMA-II, Building (COMM)/565/202[KUMAR fil.com
IDISTRICT JUDGE, k




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

05-11-2024

DATE OFPETITIONER NAME VS
RESPONDENT NAME

REGISTRATION

CS

IBANK OF BARODA Vs HARSH

ADVOCATE

mesh Joshi(P),

ADVOCATE
MOBILE
NUMBER

0910568669

ADVOCATE EMAILDATE OF E-
ID FILING

ladvumeshjoshi@gma [05-11-2024

(COMM)/564/202[TYAGI lil.com
K

l06-11-2024 [Execution IRAM PRATAP GOYAL Vs APLVikas Garg(P), 04-11-2024
(Comm)/226/202 JAPOLLO TUBES LIMITED
k

lo7-11-2024 CS IMETRO SANITATIONS PVT LTD VSVIKAS INot legible not found 06-11-2024
(COMM)/570/202|A JAYANTHILAL IMEHAN(P),
u

l08-11-2024 CS IRUCHI COLLECTION PVT LTD VsfAvinash Kumarjg871550208 ladv a vij05-11-2024
(COMM)/576/202M/S SINGH GARMENT [Singh(P), Inashkumar2020@ro
21 nail.com

08-11-2024 [Execution ISUPER AGENCIES Vs VSRonak 08-11-2024
(Comm)/229/202 [STRUCTURES PVT LTD IGupta(P),
ku

14-11-2024 CS IVEENA KUMARI Vs M/SVINEET 0810353944 vinmehtagg @gmail.c [08-11-2024
(COMM)/583/202[INSTAKART SERVICE PRIVATE[MEHTA(P), om
21 ILIMITED

18-11-2024 [Execution ISONU JAIN Vs DHIRENDERPiyush 11-11-2024
(Comm)/237/202 [SINGH @ BUNTY SISODIYA [Katyal(P),
k

19-11-2024 CS ICANARA BANK Vs KASH SADANA |Deepak 0810662291, connect@snslegal.in [14-11-2024
(COMM)/588/202] Bhardwaj(P),
k

20-11-2024 CS IKISHORE KUMAR ARORA Vs ATH|Suraj Gupta(P), [8586863313 agheyvi@yahoo.co.i [12-11-2024
(COMM)/590/202INDIA  INFRATECH PRIVATE In
K ILIMITED

21-11-2024 [Execution IRAHUL JAIN Vs VIVEK YADAV IRAJA JAIN(P), (0810244197 ladvsubodhkurnarsnigi4-11-2024
(Comm)/240/202 h@gmafl.com
k

25-11-2024 CS BHUSHAN JAIN Vs RUPINDERAditya Jain(P), (9811375940 [dhruv_m@yahoo.co [11-11-2024
(COMM)/595/202 [KAUR MAYLL m
k

28-11-2024 CS IM/S PM IMPEX PRIVATE LIMITED|Devashish 9910961933 [deepakbhardwajadv [19-11-2024
(COMM)/597/202|Vs M/S AUTO METAL-TECH SPZO [Bhadauria(P), (@yahoo.co.in
K

28-11-2024 [Execution IM/S SINGHAL TEXTILES Vs M/S[ROHIT 0818862291 [deepakbhardwajadv [15-11-2024
(Comm)/242/202 THAKUR COLLECTIONS|IGOSWAMI(P), (@yahoo.co.in
21 THROUGHT ITS PROPRIETOR|

ISANJEEV THAKUR
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28-11-2024 IMISC [Three Aces Global Logistics Pvt LtdlUday Kumar(P),j0818862291 liaspreet.law@qmail.c [19-11-2024
IDJ/918/2024 Vs Sequel Alloys And Wires Pvt Ltd om

20-11-2024 IMISC IVIVEK HARIVYASI Vs M/S CYAN[Kinnori 010899641617 IPADAMKUHNArn1G [21-11-2024
IDJ/927/2024 IFINANCIAL SOULTIONS PRIVATEGhosh(P), IMAIL.COM

ILIMITED

20-11-2024 CS IM/S MANASLU TECHNOLOGIESS N|8800268148 [Kamaljihranot@gmai [21-11-2024
(COMM)/601/202[INDIA PRIVATE LIMITED Vs M/SSHUKLA(P), l.com
23 IPARALLEL GALAXIES PRIVATE

ILIMITED

20-11-2024 [Execution ISARITA PANDEY Vs MOHAMMAD|SUNIL KUMAR[9890410729 INOT FOUND 22-11-2024
(Comm)/244/202 [FURKAN BHARDWAJ(P),
k

30-11-2024 [Execution [KIRAN MALHOTRA Vs M/SRakesh 0811343911 lanilmittal6o2@gmail {15-11-2024
(Comm)/246/202 [STARCO METAPLAST PVT LTD [Kumar(P), lcom
ku

30-11-2024 CS IDHRUV ~ MEDICOS PRIVATEZareef 999298627 Advocate.samridhi@g21-11-2024
(COMM)/602/202[LIMITED Vs M/S VAXICAREAhmad(P), Imail.com
41 IENTERPRISES PRIVATE LIMITED

42 ISH. PAWAN KUMARSHAHDARA 304, New Building l05-11-2024 CS IRAKESH MOHAN MITTAL VS BSES[SUDHIR 8750602223 sudhir_sukhija@yah [28-10-2024
IMATTO DJ (COMM-| (COMM)/524/202[YAMUNA POWER LTD. IKUMAR joo.com
04) k ISUKHIJA

06-11-2024 CS [FOOTCARE INTERNATIONAL VSMMEGHA BATRAl9990027799 Imeghabatra@outlook|o5-11-2024
(COMM)/568/202MAYASHEEL RETIAL I LTD. .com
k

l07-11-2024 CS ALI HASAN VS GAGANDEEPPRASHANT 7838984801 o 06-11-2024
(COMM)/571/202 [SAPRA YADAV
21

08-11-2024 CS ASHITA METAL VS GLUEPEDIASHAURYA 8826374079 shauryasethig293@g [07-11-2024
(COMM)/578/202|PVT. LTD. ISETHI Imail.com
21

11-11-2024 IMISC IFLYING HORSE IMPEX PVT. LTD./[KRISHNA 0810068578 ladvkumarkrishan@g |09-10-2024
IDJ/874/2024 VS DHRUV IMPEX KUMAR Imial.com

11-11-2024 IMISC IFLYING HORSE IMPEX PVT. LTD/[KRISHNA 0810068578 ladvkumarkrishan@g [09-10-2024
IDJ/875/2024 VS DHRUV IMPEX IKUMAR Imial.com

11-11-2024 IMISC IFLYING HORSE IMPEX PVT. LTD/KRISHNA 0810068578 ladvkumarkrishan@g [09-10-2024
IDJ/876/2024 VS DHRUV IMPEX KUMAR Imial.com
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11-11-2024 CS [UNION BANK OF INDIA VS RANIK.S. RANOT 0890410729 08-11-2024
(COMM)/580/202/AND ORS
21
13-11-2024 CS ISTATE BANK OF INDIA VS JOHNABHIJIT DAS [08117667517 ladvocatebkm@gmail. [09-11-2024
(COMM)/582/202|FELIX lcom
21
14-11-2024 CS INARENDER KUMAR VS RELIANCEG.S. SINGH 9268300000 bharat.guptarkca@g [11-11-2024
(COMM)/584/202[INFRATEL LTD. Imail.com
21
16-11-2024 OMP(I)/COMM/1 [SMFG INDIA HOME FINANCE CO.SANDHYA - - 08-11-2024
1/2024 ILTD. VS AZARA SIDDKI ICHAWLA
lp5-11-2024 CS ISIDAK SIKKA VS DAVINDER KAUR[PULKIT SIKKA [8860776231 ladvpulkitsikka24@g [23-11-2024
(COMM)/596/202 Imial.com
21
[27-11-2024 IMISC IASHA RANI VS SUKHDEEP SINGH J.K. CHAWLA [9810521722 jkchawka.jkc@gmail. [23-11-2024
IDJ/917/2024 lcom
30-11-2024 CS ISHISHUPAL VS BGMMANOHAR 9891836646 lnaagarmanohar@gm [26-11-2024
(COMM)/603/202[TELECOMMUNICATION PVT. LTD.[NAAGAR lail.com
21
30-11-2024 CS IMANOJ KUMAR VS YOGESH[KANIKA 0811166462 3 25-11-2024
(COMM)/604/202/AGGARWAL & ORS. IMADAN
k
19-11-2024 [Execution IPUNJAB NATIONAL BANK Vs[VIKAS KUMAR 9650795147 16-11-2024
(Comm)/238/202 JAYA PRADEEP AND ANR lexnexusvkm@gmail.
21 com
l08-11-2024 [Execution IMs Gyan chand and sons Vs M/sAditya Jain(P), [8383953944 jain.adityaraj@yahoo.Jo5-11-2024
(Comm)/230/202 [Ravinder Traders lcom
21
[28-11-2024 [Execution [PUNJAB NATIONAL BANK VgA.K.SHAKYA [9810362626 akshakyao1@gmil.co [27-11-2024
(Comm)/245/202 JAYA PRADEEP Im
21
43 [MS. PREETINORTH- 406 ICivil ICS (COMM)/682/2024 04-11-2024 [UNION BANK OF INDIA Vs RAVIRAKESH 8256791427 INIL 04-11-2024
IAGARWAL GUPTA,|WEST IPANWAR KUMAR(P),
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT) IOMP (I) (COMM)/366/2024 |04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmail04-11-2024
ILtd Vs MOHAN SINGH JAIN(P), l.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IOMP (I) (COMM)/367/2024 [04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmaifo4-11-2024
ILtd Vs MOHD WAHID UJAIN(P), l.com

JOMP (I) (COMM)/368/2024 [04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmaifo4-11-2024
ILtd Vs SHAILESH TRIPATHI JAIN(P), l.com

IOMP (I) (COMM)/369/2024 (04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmaifo4-11-2024
ILtd Vs PAWAN KUMAR RAI UAIN(P), l.com

ICS (COMM)/684/2024 04-11-2024 [Parmananad and sons food productssunil dahiya(P), |9555650325 Advsunildahiya1979 [04-11-2024
pvt Itd Vs Jagdamba enterprises (@gmail.com

ICS (COMM)/683/2024 04-11-2024 lparmannand and sons food productssunil dahiya(P), j9555650325 Advsunildahiya1979 [04-11-2024
pvt 1td Vs Kashish trading company (@gmail.com

IOMP (I) (COMM)/370/2024 [04-11-2024 [BMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmaifo4-11-2024
SERVICES PVT LTD Vs N AJAIN(P), l.com
SEETHALAKSHMI

JOMP (I) (COMM)/371/2024 [04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo4-11-2024
ILtd Vs MOHIT VINOD KUMAR JAIN(P), l.com

IOMP (I) (COMM)/372/2024 [04-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ |04-11-2024
[RAKESH KUMAR SINGH KUMAR(P), IREDIFFMAIL.COM

ICS (COMM)/687/2024 05-11-2024 WONDER READY MIX CONCRETEVivek kumar(P),[0810189487 INIL 05-11-2024
IPVT LTD Vs VIVEK CONTRACTS]
IPVT LTD AND ORS

IOMP (1) (COMM)/373/2024 [05-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo5-11-2024
[Ltd Vs MANOJ 1 JAIN(P), l.com

IOMP (1) (COMM)/374/2024 [05-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ |05-11-2024
IPRAFUL JALU KUMAR(P), IREDIFFMAIL.COM

IRP/115/2024 06-11-2024 JAYANT M GANDHI Vs R BSushanta 0811570553 sknandaadvocate@g [06-11-2024
IPOLYCLINIC INanda(P), Imail.com

IOMP (I) (COMM)/381/2024 [06-11-2024 IMKG FINANCIAL SERVICES PVTHimanshu 9718491772 soniajasuaadv@gmaillo6-11-2024
ILTD Vs ANIL SHARMA sikka(P), L.com
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IOMP (I) (COMM)/382/2024 [06-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmaifo6-11-2024
ILtd Vs KANWAR PAL UJAIN(P), l.com

JOMP (I) (COMM)/380/2024 [06-11-2024 [Kotak Mahindra Bank Ltd Vs DeepakAMIT 18060939556 AMITKUMAR.294@ |06-11-2024
Singh [KUMAR(P), IREDIFFMAIL.COM

IOMP (I) (COMM)/386/2024 [07-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo7-11-2024
[Ltd Vs RANJANA SRIVASTAVA UAIN(P), l.com

IOMP (1) (COMM)/387/2024 [07-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo7-11-2024
ILtd Vs PRATAP SINGH JAIN(P), l.com

JOMP (1) (COMM)/388/2024 [07-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo7-11-2024
ILtd Vs YATENDRA TONDWAL UAIN(P), l.com

IOMP (I) (COMM)/389/2024 [07-11-2024 [Kotak Mahindra Prime Ltd Vs SAMIT 8060939556 AMITKUMAR.294@ |07-11-2024
ISQUARE CARGO MOVERS PVTKUMAR(P), IREDIFFMAIL.COM
ILTD

IOMP (I) (COMM)/390/2024 [07-11-2024 [Tata Motor Finance Ltd Vs JAGBIRIADESH 0560012821 INIL 07-11-2024
ISINGH INANDAL(P),

ICS (COMM)/693/2024 12-11-2024 IMOHIT SHARDA Vs ShouryaANIL KUMAR/9810134793 allipcare@gmail.com [12-11-2024
[International ISAHU(P),

ICS (COMM)/694/2024 12-11-2024 [Punjab National Bank Vs Shri VijayANJALI 0312520717 sharmasudesh590@g [12-11-2024
lYadav INEHRA(P), Imail.com

ICS (COMM)/695/2024 12-11-2024 IM/s Strawberry Solutions Vs M/SANJALI 9312520717 sharmasudesh590@g[12-11-2024
[Brand Street and Anr INEHRA(P), Imail.com

IOMP (1) (COMM)/393/2024 [12-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaifi2-11-2024
[INDIA LIMITED Vs SETU D JAIN(P), l.com

ICS (COMM)/696/2024 12-11-2024 [UNION BANK OF INDIA VSRAKESH 8256791427 12-11-2024
JANURAG BANSAL IKUMAR(P),

IOMP (1) (COMM)/394/2024 [12-11-2024 kotak Mahindra Bank Ltd Vs SAMIT 8060939556 AMITKUMAR.294@ [12-11-2024
ISQUARE CARGO MOVERS PVTKUMAR(P), IREDIFFMAIL.COM
ILTD
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[Manoj Bhardwaj Vs Amree Soft Caps

sharma(P),

ICS (COMM)/702/2024 13-11-2024 JATPL. ZORRO PVT LTD Vs RE Kartik Dabas(P),0868414528 ladvocatekartikdaba§ [13-11-2024
IPASHA AND ORS (@gmail.com

ICS (COMM)/701/2024 13-11-2024 AJIT INDUSTRIES PVT LTD VsKartik Dabas(P),0868414528 ladvocatekartikdaba§ [13-11-2024
[UTTAMCHAND BABULAL HARAN (@gmail.com

ICS (COMM)/700/2024 13-11-2024 ISUPRABHA MITRA THROUGH SPAIARCHIT 0509043045 legalfasignialegal. m [13-11-2024
[HOLDER HEMANT ARORA VSSINGHAL(P),
IASHWANI KUMAR

IOMP (1) (COMM)/404/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif13-11-2024
INDIA LIMITED Vs ZUNISH D JAIN(P), l.com

JIOMP (1) (COMM)/403/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif13-11-2024
INDIA LIMITED Vs BHAGWANTYPAIN(P), l.com
ISINGH

IOMP (1) (COMM)/402/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif13-11-2024
INDIA LIMITED Vs SONALJAIN(P), l.com
IPARIKH

JOMP (1) (COMM)/401/2024 [13-11-2024 [Kotak Mahindra Bank Ltd Vs SAMIT 8060939556 AMITKUMAR.204@ [13-11-2024
SQUARE CARGO MOVERS PVIKUMAR(P), IREDIFFMAIL.COM
ILTD

IOMP (1) (COMM)/399/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaift3-11-2024
INDIA LIMITED Vs NEHA J JAIN(P), l.com

JOMP (1) (COMM)/400/2024 [13-11-2024 [Kotak Mahindra Bank Ltd Vs SAMIT 8060939556 AMITKUMAR.294@ [13-11-2024
ISQUARE CARGO MOVERS PVTKUMAR(P), IREDIFFMAIL.COM
ILTD

IOMP (1) (COMM)/397/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaift3-11-2024
INDIA LIMITED Vs RAJAT KUMARYJAIN(P), l.com
IMATHUR

IOMP (1) (COMM)/396/2024 [13-11-2024 [BMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmail13-11-2024
ISERVICES PVT LTD Vs ASFAK PJAIN(P), l.com
ULLA

IOMP (I) (COMM)/398/2024 [13-11-2024 BMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmaif13-11-2024
ISERVICES PVT LTD Vs ANITA YJAIN(P), l.com
ISAHOO

ICS (COMM)/699/2024 13-11-2024 IP S Printers through its proprietorram gopallpg53062629 vm@vkmlegal.com [13-11-2024
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IOMP (I) (COMM)/395/2024 [13-11-2024 OTAK MAHINDRA BANK LTD VsA 8060939556 AMITKUMAR.294@ [13-11-2024
IDeepak Singh UMAR(P), REDIFFMAIL.COM

IOMP (I) (COMM)/407/2024 [14-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaifi4-11-2024
INDIA LIMITED Vs PAWANJAIN(P), l.com
IKUMAR

ICS (COMM)/704/2024 14-11-2024 ISACHIIN MANGAAL Vs SALEEMﬂzakesh 8256791427 Inil 14-11-2024
IMUHAMMED HAKHIM umar(P),

ICS (COMM)/705/2024 16-11-2024 SATISH KUMAR ARORA VSBHANU 0250022230 kkagarwalt 67  of16-11-2024
IRAJEEV SHARMA IMOHAN(P), (@gmail.com

JIOMP (1) (COMM)/413/2024 [16-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif16-11-2024
INDIA LIMITED Vs MANGILAL G PJAIN(P), l.com

IOMP (1) (COMM)/412/2024 [16-11-2024 [Kotak Mahindra Bank Ltd Vs LAXMIAMIT 8060939556 AMITKUMAR.294@ [16-11-2024
ISTONE SCREENING UNIT KUMAR(P), IREDIFFMAIL.COM

JIOMP (1) (COMM)/411/2024 [16-11-2024 [Kotak Mahindra Bank Ltd Vs SAMIT 8060939556 AMITKUMAR.294@ [16-11-2024
SQUARE CARGO MOVERS PVIKUMAR(P), IREDIFFMAIL.COM
ILTD

ICS (COMM)/706/2024 16-11-2024 ICANARA BANK Vs ANJALIVarun Mittal(P),l9953062629 vm@vkmlegal.com [16-11-2024
SINGHAL AND ANR

ICS (COMM)/711/2024 10-11-2024 ALLIED ENGINEERS AICHITRA 0350060888 sanjaTqg gaivia 1_ 1j19-11-2024
IPARTNERSHIP CONCERN Vs M/SSINGH(P), (@hctmail.ccrn
IMOHD AHSON INFRA PRIVATE
ILIMITED

ICS (COMM)/712/2024 19-11-2024 BRIJ PAL JAIN Vs NITESHRakesh 8256791427 Inil 10-11-2024
ICHAWLA Kumar(P),

ICS (COMM)/713/2024 10-11-2024 ISACHIIN MANGAAL Vs GARVITRakesh 8256791427 INIL 19-11-2024
IAGARWAL Kumar(P),

ICS (COMM)/710/2024 19-11-2024 [Punjab National Bank VSINITIN 0958986363 info@knowlex.in 19-11-2024
[HARWINDER IGARG(P),

IOMP (1) (COMM)/419/2024 [19-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [19-11-2024
JAYANT BHAKNE KUMAR(P), IREDIFFMAIL.COM
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ICS (COMM)/714/2024 19-11-2024 IM/S SEETA MARBLE ANDPuneesh 8470977717 INIL 19-11-2024
IGRANITE Vs MUQADDAR KHAN  [Grover(P),

ICS (COMM)/718/2024 20-11-2024 IM/S MATA BELL FIRE SYSTEMS VSAVADH 9953710907 laman7480@gmail.co [20-11-2024
Indus cosmeceuticals pvt Itd INARAYAN(P), Im

ICS (COMM)/719/2024 20-11-2024 [Shiv Polymers Vs Harsh Plastics raveesh 0810166390 INIL 20-11-2024

thukral(P),

IOMP (I) (COMM)/420/2024 [20-11-2024 [Kotak Mahindra Bank Ltd Vs SONUAMIT 8060939556 AMITKUMAR.294@ [20-11-2024
IPRASAD KUMAR(P), IREDIFFMAIL.COM

ICS (COMM)/720/2024 20-11-2024 [Punjab National Bank Vs DEEPIKANITIN 9958986363 linfo@knowlex.in 20-11-2024
[KHURANA IGARG(P),

ICS (COMM)/721/2024 20-11-2024 IM/s Balaji Enterprises Vs M/sSURESH 9958396658 INIL 20-11-2024
|Alliance Hive Project And Ors ISINGH(P),

ICS (COMM)/716/2024 20-11-2024 JASHU JAIN Vs VIRENDER lAkshay Raj(P), [0660601803 ladvhunnysharma28 [20-11-2024

(@gmail.com

ICS (COMM)/717/2024 20-11-2024 IM/S NDPC Logistics Pvt Ltd VsAJAY 0810184546 JASRAAJAY@GMALI [20-11-2024
[rshad Khan UJASRA(P), IL.COM

ICS (COMM)/726/2024 21-11-2024 ICANARA BANK Vs LAL BABU SAHfSanjeev 9711142200 kchopra6791@gmail.c |21-11-2024
IPROP GOVIND KITCHEN|[Chopra(P), jom
IAPPLIANCES

IOMP (1) (COMM)/421/2024 [21-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [21-11-2024
THKUR SINGH SAHU KUMAR(P), IREDIFFMAIL.COM

IOMP (1) (COMM)/422/2024 [21-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [21-11-2024
ISIMPLEX EARTH MOVERS KUMAR(P), IREDIFFMAIL.COM

IOMP (I) (COMM)/423/2024 [21-11-2024 BMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmaif21-11-2024
SERVICES PVT LTD Vs VanitaJAIN(P), l.com
[Subhash Yemul

IOMP (1) (COMM)/424/2024 [21-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmail21-11-2024
INDIA LIMITED Vs JAHID DAOUD JAIN(P), l.com
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IOMP (I) (COMM)/425/2024 [21-11-2024 8060939556 IAMITKUMAR.294@ [21-11-2024
ISIMPLEX EARTH MOVERS UMAR(P), REDIFFMAIL.COM

ICS (COMM)/727/2024 21-11-2024 IM/s Shyam Enterprises Vs M/s LifgSUKANYA 9999320737 sukanya.hazarika14@[21-11-2024
[Tree Agro Food Pvt Ltd And Ors [HAZARIKA gmail.com

ICS (COMM)/730/2024 22-11-2024 IM/S WOMEN CARE SOCIETYMAHESH(P), J0278850560, INIL 22-11-2024
ISALES AND MARKETING Vs M/
IDNR HELATH CARE PRIVATE
ILIMITED

Misc DJ/1579/2024 22-11-2024 IM / s KARUNA AGENCIES VgShiven 7838443353 ladvshivenbanga@gm [22-11-2024
ISAHIDA AND ORS Banga(P), lail.com

legalhealers(@gmail.q
om

ICS (COMM)/731/2024 22-11-2024 [Rahul Kumar And Anr Vs M/SMohit 8826241608 | 22-11-2024
ISHRIRAM GENERAL INSURANCEKumar(P), ADVKUMARANDKU
ICO LTD AND ORS IMAR@GMAIL.COM

IOMP (COMM)/35/2024 22-11-2024 Delhi Development Authority VsDeepak 0582055425 lgaganmeet3(a)gmail. [22-11-2024
IM/S R R CONSTRUCTIONS [Singh(P), IGO:f1J.

ICS (COMM)/732/2024 22-11-2024 IPardeep Kumar Vs Vosco LiquorVIRENDER 0810039471 lajeetkumaradvocate [22-11-2024
[Private Limited and Ors IKHITOLIYA(P), (@yahoo.com

ICS (COMM)/734/2024 23-11-2024 INICHOLAS HEALTHCARE[PAWAN 0810083261 gurbircharya@email. [23-11-2024
ILIMITED Vs AAHELISWAMI(P), lcom
IENTERPEISES PRIVATE LIMITED|
JAND ORS

IOMP (I) (COMM)/430/2024 [23-11-2024 [Kotak Mahindra Bank Ltd Vs HarishAMIT 18060939556 IAMITKUMAR.294@ [23-11-2024
[Kesarwani KUMAR(P), IREDIFFMAIL.COM

ICS (COMM)/735/2024 23-11-2024 IM/S NAVAM FURNISHINGS VgYatharth 7056307279 vatharthjain1998@g [23-11-2024
IGHANSHYAM SINGH SOLANKI Jain(P), Imail.com

Misc DJ/1591/2024 25-11-2024 IM/S F1 INFOTECH PRIVATE LTDAnuj Tomar(P), 9810129278 anujtomar.advocate@|25-11-2024
Vs M/S ARROW ENTERPRISES lgmail.com
ICOMPUTING SOLUTIONS INDIA|
IPVT LTD AND ORS

Misc DJ/1592/2024 25-11-2024 ISAHDEV MALIK Vs CALCO POLYjakash verma(P), 9697980007 lakashvrm@outlook.c [25-11-2024
[TECHNIK PRIVATE LIMITED lom

ICS (COMM)/745/2024 26-11-2024 IM/S R D  CONSTRUCTION|Neeraj 0811267045 linfo@juslawoffices.col26-11-2024

ICOMPANY Vs M/S NAVNIRMAN|
[HIGHWAY PROJECTS P LTD

IGupta(P),

m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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REGISTRATION RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
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NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

INDIA LIMITED Vs PRADEEP

JAIN(P),

ICS (COMM)/746/2024 27-11-2024 IM/s Omsons Marketing Pvt Ltd VsSachin Malik(P),0811962836 27-11-2024
IM/s Rajkamal Liquors Pvt Ltd

ICS (COMM)/747/2024 27-11-2024 ISTATE BANK OF INDIA Vs VINOD[Kunal Malik(P), [7503444555 ADVKUNALMALIK [27-11-2024
IKUMAR (@GMAIL.COM

ICS (COMM)/748/2024 27-11-2024 IM/S MOGLI LABS INDIA PVT LTD[Tarun 0871495838 estarunverma@gmail [27-11-2024
Vs SHIV KUMAR Verma(P), .com

ICS (COMM)/752/2024 28-11-2024 BANK OF MAHARASHTRA VSRAKESH 8256791427 INIL 28-11-2024
IVIKAS KHANGWAL KUMAR(P),

ICS (COMM)/751/2024 28-11-2024 JAGDISH PRASAD Vs  M/Sishu Kumar(P), [09.10.2024 rajpal.satyapal @gmai[28-11-2024
IADVANCE DYNAMIC SOLUTIONS| l.com
IPRIVATE LIMITED

IOMP (1) (COMM)/434/2024 [28-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmai|28-11-2024
INDIA LIMITED Vs YASEEN KHAN PJAIN(P), l.com

JOMP (I) (COMM)/433/2024 [28-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmail28-11-2024
INDIA LIMITED Vs DEEPAKJAIN(P), l.com
[HOODA

IOMP (1) (COMM)/432/2024 [28-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmai|28-11-2024
INDIA LIMITED Vs DHRUV SINGH JAIN(P), l.com

IOMP (I) (COMM)/431/2024 [28-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmail28-11-2024
INDIA LIMITED Vs AASHISHJAIN(P), l.com
ICHRIST

ICS (COMM)/762/2024 30-11-2024 IM/S KRY FOREVER LLP Vs SHREY[MOHIT 7869279052 lankur@beinlegalllp.c [30-11-2024
ICHIMANLAL PATEL ISHARMA(P), lom

ICS (COMM)/759/2024 30-11-2024 [Rahul Uppal Vs MURUGANYJAGJIT SINGH|g350088666 lissah 30-11-2024
IELIZABETH RANI ISAHNI(P), Ini.adv@gmail.com

IOMP (I) (COMM)/436/2024 [30-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif3o-11-2024
INDIA Vs PRABHU SINGHPAIN(P), l.com
ISOLANKI

JOMP (I) (COMM)/435/2024 [30-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmai|30-11-2024

IKUMAR

l.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICS (COMM)/758/2024 30-11-2024 IQ Factor Finance And Investmentsy Sj9818092102 jaiswal1512@gmail.co[30-11-2024
IPvt Ltd Through Its Ar Shivam SinghlJAISWAL(P), Im
[Rathore Vs Ved Prakash

ICS (COMM)/757/2024 30-11-2024 [Sandeep Garg Vs SHAYAM LAUARCHIT 0599043045 legalfasignialegal. m [30-11-2024
IGUPTA AND SONS ISINGHAL(P),

ICS (COMM)/756/2024 30-11-2024 RAJU KUMAR Vs QUEENANIL KUMAR[810134793 allipcare@gmail.com [30-11-2024
IAMRAPALI MASALA UDYOG|SAHU(P),
IPRIVATE LIMITED




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

44 ISH.VINOD YADAV 316 ICS(Comm.)/685/24 04.11.24 [Shweta Jain Vs. Nand Lal Goyal Daljeet Dhiman 9811640373 [daljeet.dhiman@yahol29.10.24
WEST lo.com
ICS(Comm.)/686/24 04.11.24 ISBI Vs. Mr. Vijay JAshok Kumar [9811896060 kumarashokadvocate [29.10.24
(@gmail.com
ICS(Comm.)/688/24 05.11.24 INeeraj Kumar Vs. A.M Enterprises [Sanjeev Sarkar 90971189384 sarkarsanjeev@gmail f01.11.24
lcom
ICS(Comm.)/689/24 05.11.24 [Thirumals Paper Arizona Pvt. Ltd/Subhash 0810459344 chandraadv3i@gmail [28.10.24
Vs. Ms. Ruchi Garg IChandra .com
ICS(Comm.)/690/24 06.11.24 IM/s N.R Hosiery Vs. M/s MangalVarun Gupta 90810476767 gupta.varuni@gmail. [28.10.24
ICreation lcom
ICS(Comm.)/691/24 12.11.24 Pay Kumar Vs. Sudhir Jain Anil Kr. Sahu 9810134793 lallipcare@gmail.com [07.11.24
ICS(Comm.)/692/24 12.11.24 Pay Kumar Vs. Veena Yadav JAnil Kr. Sahu  [9810134793 allipcare@gmail.com [07.11.24
ICS(Comm.)/697/24 12.11.24 IM/s M.S Engineering Vs. M/s MetallRamkishan 9999339334 ladvsupremecourt726 [11.11.24
[Finish Equipment & Chemicals [Saraswat 7@gmail.com
ICS(Comm.)/698/24 12.11.24 IP.N.B Vs. Shri Saurabh Kumar ISudesh Kumarig312520717 sharmasudesh5902@|07.11.24
[Sharma lgmail.com
ICS(Comm.)/707/24 16.11.24 P. S  Printers Vs. AmreeRam Gopalj9953700748 ladvocaterampgopal19ft0.11.24
[Pharmaceuticals ISharma lo1@gmail.com
ICS(Comm.)/708/24 18.11.24 [Enpeecon Vs. Maan Builders (P) Ltd.JAnkit Gupta 0953030485 lankit.gupta@gravitaslli4.11.24
legal.com
ICS(Comm.)/709/24 18.11.24 [Enpeecon Vs. Lotus Construction  |Ankit Gupta 0953030485 lankit.gupta@gravitasli4.11.24
legal.com
ICS(Comm.)/722/24 20.11.24 [Bank of India Vs. Sushil Kumar IR.K Sinha 0968076150 rakeshsinha24@gmail27.10.24
l.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
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ADVOCATE EMAILDATE OF E-

ID

FILING

ICS(Comm.)/723/24 20.11.24 [Union Bank of India Vs. Rakesh|R.K Sinha 0968076150 rakeshsinha24@gmaif7.10.24
[Kumar l.com
ICS(Comm.)/724/24 20.11.24 [Union Bank of India Vs. Mohd|R.K Sinha 90968076150 rakeshsinha24@gmaif27.10.24
Mainu l.com
ICS(Comm.)/725/24 20.11.24 [Prem & Sons Vs. A.S Foods JAwanish 0873334481 lawanish@nakslaw.co [19.11.24
[Srivastava Im
ICS(Comm.)/728/24 21.11.24 [Suprajit Engineering Ltd. Vs. AshoklNitin K. Gupta |9711184111 [Sanchay.mehratra@l [19.11.24
[Kumar lexsunraj.com
ICS(Comm.)/729/24 21.11.24 ICanara Bank Vs. Mrs. ReshmalRekha Rustagi 0810168405 rekharustagi@gmail.cf19.11.24
[Begum jom
ICS(Comm.)/733/24 22.11.24 IM/s Balaji Surveyors (P) Ltd. Vs[Mayank Goel 9999340256 Imnglawoffice@gmail.[22.11.24
IM/s Antea India (P) India lcom
ICS(Comm.)/736/24 23.11.24 IM/s Navam Furnishings Vs. Mr/|Yatharth Jain [8447784624 yatharthjain1998@g [20.11.24
[Shoyab Teli Imail.com
ICS(Comm.)/737/24 23.11.24 [Sushil Jindal Vs. Rajender Garg IA.K Bhardwaj [0555449294 ladvocateakbhardwaj [20.11.24
(@gmail.com
ICS(Comm.)/738/24 23.11.24 Akshit Jindal Vs. Rajender Garg IA.K Bhardwaj [0555449294 ladvocateakbhardwaj [|20.11.24
(@gmail.com
ICS(Comm.)/739/24 23.11.24 JArcade Scientific Instrument (P) Ltd.Sandeep 8851086406 ladvocatesandeep@g [20.11.24
IVs. Datun Advance Composites (P) Imail.com
ILitd.
ICS(Comm.)/740/24 25.11.24 IM/s Pace Maker ADS Vs. M/sKMG Legal 0582156789 kmglegaldelhi@gmail|20.11.24
[Teknobyte India (P) Ltd. .com
ICS(Comm.)/741/24 25.11.24 JUCO Bank Vs. M/s Om Sai [Sunil Kumar (9971955807 sunilkumarsimpalgg [21.11.24
(@gmail.com
ICS(Comm.)/742/24 25.11.24 IM/s Vishal Pipes Ltd. Vs. Dynamix[Vikram Kumar 9990979472 ladvocatevikram433@[22.11.24
[[ndia Drill Construction Co. lgmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

IDISTRICT

ICOURT

45  [SH. AMIT KUMAR,

JUDGE,

ICOMMERCIAL

INORTH

ICS(Comm.)/743/24 25.11.24 IM/s Vishal Pipes Ltd. Vs. Suresh Vikram Kumar (9990979472 ladvocatevikram433@|22.11.24
lgmail.com
ICS(Comm.)/744/24 25.11.24 IPNB Vs. Narender Jaiswal INitin Garg 9958086363 linfo@knowlex.in 11.11.24
ICS(Comm.)/749/24 27.11.24 [Pneumo care Health (P) Ltd. Vs. M/s[Dharmendra KrJo650508945 ladvdk.yadavyo@gmaif23.11.24
[Easy Care GMBH German lYadav l.com
ICS(Comm.)/750/24 28.11.24 [Rohit Choudhary Vs. Shashi Dewan |Vipul Srivastav [N.A vsrvconsultantslegal [26.11.24
(@gmail.com
ICS(Comm.)/753/24 28.11.24 IM/s Shah T.C Distribution Vs. M/sRenu Chauhan 9582036867 renuchauhano4@gm [26.11.24
[Twenty First Century| lail.com
[Pharmaceuticals (P) Ltd.
ICS(Comm.)/754/24 28.11.24 [Sony Vs. Rajneesh Kr. Chhikara Jitender 0811672065 ladvjitenderbhardwaj [27.11.24
Bhardwaj (@gmail.com
ICS(Comm.)/755/24 29.11.24 [Sahil Garg Vs. Vocational Education|Gravitas Legal 9953030485 lankit.gupta@gravitasl27.11.24
Society legal.co.in
ICS(Comm.)/756/24 30.11.24 [Raju Kumar Vs. Sanjeet Ram Anil Kr. Sahu (9810134793 lallipcare@gmail.com [29.11.24
ICS(Comm.)/760/24 30.11.24 [Batra Breweries & Distilleries (P)[Rajeev Klo312276651 Ir.tewari88 @gmail.co [13.11.24
ILtd. Vs. Alvira Realty Services (P)[Tewari Im
ILitd.
ICS(Comm.)/761/24 30.11.24 [Raju Kumar Vs. Sanjeet Ram Anil Kr. Sahu (9810134793 lallipcare@gmail.com [28.11.24
ICS(Comm.)/763/24 30.11.24 Vijay Kumar Gupta Vs. Ashok KumarjAnil Kr. Sahu  [9810134793 allipcare@gmail.com [29.11.24
307 ICivil L B B N 5 N




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

IMISC DJ/1626/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

04-11-2024

ISANJAY LOHANI Vs JAGDISH

ADVOCATE

HANU

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

ISINGH REDDY IMOHAN(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IContempt Petition/04-11-2024 IMOHD IMRAN UMAR Vs RanjeevfZareef INOT INOT MENTIONEDINOT
ICiv/18/2024 Kr Singh IAhmad(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6853/2024 04-11-2024 INapin Impex Limited Vs Lalitigaurav INOT INOT MENTIONEDINOT
[Polyplast Private Limited and Ors  [singhal(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6854/2024 04-11-2024 [Purshottam Periwal Vs Vijay|Shreyek INOT INOT MENTIONEDINOT
[Bahadur Singh IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/142/2024(04-11-2024 IVENKA FOODS P LTD Vs MR|CHITRA INOT INOT MENTIONEDINOT
IMANISH PARWANI ISINGH(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6855/2024 04-11-2024 RAKESH KUMAR AGGARWAL Vs [DEEPAK INOT INOT MENTIONED|NOT
ISHRI HARI ELECTRICAL ISHARMA(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6860/2024 07-11-2024 [Punjab National Bank Vs RambiffPARAS INOT INOT MENTIONEDINOT
Singh IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE
IRECIEVED
THROUGH MAIL

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

SUPPLI Vs
IMURTHY

M/S R KRISHNA|

IPRASAD(P),

[Execution (Comm)/144/2024(08-11-2024 ISTATE BANK OF INDIA Vs [ADV(P), INOT INOT MENTIONEDINOT
ISURESH CHAND ATTRI IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6866/2024 08-11-2024 IMITRAS TECHNOCRAFTS[RAVI INOT INOT MENTIONEDINOT
IPRIVATE LIMITED Vs ANKUSHICHAUHAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISHARMA ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6865/2024 08-11-2024 [Kailash Kumar Gupta Vs GirishVikrant INOT INOT MENTIONEDINOT
[Kumar IMehta(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6864/2024 08-11-2024 Shri Gulshan Kumar Gulati Vs JANJALI INOT INOT MENTIONEDINOT
[Lordship Academy Pvt Ltd INEHRA(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6872/2024 12-11-2024 IM/S VADHERA LUMINARIES PVTKunal INOT INOT MENTIONEDINOT
ILTD Vs MS SHAKUNTALA DEVI [Madan(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6874/2024 12-11-2024 IMAYANK GUPTA Vs LALITIMADAN INOT INOT MENTIONEDINOT
IMOHAN KUMAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
UHA(P), ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6873/2024 12-11-2024 IM/S RAM BUILDING MATERIALJRAM SURATINOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

ICS (COMM)/6875/2024

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

13-11-2024

ICANARA BANK Vs

PALLAVIANSHUMAN

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

IPVT LTD
ICOATING

Vs M/S SHAKTI

JARORA PROP OF M/S ISKOSRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
INTERNATIONAL s SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6876/2024 13-11-2024 ICANARA BANK Vs MAMTAANSHUMAN  [NOT INOT MENTIONEDINOT
JACHARAY Prop of M/s SimranSRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
[Enterprises , ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6881/2024 14-11-2024 ISTATE BANK OF INDIA Vs MRHIMANSHU(P),NOT INOT MENTIONEDINOT
IRAM NARAYAN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6883/2024 14-11-2024 IMadhav Exim Private Limited Vs |A PINOT INOT MENTIONEDINOT
IMani Mahesh Ispat ISIDHARTH(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6884/2024 14-11-2024 ICANARA BANK Vs RAJAT KUMAR[Ashok INOT INOT MENTIONEDINOT
IMANJU [Kakkar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6887/2024 16-11-2024 IBRIGHT TRADING CO THROUGHJSADHNA INOT INOT MENTIONEDINOT
IPROP SUMAN KUMAR VERMA Vs [KUMARI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SHREE SHAKTI PROTENIS PVT] ISINGLE PAGE [RECIEVED IAS SINGLE
ILTD IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/147/2024 [16-11-2024 IM/S SPARK E LINA POLYMERSMithlesh Jha(P) [NOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

IOMP (COMM)/48/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

18-11-2024

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

Riyajuddin Malik Vs HDB Financiall
[Services Limited

Vikas Kumar(P),

INOT
IMENTIONED AS

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONED

[LimitedOmkara transport Private

SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/148/2024[18-11-2024 IM/S SUNDARAM FINANCEAbhishek INOT INOT MENTIONEDINOT
ILIMITED Vs MAKESHWAR|Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IYADAV ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6888/2024 18-11-2024 Sonia Gupta Vs MOHAMMADBINOD KUMARNOT INOT MENTIONEDINOT
ISHAMSHER ALAM JAGRAWAL(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/149/2024[18-11-2024 lOmkara transport PrivatelVarun Gupta(P),[NOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

[LimitedOmkara transport Private SINGLE PAGE |RECIEVED AS  SINGLE
[LimitedOmk Vs  Autolite Indial IRECIEVED THROUGH MAIL  |PAGE IS
[Limited THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/150/2024[18-11-2024 lOmkara Transport Private Limited [Varun Gupta(P),NOT INOT MENTIONEDINOT

Vs  Saxena Marnie Tech Private] IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
[Limited SINGLE PAGE |[RECIEVED AS  SINGLE
[RECIEVED [THROUGH MAIL  |PAGE I8
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IMISC DJ/1714/2024 18-11-2024 [Satin Finserv Ltd Vs RAHISU IPANKAJ INOT INOT MENTIONEDINOT
[KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED AS  SINGLE
[RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6889/2024 18-11-2024 RAJESH KUMAR LOHIYA Vs [TOM INOT INOT MENTIONEDINOT
IRANJANABEN SHYAMSUNDER[JOSEPH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
DHANWAR SINGLE PAGE [RECIEVED AS  SINGLE
IRECIEVED [THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

[Execution (Comm)/151/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

18-11-2024

JORBIT METAL  INDUSTRIES

ADVOCATE

IYOGESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

[Limited and Ors

[THROUGH PROP SANJAY GUPTA [PANDEY(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
Vs RS ELECTRICAL INDUSTRIES SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM)/37/2024 [18-11-2024 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONEDINOT
INDIA LTD Vs BALUPANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IRAGHUNATH POKALE ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/152/2024 [20-11-2024 ANTIM KIRAN Vs JAWAHARViney INOT INOT MENTIONEDINOT
INAVODYA VIDYALA [Sharma(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6896/2024 20-11-2024 [Maha Singh Mann Vs  VatikaKajal(P), INOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

IKUMAR

SINGLE PAGE |RECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/154/2024 [20-11-2024 ISTATE BANK OF INDIA Vs SUNILHIMANSHU(P),[NOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

IKUMAR PROP OF M/S J V|
IKIRYANA STORE

IKUMAR
IROUT(P),

SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6897/2024 20-11-2024 [State Bank Of India Vs MR AJAY [ADAITA INOT INOT MENTIONEDINOT
KUMAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
[ROUT(P), ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6898/2024 20-11-2024 [State Bank Of India Vs MR VIKASHIADAITA INOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[[ntime Vincom Private Limited andlsinghal(P),

ICS (COMM)/6900/2024 20-11-2024 ISTATE BANK OF INDIA Vs INOT INOT MENTIONEDINOT
IRAJU PRAJAPATI UMAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
[ROUT(P), SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/156/2024 [21-11-2024 IPAWAN APARTMENTS PVT LTD [Akshay INOT INOT MENTIONEDINOT
Vs RENU TRIGUMAYAT Dhawan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6903/2024 21-11-2024 [Pradeep seth Vs MS MAYASHEELYJitender INOT INOT MENTIONEDINOT
IRETAIL INDIA PRIVATE LIMITED [Vashisht(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6907/2024 22-11-2024 [EMGREEN IMPEX LIMITED Vs [gaurav INOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

Others ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/159/2024 [22-11-2024 [State Bank of India Vs [BANKE BIHARINOT INOT MENTIONEDINOT
IGHANSHYAM SETH ISHARMA(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6910/2024 23-11-2024 ICANARA BANK Vs DHEERAJ[Sanjeev INOT INOT MENTIONEDINOT
IBHATIA PROP SHREE BALAJIIChopra(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IENTERPRISES ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM)/39/2024 [23-11-2024 [ITOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONEDINOT
INDIA LTD Vs SANDEEPJANGRA(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IPREMCHAND SANGA SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL  |PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH

IMAIL




CASE NUMBER

S.NO COURT DISTRICT COURT ROOM CASE TYPE

IOMP (I) (COMM)/40/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

23-11-2024

ADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

[Toyota financial services India Ltd

IRAJESH

INOT

INOT MENTIONEDINOT

Vs VIKAS DATTATRAY SHIRKE UANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6911/2024 25-11-2024 ISUNTIME TRADERS PVT LTD Vs [Pradeep KumarNOT INOT MENTIONEDINOT
Amit Gupta Uha(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1758/2024 5-11-2024 IM/S JAQUAR AND COMPANY PVTJAditya Gaur(P), [NOT INOT MENTIONEDNOT
ILTD Vs DEEPAK SEHGAL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPROPRIETORSHIP FIRM SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6912/2024 25-11-2024 ISHUSHA JAIN Vs SATPALJAIN [Harshit Jain(P), [NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/160/2024[25-11-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT

Vs SHANKAR JHA [Kaushik(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/161/2024 [25-11-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT

IKUMAR Vs SHIV KUMAR

IDinkar(P),

Vs SACHINDER Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE |RECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6916/2024 26-11-2024 IMAHENDRA ALIAS MAHENDERSSurya BhanNOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

[Execution (Comm)/163/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

26-11-2024

[TUSS FACILITY SERVICES Vs

ADVOCATE

[Sunil

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

IMAHA  DURGA  CHARITABLE[Dwivedi(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
[TRUST SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (COMM)/50/2024 28-11-2024 IM/s Merakee Unisex Salon Vs M/S|Gaurav INOT INOT MENTIONEDINOT
INeo Growth Credit Pvt Ltd [Tyagi(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/41/2024 [28-11-2024 [dfc First Bank Vs HARSH BHATIMAYANK INOT INOT MENTIONEDINOT
6769 IMAHAJAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/42/2024 [28-11-2024 [dfc First Bank Vs LAIK RAJAVALIMAYANK INOT INOT MENTIONEDINOT
550 IMAHAJAN(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6920/2024 20-11-2024 ISAROJ ARORA Vs ASHISHANMOL INOT INOT MENTIONEDINOT
IBHATNAGAR ICHADHA(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/165/2024 [29-11-2024 IDelhi Commercial Builders Pvt Ltd [Akshay INOT INOT MENTIONEDINOT

ISHREE VAISHNO ENTERPRISES

Vs Subhash Chand Dhawan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/166/2024[29-11-2024 IM/S EXKLUSIVE PAPERS LTD Vs [Akhil Gupta(P), [NOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

ICS (COMM)/6921/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

20-11-2024

ICANARA BANK Vs BINNY GULAT]

ADVOCATE

ANSHUMAN

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

IPURI PROPRIETOR OF M/SSRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
[Shivalik Enterprises s SINGLE PAGE [RECIEVED AS  SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6922/2024 29-11-2024 IM/S OMSONS MARKETING PVT|Sachin Malik(P),NOT INOT MENTIONEDINOT

ILTD Vs RAUNAQ TRAVELS PVT] IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ILTD SINGLE PAGE |RECIEVED AS  SINGLE
IRECIEVED ITHROUGH MAIL  |PAGE 1|
THROUGH MAIL RECIEVED
[THROUGH
IMAIL
[Execution (Comm)/167/2024 [30-11-2024 IMS S AW AND COMPANY Vs MSKAMESHWER [NOT INOT MENTIONEDINOT

IManchanda

lsehrawat(P),

ISARASWATI MARKETING IMISHRA(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6926/2024 30-11-2024 ICANARA BANK Vs RAJINDERSanjeev INOT INOT MENTIONEDINOT
[KUMAR PROP V R PAPERChopra(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRODUCT ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6927/2024 30-11-2024 AP Polymers Vs  Munish PolySuhail INOT INOT MENTIONEDINOT
[Products [Shariq(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IMISC DJ/1627/2024 04-11-2024 IYASHPAL KHANNA Vs GAURAVJAditya INOT INOT MENTIONEDINOT
IBHATIA IGhadge(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6858/2024 06-11-2024 [Pradeep Gupta Vs Nirmalajaakash INOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

46

SH. UMED SINGH,
JUDGHE

IDISTRICT
(COMMERCIAL)

INORTH

CHEMICALS P LTD. VS M/S
IPREETI GOYAL PROP OF M/S D
IDSALES INDIA

IPACHAURI (P)

IMISC DJ/1661/2024 07-11-2024 IMANOJ GARG Vs SAJID ALAM INOT INOT MENTIONEDINOT
umar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6882/2024 14-11-2024 Paswinder Kaur Vs Gurmeet Singh |JANANT INOT INOT MENTIONEDINOT
RAO(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM)/49/2024 20-11-2024 IM/s Delhi MSW Solutions Limited [Vinod INOT INOT MENTIONEDINOT
Vs Swift Securities private Limited [Kumar(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/158/2024 [22-11-2024 [Pawan Apartments Pvt Ltd Vs RenulAkshay INOT INOT MENTIONEDINOT
[Trigumayat IDhawan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6856/2024 05-11-2024 IRACHIT SEKSARIA VS MANOJAMIT BHATIANOT INOT MENTIONEDINOT
IVERMA (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6857/2024 05-11-2024 [RACHIT SEKSARIA VS RAJAT BALIAMIT BHATIANOT INOT MENTIONED|NOT
(P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6859/2024 06-11-2024 IM/S SUSHIL CORUGATING ANDDEV PRAKASHINOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICS (COMM)/6861/2024 07-11-2024 IRAMESH KUMAR BANSAL SRJ{BRAJ INOT INOT MENTIONEDINOT
ICITIZEN VS GAURAV GOYAL BHUSHAN LAIJMENTIONED ASAS SINGLE PAGE ISMENTIONED
KARN (P) SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6862/2024 07-11-2024 IPUNJAB NATIONAL BANK VSPARAS INOT INOT MENTIONEDINOT
VISHAN ALVI IAGGARWAL (P)IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6863/2024 07-11-2024 RAM NIWAS JAIN VS M/SVIKAS DEEPNOT INOT MENTIONEDINOT
ARMSTRONG WIRES ANDYAIN (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IENGINEERS PVT. LTD. SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6867/2024 08-11-2024 IMITRAS BIKES PRIVATE LTD. VSRAVI INOT INOT MENTIONEDINOT
IRITA RANT SAHA ICHAUHAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6869/2024 08-11-2024 ISAM SON POLYMERS PVT. LTD. VSKAMAL SINGHNOT INOT MENTIONEDINOT
ISRI RAJESHWARI INDUSTRIES|(P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPLASTIC SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6870/2024 08-11-2024 IRAJESH AGARWAL VS GAUTAMSHANTNU INOT INOT MENTIONEDINOT
ISHARMA IAGGARWAL (P)IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6868/2024 08-11-2024 IM/S CONTINENTAL INDIAHITESH INOT INOT MENTIONEDINOT
IPRIVATE LTD. VS KRIPA SINGH [SACHAR (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICS (COMM)/6871/2024 11-11-2024 IM/S NATRAJ POLYCHEM PVTMEENAKSHI [NOT INOT MENTIONEDINOT
ILTD. VS ANITA ANU IGARG (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6877/2024 13-11-2024 IM/S SHREE GANIK UDYOG VSG.S GANGWARNOT INOT MENTIONEDINOT
IM/S BANSAL TRADERS (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6878/2024 13-11-2024 ISTATE BANK OF INDIA VSSWEETY GOODNOT INOT MENTIONEDINOT
ISHAKUNTALA DEVI (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6879/2024 13-11-2024 ICHAITANYA AGGARWAL VSSEEMA GUPTA [NOT INOT MENTIONEDINOT
IANKUSH GOEL (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6880/2024 13-11-2024 ICANARA BANK VS INDRESHANSHUMAN [NOT INOT MENTIONEDINOT
ISINGH RATHOR PROPRIETOR FO|SRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
IM/S ANSHUMAN PLASTI(), SINGLE PAGE [RECIEVED IAS SINGLE
ISUPPLIERS IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6885/2024 14-11-2024 ISTATE BANK OF INDIA Vs MRHIMANSHU(P),[NOT INOT MENTIONEDINOT
IASHOK IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6886/2024 14-11-2024 IBRIGHT TRADING CO. THROUGH[SADHNA INOT INOT MENTIONEDINOT
IPROP SUMAN KUMAR VERMA VSKUMARI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IEMVEE FOOD PRODUCTS SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

ICS (COMM)/6890/2024 18-11-2024 ISONIA GUPTA THROUGH SPABINOD KUMARNOT INOT MENTIONEDINOT
[HOLDER VIPIN GUPTA VSIAGRAWAL(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
TARIQUE MOHD. SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6892/2024 18-11-2024 IVAIBHAV AGGARWAL VS MADHUHARSHIT INOT INOT MENTIONEDINOT
IAGRO CHEM IGUPTA (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6891/2024 18-11-2024 AYUSH AGGARWAL VS JASWANTSACHIN INOT INOT MENTIONEDINOT
INDUSTRIES IAGGARWAL (P)IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6893/2024 18-11-2024 IM/S VINPOL INDUSTRIES ARAVI INOT INOT MENTIONEDINOT
IPARTNER SHIP FIRM VSICHAUHAN (P) [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ILAVANYA OLYFINS PRIVATE LTD. ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6894/2024 18-11-2024 ISHREE GANIK UDYOG VSMANOJ INOT INOT MENTIONEDINOT
IMAHAVIR PACKAGING IPATHAK (P) IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6902/2024 20-11-2024 VIJAY KUMAR  SINGH VSBHANU INOT INOT MENTIONEDINOT
ISHRIRAM GENERAL INSURANCEDEEPAK IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICOMPANY LTD. IMISHRA ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6901/2024 20-11-2024 ISURENDRA SINGH VS M/S LUXMI[Rakesh INOT INOT MENTIONEDINOT
IMETAL INDUSTRIES AND ANR.  [Kumar(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME
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ICS (COMM)/6899/2024 20-11-2024 ITUSHAR GUPTA PROPRIETOR OFAWANISH INOT INOT MENTIONEDINOT
IPREMSUDHA VS PAWAN KUMAR|SHRIVASTAVA IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
IGARG (P) SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS/ (COMM)/6895/2024 20-11-2024 IM/S PARAS POLYCAB PVT. LTD.VINEET INOT INOT MENTIONEDINOT
VS MUFEENA MAMMED KOYA ITANEJA (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6905/2024 21-11-2024 ISPREAD HOME PRODUCTS VS MS/KANISHK INOT INOT MENTIONEDINOT
IK RAMNATHAN CO. IAGARWAL (P) MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6904/2024 21-11-2024 IGREEN EARTH PUBLICATIONSRAHUL INOT INOT MENTIONEDINOT
IPVT. LTD. VS MOUNT ZIONKUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMISSION IPANDIT (P) ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6906/2024 21-11-2024 SHIV SHAKTI PACKMAT VSPARTHO INOT INOT MENTIONEDINOT
IPANKAJ TYAGI BHATTACHAR [MENTIONED ASJAS SINGLE PAGE ISMENTIONED
IYA (P) SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6908/2024 23-11-2024 SUNIL. VERMA VS ISTUTIRISHABH INOT INOT MENTIONEDINOT
ISERVICES PRIVATE LTD. ISINGHAL (P) |MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6909/2024 23-11-2024 ICHANDER PRAKASH NARA VSSANJAY GARGNOT INOT MENTIONEDINOT
IMAHESH TEKCHAND RUPESHJA ((P) IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ICS (COMM)/6913/2024 25-11-2024 ICANARA BANK VS GAMBIR SINGHANSHUMAN [NOT INOT MENTIONEDINOT
IPROPRIETOR OF M/S KRISHNA[SRIVASTAVA(P [MENTIONED ASAS SINGLE PAGE ISMENTIONED
IMADHAV SWEET CORNER s SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/69142024 26-11-2024 IM/S RAHUL TRADERS VS M/S|VIKASH INOT INOT MENTIONEDINOT
UAGDISH PRASAD ANAND KUMAR|SHARMA (P) |MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6915/2024 26-11-2024 IM/S RAHUL TRADERS VS M/S J.(VIKASH INOT INOT MENTIONEDINOT
IJAGRO FOODS ISHARMA (P) |MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6917/2024 29-11-2024 RAJESH ARORA VS ASHISHANMOL INOT INOT MENTIONEDINOT
IBHATNAGAR ICHADHA(P), [MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6918/2024 20-11-2024 IM/S OMSONS MARKETING PVT|Sachin Malik(P),NOT INOT MENTIONEDINOT
ILTD Vs M/S ORIGIN APPLIANCES] IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IPVT. LTD. SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6919/2024 29-11-2024 IM/S OMSONS MARKETING PVT,Sachin Malik(P),NOT INOT MENTIONEDINOT
ILTD.VS M/S PS SPIRITS PVT. LTD. IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6923/2024 30-11-2024 IM/S AGGARWAL AND CO. VSVIKAS INOT INOT MENTIONEDINOT
AMBUJ HOTEL AND REALSHARMA (P) |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
I[ESTATE PVT. LTD. SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ICS (COMM)/6924/2024 30-11-2024 ISATPAL SEHRAWAT VSUITENDER INOT INOT MENTIONEDINOT
IBHUPINDER SINGH BHARDWAJ (P)IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6925/2024 30-11-2024 [TOPLINE SOLUTION PVT. LTD. VSANIL KUMARINOT INOT MENTIONEDINOT
UYOTI KAUL ABRAHIM IMISHRA (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IEXECUTION 13-11-2024 IGURMEET SINGH PROPRIETOR[UTKARSH INOT INOT MENTIONEDINOT
(Comm)145/2024 VS MAHA DURGA CHARITABLEMATHUR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[TRUST SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 14-11-2024 IM/S SOURIR INDIA PVT .LTD. VSADV. (P) INOT INOT MENTIONEDINOT
(Comm)146/2024 IMOHD. YUNUS IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 20-11-2024 IM/ SUNDARAM FINANCE LTD. VSAbhishek INOT INOT MENTIONEDINOT
(Comm)153/2024 ISURAJ [Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 20-11-2024 IM/S SUNDARAM FINANCE LTD.Abhishek INOT INOT MENTIONEDINOT
(Comm)155/2024 IVS KAPIL PATIL Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IEXECUTION 21-11-2024 IGOEL TRADELINKS VS RADHADEV PRAKASHNOT INOT MENTIONEDINOT
(Comm)157/2024 IKRISHAN INDUSTRIES [PACHAURI (P) MENTIONED ASJAS SINGLE PAGE ISMENTIONED

SINGLE PAGE
IRECIEVED
THROUGH MAIL

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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[Execution (Comm)/160/2024[25-11-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT
Vs SHANKAR JHA aushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/162/2024[29-11-2024 IDEEPAK GARG VS HERBONICSHEMANT INOT INOT MENTIONEDINOT
ICOSMETICS PVT. LTD. IGUPTA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I)(COMM)/38/2024 [23-11-2024 [ITOYOTA FINANCIAL SERVICESRRAJESH INOT INOT MENTIONEDINOT
INDIA LTD. SUHAS MICHAEIYJANGRA (P) IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IBRAHMANE ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
47 ISH. PANKAJ GUPTA,SOUTH- 603 ICommercial Suit ICS COMM. 546/2024 04.11.2024 [UPGRID SOLUTIONS PVT LTD. VSRUPESH 9643008880 IContact@999legal.pr [04.11.2024
IDISTRICT JUDGEWEST ISANJAY E RICKSHAW PARKING [GUPTA o
(COMMERCIAL
ICOURT-01
603 ICommercial Suit ICS COMM. 548/2024 05.11.2024 IPREACH LAW LLP VS API INDIAK M PRITIj9311664455 ladmin@preachlaw.co|04.11.2024
[EDUCATION PRIVATE LIMITED [PANDEY Im
603 ICommercial Suit ICS COMM. 549/2024 06.11.2024 REETA BUILDCON PVT LTD. VSVIKAS BHATIA (90999440419 vikasbhatia280o@gmal06.11.2024
ISHIVKRAPA ENGINEERING fil.com
IWORKS
603 ICommercial Suit ICS COMM. 550/2024 06.11.2024 ISTATE BANK OF INDIA VSKUNAL MALIK [7503444555 IADVKUNALMALIK |[05.11.2024
IPRATIBHA (@GMAIL.COM
603 ICommercial Suit ICS COMM. 558/2024 07.11.2024 ISTATE BANK OF INDIA VS SEPOY[KUNAL MALIK [7303444555 ladvkunALMALIK@G [06.11.2024
ICHAUHAN KISHOR SINGH IMAIL.COM
603 ICommercial Suit ICS COMM. 568/2024 11.11.2024 IPRABHAT MUTREJA VS M/SIAJAY SHARMA [9910440914 lajjusharma210 @gmailo8.11.2024
IADHARV ENTERPRISES l.com
603 ICommercial Suit ICS COMM. 569/2024 11.11.2024 ISHAILESH BHARDWAJ VS M/SAJAY SHARMA (9910440914 ajjusharma210@gmaifo8.11.2024
IADHARV ENTERPRISES l.com
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603 ICommercial Suit ICS COMM. 570/2024 11.11.2024 AMOL DUTTA VS M/S ADHARVIAJAY SHARMA [0910440914 ajjusharma210@gmailo8.11.2024
I[ENTERPRISES l.com

603 ICommercial Suit ICS COMM. 571/2024 11.11.2024 SUSHMA SHARMA VS M/SIAJAY SHARMA 9910440914 lajjusharma210 @gmaif08.11.2024
IADHARV ENTERPRISES l.com

603 ICommercial Suit ICS COMM. 572/2024 11.11.2024 IVISHAL KAPOOR VS M/S ADHARVIAJAY SHARMA 9910440914 lajjusharma210 @gmailo8.11.2024
I[ENTERPRISES l.com

603 ICommercial Suit ICS COMM. 575/2024 12.11.2024 IM/S SUNDERAM CHAIN AND[SOURAV GOEL |9810382865 lguptaadvocates@gmal11.11.2024
VEWELLERS PVT LTD VS RAJ| fil.com
IKUMAR

603 ICommercial Suit ICS COMM. 586/2024 14.11.2024 ISHREE ASSOCIATES VS E SHAKTICHETAN RAY §45036338 INOT GIVEN 21.10.2024
ICOM PVT LTD.

603 ICommercial Suit ICS COMM. 588/2024 18.11.2024 ICALVIN KLEIN TRADEMARKIGAUTAM 9999093893 eledication.legal@out [16.11.2024
ITRUST AND ORS VS ASHOKBHASIN look.com
IKUMAR

603 ICommercial Suit ICS COMM. 589/2024 19.11.2024 IPROFESSIONAL IMPEX PRIVATEK L MISHRA [90811129475 klmishraadv@gmail.cf19.11.2024
ILTD VS AN GLOBAL FREIGHT] jom
ISOLUTIONS

603 ICommercial Suit ICS COMM. 590/2024 20.11.2024 ABDUL WAKEEL ANSARI VS M/SIMOHSIN 0911488629 INOT GIVEN 19.11.2024
ITZ AGRO PVT LTD. ISARWAR

603 ICommercial Suit ICS COMM. 600/2024 28.11.2024 ARTARITUM LLP VS WELNOASHOK 8527757724 INOT GIVEN 28.11.2024
INTERNATIONAL KUMAR

TTWARI

603 [Execution Commercial [EX. COMM.400/2024 19.11.2024 ICANARA BANK VS M/S VANSH[SUMIT 0873245548 IVIRMANILAWCO@ [19.11.2024
IGUPTA TENT HOUSE& CATERERS [VIRMANI IGMAIL.COM

603 [Execution Commercial [EX. COMM.385/2024 04.11.2024 INDIAN BANK VS KRISHANVIVEK KUMAR (8376821177 legalitieslawfirm@gm|o4.11.2024
IKUMAR GUPTA lail.com

603 [Execution Commercial [EX. COMM.372/2024 16.11.2024 AJAY KUMAR JAIN VS SUNITAM PI8588826768 Impchaudharyo7@gm f14.11.2024
THAREJA ICHAUDHARY lail.com

603 [Execution Commercial IM.EX. 327/2024 21.11.2024 IS KPLYWOOD VS MODH. ARIF IM. R. JANGID (9810828193 ladvocatemrj@gmail.c[20.11.2024

om
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603 IMISC. APPLICATION IMISCDJADJ 4041/2024 05.11.2024 JOHAL INVESTMENTS LTD VSNEEMA GUPTAP311576586 ladvocateneema23@g [05.11.2021
JAIVIND SHARMA Imail.com
603 IMISC. APPLICATION IMISCDJADJ 4084/2024 21.11.2024 REENA SHARMA VS RISHIPALJVISHAL 087330292 INOT GIVEN 21.11.2024
ICHAUHAN ICHHABRA
48 ISH. VIKAS DHULL,/SOUTH- 613 ICommercial Suit ICS (COMM)/602/2024 29-11-2024 IM/s GUPTA GROUP OFfSh. Nishankg915874066 nishankkant26@gmale8-11-2024
IDISTRICT JUDGE WEST ICONSTRUCTION Vs M/s K B [Kant Sungra il.com
ICOMMERCIAL IASSOCIATES
ICOURT.
613 ICommercial Suit ICS (COMM)/603/2024 29-11-2024 IM/s Suresh Apparels Vs JAGDISH|Sh. Bharat|8448135829 bharat.guptarkca@g [22-11-2024
ICHANDER Prakash Imail.com
613 ICommercial Suit ICS (COMM)/599/2024 28-11-2024 IPrashant Arora Vs heera singh ISh. Sunil Dixit 7292005634 sddoffice2@gmail.co [27-11-2024
Im
613 ICommercial Suit ICS (COMM)/593/2024 25-11-2024 ISTATE BANK OF INDIA VsSh Kunal Malik [9818816718 ladvkunalmalik@gmaif21-11-2024
IROSHAN l.com
613 ICommercial Suit ICS (COMM)/594/2024 25-11-2024 Pagminder Singh Vs Teju KumarSh Rajeevio999355388 rajeevkrbhola@gmail [16-11-2024
lalias Amit Kumar IKumar Bhola .com
613 ICommercial Execution [Execution 25-11-2024 [Raj Home Furnishings Vs V J|Sh. DEEPAK|811553596 [deepakrana.adv@gm [21-11-2024
(Comm.)/405/2024 [Enterprises RANA lail.com
613 ICommercial Execution [Execution 19-11-2024 [Punjab National Bank Vs ADITISh. Sauravio899331166 sauravbhasin10 @gmal19-11-2024
(Comm.)/395/2024 [INDIA [Bhasin fil.com
613 ICommercial Execution [Execution 19-11-2024 [Punjab National Bank Vs SANJAY|Sh. Sauravjp899331166 sauravbhasinio@gmaf19-11-2024
(Comm.)/396/2024 IMANDAL Bhasin lil.com
613 ICommercial Execution [Execution 19-11-2024 [Punjab National Bank Vs ANKITASh. Sauravjp899331166 sauravbhasin10 @gmal19-11-2024
(Comm.)/397/2024 ISENT Bhasin fil.com
613 ICommercial Execution [Execution 10-11-2024 [Punjab National Bank Vs USHA ISh. Sauravjp899331166 sauravbhasinio@gmaf19-11-2024
(Comm.)/398/2024 Bhasin lil.com
613 ICommercial Execution [Execution 18-11-2024 [Prateek Dham Vs M/s RegentfSh Vishal Garg [9810171302 vishalgarg777@gmail J12-11-2024
(Comm.)/394/2024 [[nternational lcom
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613 [Misc Application IMISC DJ ADJ/4060/2024  [16-11-2024 Victoria Car Rental Pvt Ltd VsSh Subodhi8130770844 subodhjha.adv@gmaif16-11-2024
[United India Insurance Co Ltd umar Jha l.com

613 ICommercial Suit ICS (COMM)/578/2024 14-11-2024 ISh  Ajit Singh Shokeen SinceSh. Ajay Sharmalg910440914 1jusharma2io@gm [11-11-2024
IDeceased Through Legal Heir 11l.com
INarendra Singh Vs M/s Adhary|
[Enterprises

613 ICommercial Suit ICS (COMM)/579/2024 14-11-2024 ISh Akash Dhawan and ANR Vs M/s|Sh. Ajay Sharmal9910440914 1jusharmaz210@gm |11-11-2024
Adharv Enterprises 1il.com

613 ICommercial Suit ICS (COMM)/580/2024 14-11-2024 [Sh Amar Nath and ANR Vs M/sSh. Ajay Sharmal9g910440914 1jjusharma2iro@gm [11-11-2024
Adharv Enterprises il.com

613 ICommercial Suit ICS (COMM)/581/2024 14-11-2024 ISh Vijay Kumar Kapoor and ANR VsjSh. Ajay Sharmal9910440914 jusharma2io@gm [11-11-2024
IM/s Adharv Enterprises 1il.com

613 ICommercial Suit ICS (COMM)/582/2024 14-11-2024 ISh Vipul Kapoor Vs M/s AdharviSh. Ajay Sharmal9g910440914 1jjusharmaz2io@gm [11-11-2024
[Enterprises lail.com

613 ICommercial Suit ICS (COMM)/585/2024 14-11-2024 Sh Saksham Choudhary Vs M/sSh. Ajay Sharmal9910440914 ijjusharmaz2io@gm [11-11-2024
Adharv Enterprises 11l.com

613 Misc Application IMISC DJ ADJ/4064/2024  [14-11-2024 AMPERE VEHICLES PVT LTD VsSh Sunny 9990033666 sunnydagar18 @gmailf14-11-2024
JAI SHRI SHYAM AUTOMOBILES L.com

613 ICommercial Suit ICS (COMM)/560/2024 08-11-2024 ISTATE BANK OF INDIA Vs ASHOK|Sh Kunal Malik (9818816718 ladvkunalmalik@gmaijo6-11-2024
[KUMAR l.com

613 ICommercial Suit ICS (COMM)/561/2024 08-11-2024 ISTATE BANK OF INDIA VgSh Kunal Malik (9818816718 ladvkunalmalik@gmailo6-11-2024
IKRISHNA l.com

613 ICommercial Suit ICS (COMM)/562/2024 08-11-2024 ISTATE BANK OF INDIA Vs MONU|Sh Kunal Malik 9818816718 ladvkunalmalik@gmaijo6-11-2024
IKUMAR l.com

613 ICommercial Suit ICS (COMM)/554/2024 06-11-2024 ISTATE BANK OF INDIA VgSh Kunal Malik (9818816718 ladvkunalmalik@gmailo4-11-2024
IKARTAR l.com

613 lcontempt IContempt Petition/25/2024 [05-11-2024 ISONIA AHLUWALIA Vs ICICISh Surjeetf8510084986 kumar.legaladvisor@ [23-10-2024
IBANK LIMITED and ORs. [Kumar lgmail.com
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KALRA

613 ICommercial Execution [Execution 05-11-2024 IPUNJAB NATIONAL BANK VgSh. Sauravjp899331166 sauravbhasinio@gmalo4-11-2024
(Comm.)/387/2024 IGIRIJESH GUPTA [Bhasin lil.com
49 ISH. AMIT BANSAL,SOUTH- 614 ICOMMERCIAL SUIT ICS (COMM)/551/2024 06-11-2024 ISTATE BANK OF INDIA VS BHARTISH. ARVINDP811317311 IADVOCATEARVIND [29.10.2024
IDISTRICT JUDGE|WEST IGUPTA IGUPTA@GMAIL.CO
ICOMMERCIAL IM
ICOURT-03
614 ICOMMERCIAL SUIT ICS (COMM)/553/2024 06-11-2024 ISITA DEVI BEDI VS GANESH JEE [SH. PHANEESH[9958026640 IADVOCATEPHANEE|04.11.2024
SH@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/555/2024 07-11-2024 IPUMA SE VS ASHOK KUMAR ISH. GAUTAM[9999093893 IELUDICATE.LEGAL |05.11.2024
BHASIN (@OUTLOOK.COM
614 ICOMMERCIAL SUIT ICS (COMM)/556/2024 07-11-2024 IPUMA SE THROUGH AUTHORIZESH. GAUTAM[9999093893 [ELUDICATE.LEGAL |05.11.2024
IREPRESENTATIVE MR ROHITBHASIN (@OUTLOOK.COM
IBISHT VS KAMAL
614 I[EXECUTION [Execution 08-11-2024 IBANK OF MAHARASTRA VSMR. PRAVEENpP891273738 ADV.PKRAJPUT.202(06.11.2024
(Comm.)/388/2024 ISAURABH RISHI AND ANR KUMAR 2GNAIL.COM
RAJPUT
614 ICOMMERCIAL SUIT ICS (COMM)/563/2024 08-11-2024 IPRESTIGE FINVEST PVT LTD VSMR. H.K{9811877022 [HARJITKUMARANE [24.10.2024
JANIL KUMAR SRIVASTAVA ANEJA JA@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/564/2024 08-11-2024 ISTATE BANK OF INDIA VS VIJAY MR. KUNAL}7503444555 IADVKUMARMALIK [05.10.2024
IMALIK (@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/565/2024 08-11-2024 IPANNU CAR RENTALS PVT LTD VSIMR. MAYANK|8510084534 IMS26691@GMAIL.C [28.10.2024
IM/S AMBA WAREHOUSING PVTJPARASON OM
ILTD
614 ICOMMERCIAL SUIT ICS (COMM)/566/2024 11-11-2024 ICANARA BANK VS MOHD JAMIL [MR. KUMARf9718909886 ADV.VISHWJEET@ [29.10.2024
IVISHWJEET IGMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/567/2024 11-11-2024 IOCT DATA SYSTEM PVT LTD VSMR. DEEPAKI8375082397 IDYNAMICLEGAL99 [06.11.2024
[TRIADSS CONSULTING SERVICES|YADAV (@GMAIL.COM
IPVT LTD
614 [EXECUTION [Execution 12-11-2024 IM/S GONSAI LOGISTICS PVT LTDIMR. RAKESH|j9868040826 ISHARMARAKESHA |08.11.2024
(Comm.)/389/2024 [THROUGH ITS DIRECTOR VS M/SKUMAR IDV1@GMAIL.COM
IVASTRAM FASHIONS LLPSHARMA
THROUGH ITS PARTNERS
614 [EXECUTION [Execution 12-11-2024 ICONTINENTAL HYGIENE VS M MR. 0811403864 IKALRA.NARENDRA [07.11.2024
(Comm.)/390/2024 IAND S TRADERS AND SERVICES [NARENDER (@GMAIL.COM
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614 ICOMMERCIAL SUIT ICS (COMM)/573/2024 12-11-2024 PGRID SOLUTION PRIVATEMR. RUPESH[9643008880 ICONTACT@AM.LEG [07.11.2024
ILIMITED VS SAKSHI BATTERIES(GUPTA JAL.PRO
PARE PARTS
614 [EXECUTION [Execution 14-11-2024 JU GARG VS RATNESHMR. SAKSHI[7838282904 IADVSHANTNUAGG2[13.11.2024
(Comm.)/391/2024 UMAR MISHRA IGARG 14@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/584/2024 14-11-2024 [HBI BRANDED APPAREJMR. GAUTAM[9999093893 I[ELUDICATE.LEGAL [08.11.2024
[ENTERPRISES VS ASHOK KUMAR [BHASIN (@OUTLOOK.COM
614 ICOMMERCIAL SUIT ICS (COMM)/587/2024 18-11-2024 ISH SAKSHAM CHOUDHARY VSMR. ARUNP810163624 AJJUSHARMA210@ (06.11.2024
IM/S ADHARV  ENTERPRISESAGGARWAL IGMAIL.COM
[THROUGH ITS PARTNERS
614 I[EXECUTION [Execution 10-11-2024 IM/S FORTUNE BATH ANDMR. ASHOK[0811231388 AKG.ADV@GMAIL.C[16.11.2024
(Comm.)/399/2024 INTERIORS PRIVATE LIMITED VSKUMAR GOEL OM
IM/S KAMLADITYA
ICONSTRUCTION PRIVATE
614 IMISCELLANEOUS IMISC DJ ADJ/4076/2024 20-11-2024 ILE MCBULE OFFICE TECH PVIMR. AWDESH|9313329171 IKUMARAWADESHS6 [14.11.2024
ILTD VS ABDIEL AIRCON KUMAR 3@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/591/2024 21-11-2024 ISWIFTAIR TRANSPEED PRIVATEMR. ARUN[7289092504 IADVOCATEARUNZ23 [14.11.2024
ILTD VS MIRAIGIRLS PRIVATEAGGARWAL (@ GMAIL.COM
ILIMITED
614 IMISCELLANEOUS IMISC DJ ADJ/4078/2024  [21-11-2024 [KAMLADITYYA CONSTRUCTIO R. VAIBHAV|9810472854 ISINHAVAIBHAV@R [18.11.2024
PVT LTD THROUGH AR VSSINHA IEDIFFMAIL.COM
INTERCONTINENTAL
ICONSULTANS AN
614 [EXECUTION [Execution 23-11-2024 IANKUSH BANSAL VS RELCOMMR. RAKESHj9711771000 IRAKESH.ADVOCAT [25.10.2024
(Comm.)/404/2024 TECHNOLOGY PVT LTD AND ORS [KUMAR [E18@GMAIL.COM
614 [EXECUTION [Execution 26-11-2024 INDIAN BANK VS ASHISHMR. VIVEK[8376821177 ILEGALITIESLAUFIR[27.10.2024
(Comm.)/406/2024 IGANGWAR KUMAR IM@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/595/2024 26-11-2024 STATE BANK OF INDIA VSMR. S.SOOD [9811786067 IMSSSOODADVOCAT16.12.2024
IRAMESH KUMAR [E@GMAIL.COM
614 IMISCELLANEOUS IMISC DJ ADJ/4101/2024 26-11-2024 [QUBX PVT LTD VS ONE CULTUREMR.  ASHISH[7023061155 IADVOCATEASHISH1/22.11.2024
IPVT LTD ISHARMA 991@GMAIL.COM
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50 ISH. RAKESHISOUTH- 509 ICS (COMM) 545/2021 04.11.2024 IM/S BALJI PET INTERNATIONALINARENDER  [8368544254 narenderlib@gmail.c [28.10.2024
[PANDIT, DISTRICIWEST VS M/S SHINE LIFE BEVERAGES UMAR lom
UUDGE,
ICOMMERCIAL
ICOURT-04
509 ICS (COMM) 552/2024 06.11.2024 ISTATE BANK OF INDIA VS RAJUARVIND 08111317311 ladvarvindgupta@gm [29.10.2024
IBIDLANIYA IGUPTA lail.com
509 ICS(COMM) 557/2024 07.11.2024 SNEH VIFRANDER GOEL VSDR. K.S. BHATI [9560572128 ladvksbhatiig@gmail. [24.10.2024
IRAJESH KUMAR lcom
509 ICS(COMM) 559/2024 08.11.2024 ISTATE BANK OF INDIA VSKUNAL MALIK 7503444555 ladvkunalmalik@gmailos.11.2024
INKHYINGO LOTHA l.com
509 ICS (COMM) 574/2024 12.11.2024 [HBI BRANDED APPARELIGAUTAM 9999306881 eluctication.legal@ou [08.11.2024
[ENTERPRISES VS DURGA DASS  [BHASIN tlook.com
509 ICS(COMM) 583/2024 14.11.2024 LR MARKETING AND[DR. DIVYA|8860050449 info@dylawchamber. [12.11.2024
ICONSULTING VS STERNE INDIASWAMY lcom
IPVT LTD
509 [EXECUTION (COMM) 1392/2024 16.11.2024 [ROHIT BANSAL VS JASON INC IVIKASH 9555333330 ladvvikashg2@gmail.c[14.11.2024
ISHARMA jom
509 EXECUTION (COMM) lho1/2024 21.11.2024 IM/S NA ENTERPRISES VS M/SHIMANSHU [9810424400 lhbajajog@gmail.com |09.11.2024
IVANITY CUBE MOBILE IBAJAJ
509 ICS(COMM) 592/2024 21.11.2024 IMS. DURA BUILD CARE PVT LTDSANJAY 9711067747 sanjayshukla84.adv@[19.11.2024
VS JAGRITI KUMARI ISHUKLA lgmail.com
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509 EXECUTION (COMM) h03/2024 22.11.2024 [DBI BANK VS DHEERPAL JANKIT JAIN  [9643801028 lankitjaing501@gmail [20.11.2024
L.com
509 IOMP(I)(COMM) 13/2024 27.11.2024 IGAMBIT LEASING AND FINANCE[VIKAS DEEP 9588100261 lawvikasgo@gmail.coft1.11.2024
IPVT LTD VS SH GAURAV GUPTA Im
509 ICS (COMM) 596/2024 27.11.2024 PUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasinio@gmal20.11.2024
IRAJBALA IBHASIN fil.com
509 ICS(COMM) 597/2024 27.11.2024 DA ENTERPRISES VS DELTAHEMAND 0873782800 ladvmayankverma@g [25.11.2024
IPROJECTS IVERMA Imail.com
509 ICS(COMM) 508/2024 28.11.2024 ISUDHAKAR VS PANKAJ SINGH  [ANKIT 7276358720 ladvankitmiglani@gm [25.11.2024
IMIGLANI lail.com
509 JARB.A.(COMM).9/2024 9/2024 20.11.2024 SUNITA VS BALJIT SINGH[YASHPAL 0811944784 lvashrangi173@gmail. [28.11.2024
IKALKAL [RANGI lcom
509 ICS(COMM) 601/2024 29.11.2024 IM/S PANKAJ ENTERPRISES VSDILIP GUPTA [8800777451 ladvdilipguptao3@gm|25.11.2024
IMANISH MITTAL lail.com
509 ICS(COMM) 604/2024 30.11.2024 IMS ECOSOFT SOLUTION VS CAUVINAY 0999781331 ladvvinayredhu@gmaif26.11.2024
IMPHAL IPREDHU l.com
509 ICS(COMM) 512/2024 01.11.2023 [CICI BANK VS MUKESH KUMAR [MANISH 0213905829 imanish@klfindia.co [28.05.2019
KUMAR Im
DEWAN
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509 IM.Ex 1324/2024 08.11.2024 REACH  INTERNATIONAL  VSVAIBHAV 0899805856 vaibhav@mahajan.la [14.10.2024
ISHILPT ENGINEERING PVTLTD |MAHAJAN
509 ICS(COMM) 576/2024 08.11.2024 ISURENDER KUMAR VS ADHARVIAJAY SHARMA [9910440914 lajaysharma210@gma|(08.11.2024
[ENTERPRISES fil.com
509 ICS(COMM) 577/2024 08.11.2024 VINOD KUMAR VS ADHARVAJAY SHARMA (9910440914 ajaysharma2i10@gma(08.11.2024
IENTERPRISES fil.com
TOTAL 1642
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